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LOK SABHA DEBATES

LOK SABHA

Monday July 6, 1998/Asadha 15,1920 (Saka)

The Lok Sabha met at
Eleven of the Clock

[MR. SPeakeR in the Chair)

ORAL ANSWERS TO QUESTIONS
[English]
Review of Power Situation in the Country

*282. SHRI VILAS MUTTEMWAR: Will the Minister of
POWER be pleased to state:

(a) whether the power situation in the country has been
recently reviewed at the level of the Prime Minister;

(b) if so, the details thereof;

(c) the present status of the grim power scenario in the
power starved states; and

(d) the action plan worked out for 1998-99 and the
Ninth Plan, State-wise?

THE MINISTER OF POWER (SHRI P.R.
KUMARAMANGALAM): (a) to (d) A Statement is laid on the
Table of the House.

Statement
Review of- Power Situation in the Country

(a) and (b) A presentation was made by the Ministry of
Power to the Prime Minister on 23.4.1998. Power supply
position, the strategy to augment power availability, the
financial health of SEBs and the outlook for the 9th Plan were
inter-alia discussed in the review meeting.

(c) The State-wise power supply position during the
month of May, 1998 as compared to that during May, 1997
is given in Annexure-l enclosed. At all India level, the total
energy availability during May, 1998 was 11.2% higher at
35620 million units as compared to 31968 million units in May,
1997. As a result, despite higher demand for power, the
energy shortages have come down to 2748 million units in
May, 1998 as compared to 4390 million units in May, 1997.

(d) Specific and time bound action plan have been
drawn up for improving the power situation in the States. For
the year 1998-99, State-wise details of various programmes
is given in Annexure-ll enclosed. Programme for the Ninth
Plan has not been finalised. However, it is expected that
about 40,000 MW of new capacity will be added during this
period.

Ministry of Power has initiated several short-term and long-
term measures to minimise power shortages and put the
power sector on a self-sustaining path. These, inter-alia,
include amendments in Electricity laws, restructuring of State
Electricity Boards, higher budgetary allocations for central
sector projects, interest subsidy for accelerated completion
of State sector ongoing schemes, Renovation and Mod-
emisation and system improvements, expediting counter
guarantee projects, formulating a policy for mega projects
at pit-heads and coastal locations, greater inter-regional
transfer of power eftc.

Annexure-|
Actual Power Supply Position
(All figures in MUs)

Region/ May' 97 May' 98

Stane/ I s e ——

System Requi- Avail- Short- % Requi- Avail- Shor- %
rement ability age rement ability tage

1 2 3 4 5 6 7 8 9

NORTHERN REGION

Chandigarh 83 83 0 0 100 99 1 1.0

Delhi 1305 1296 9 0.7 1505 1439 66

4.4
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1 2 3 4 5 6 7 8 9
;-laryana 1110 1065 45 4.1 1285 1158 127 9.9
Him. Pradesh 292 292 0 0 239 239 0 0
J &K 425 411 14 3.3 440 430 10 2.3
Punjab 1810 1802 8 04 2560 2278 282 11.0
Rajasthan 1630 1601 29 1.8 1895 1745 150 7.9
Uttar Pradesh 3560 3061 499 14 3715 3306 409 11.0
Sub Total 10215 9611 604 5.9 11739 10694 1045 8.9
WESTERN REGION

Guijarat 3650 3162 488 134 4185 3961 224 3.4
Madh. Pradesh 2850 2320 5§30 18.6 2820 2738 82 2.9
Maharashtra 5550 5130 420 7.6 5735 5673 62 6.1
Goa 117 117 0 0 119 119 0 0.0
Sub Total 12167 10729 1438 11.8 12859 12490 369 29
SOUTHERN REGION

Andh. Pradesh 3200 2623 577 18 3440 3113 327 9.5
Karnataka 2260 1560 ‘700 31 2180 1847 333 156.3
Kerala 985 733 252 25.6 1050 937 113 10.8
Tamilnadu 3370 2818 552 16.4 3178 2670 508 16.0
Sub Total 9815 7734 2081 21.2 9848 8570 1278 13.0
EASTERN REGION

Bihar 795 638 157 19.7 715 644 71 9.9
D.v.C. 675 663 12 1.8 625 653 -28 -4.5
Orissa 915 904 11 1.2 845 854 -9 -11
West Bengal 1360 1341 19 1.4 1315 1328 -13 -1.0
Sub Total 3745 3546 199 53 3500 5479 21 0.6
NORTH EASTERN REGION

Ar. Pradesh 13.0 6.9 6.1 46.9 12.6 10.0 2.6 20.6
Assam 238.7 218.7 20.0 8.4 2555.9 233.7 22.2 8.7
Manipur 45.5 31.6 13.9 30.5 42.5 38.5 4.0 0.4
Meghalaya 33.5 33.5 0.0 0 34.0 36.6 -2.0 -5.9
Mizoram 20.1 124 7.7 38.3 17.8 13.6 4.2 23.6
Nagaland 19.4 12.6 6.8 35.1 17.0 13.6 3.4 20.0
Tripura 45.8 32.3 13.5 29.5 42.2 418 0.6 1.4
Sub Total 416.0 348.0 68.0 16.3 422.0 387.0 35.0 0.3.
Total All India 36358 31968 4390 121 71518 62781 8737 12.2
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Annexure-l|
Plan for 1998-99

State Renovation Shunt Capacity Inter-Regional
& Modemisa- Capacitors Addition Transfer of
tion Schemes (MVAR) (MW)* Power (MW)
under progress
(No.)**

1 2 3 4 5

Chandigarh - 65 -

Delhi 2 634 -

Haryana 2 441 -

H.P 1 69 -

J&K 2 160 51.5

Punjab 7 209 360

Rajasthan 1 475 250

U.P. 5 421 6

NORTHERN REGION 20 2544 667.5 100 (East-North)

Gujarat 4 2005 645

M.P. 4 1085 -

Maharashtra 8 1654 760

Goa - - -

WESTERN REGION 16 4744 1405 150 (East-West)

AP. 4 700 75

Karnataka 2 400 440

Karala 2 200 151.3

Tamil Nadu 7 700 207.5

Pondicherry - - 32.5

SOUTHERN REGION 15 2000 838.8 500 (East-South)

Bihar 3 - -

bvc 4 - -

Orissa 4 - 6

West Bengal 3 - 265

EASTERN REGION 14 - 271

Arunachal Pradesh - - -

Assam 5 - 56

Manipur - - 36
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; 2 3 4 5

Meghalaya 1 - -

Mizoram - - -

Nagaland - - 25

Tripura - - -

NORTH-EAST REGION 6 - 117 1000 (East-northeast)
All India 71 9288 3299.3 1750

** Benefits in form of higher energy availability would accrue as the respective schemes are completed during 1998-99 and beyond.

* Includes Central Sector projects.

SHRI VILAS MUTTEMWAR : In response to my question,
the Minister has given a very casual reply. As you know, Sir,
we are all concerned about the power situation in the country.
The fact is that instead of pious intentions and constant
decline on the strong fundamentals of the economy, the
power scenario is turning green in power-starved States with
the widening of gap between demand and supply of power
at an alarming rate.

In view of the above, may | ask the hon. Minister as to
what specific steps have been taken or are proposed to be
taken to deal with the problems; such as structural and
system reform for organisation at the Centre and State levels.
slow pace of implementation and in many cases even
resistance to the reforms, the problem of funding, particularly
for external-aid-linked projects, inefficient and under-utiliza-
tion of external aid and many other major problems based
on the latest high-level review of the power sector?

SHRI P. R. KUMARAMANGALAM : | agree with the hon.
Member that the situation in the power sector is quite grim.
We have today a shortage of 11.7 per cent between the
demand and supply on a national level. We have an Action
Plan for this year as well as medium-term and long-term
plans. We have, in fact, a situation today where | could say
with a certain amount of conviction that if one compares the
generation figures between last May, that is May, 1997, and
May, 1998, then it would be seen that there has been a
substantial improvement. This is essentially because during
the transition phase, by the time we bring in the additional
capacities that are required, there is a short gestation period
in the power sector. It does not happen overnight just like
putting on a switch to get power, producing power takes time.
We have concentrated on improving the Plant Load Factor.
We have also taken up quite a number of, what is called, the
short gestation period, liquid fuel projects. We have come
out with a new liquid fuel policy wherein we have liberated
infact most of the restrictions which were there, excepting for
the fuel Naphtha which is both volatile in price and volatile
in every other form and is not a popular fuel for power
generation. We have restrained that to the limit of 12,000
MW capacity.

SHRI! VILAS MUTTEMWAR : This is not the answer.
SHRI P. R. KUMARAMANGALAM : He has asked me a

question which is sweeping right through...(interruptions)
When you are talking of short-term liquid fuel, shert gesta-
tion projects, Naphtha is a major issue on which we have
put limits. Let me make one thing clear. We hope to ensure
that about 5000 MW of power is developed from the existing
system merely by what we call, system improvement, on the
one hand, on transmission and distribution and on the other
hand improving the PLF within the next two years. Our
shortage today is about 7800 MW. The situation is that the
power projects which have been allotted, out of the total
16,705 MW, today we have 2,276 MW private generation
capacity commission. With regard to the counter-guarantee
projects, | am happy to inform the House that by the end of
this month we should be issuing counter-guarantees to these
projects.

We have planned an additional capacity of 40,000 MW for
the Ninth Plan period...(/nterruptions) The hon. Member has
asked me a detailed question: he will expect a detailed
answer. If he does not want a detailed answer, | can sit down.

With regard to reforms, | wish to assure the hon. Member
that most of the States, in fact almost all the States, have
indicated that they are moving to notify under the Act. Three
States—Andhra Pradesh, Orissa and Haryana have brought
in their own legislations. -The others have informed us that
they are moving to notify. Even the Chief Minister of my home
State Tamil Nadu, has said that they are seriously considering
taking steps under the Act. | want to make it clear that |
believe the retforms_are welcome and would be gone through
soon. | am more than certain that, with the support of this
august House, at the end of the Ninth Plan we should have
a far better situation than we have today and we shouid be
able to meet the power demand in the country.

SHRI VILAS MUTTEMWAR : Sir, | have referred to the
grave situation of availability of power in the country and
wanted a specific answer from the hon. Minister.

MR. SPEAKER : It is a very important question. Many hon.
Members want to ask questions on this.

SHRI VILAS MUTTEMWAR : The hon. Minister has not
responded to my specific question. In this regard, hon.
Member of Parliament Shri Krishna Lal Sharma has today
declared that he would be going on a hunger strike. We will
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have to prevent him from doing so. The situation is same in
every State. The answer given by the Minister is that the Ninth
Plan target of capacity addition is 40,000 MW.

In the intemnational scenario following the nuclear explo-
sions and in view of the uncertainty on extemal assistance
in the form of loans from the World Bank and other agencies
consequent upon economic sanctions imposed by the USA
and other developed countries, have the Government formu-
lated altemative plans of funding power projects in State
sector as well as Central Public Sector? If so, what are the
details thereof and what is the likely impact of sanctions on
the power sector?

MR. SPEAKER : It is a good supplementary.

SHRI VILAS MUTTEMWAR : The Minister has mentioned
about the private sector also. | would like to know whether
it is a fact that many independent power producers who have
been awarded power projects, have blocked the capacity
without being serious about implementation of the projects,
contributing to delays. These power projects are on lockouts
for parties interested in execution of the project on availing
premium. If it is so, what is the reaction of the Minister to it?

SHRI P. R. KUMARAMANGALAM : Sir, if | may point out,
the sanctions that have been imposed consequent upon our
testing nuclear devices have had an impact to a certain
extent, a very limited extent, at the initial stage because all
the multilateral and bilateral agencies have taken a stand that
with regard to projects which have already been sanctioned
they will continue to give the assistance. With regard to
projects which have not gone to the stage of being sanc-
tioned, they have been deferring but not saying no specifi-
cally. However, it is important for me to point out that in the
power sector, 23 per cent of our investment comes from
extemal, multilateral and bilateral, aid. We are making alter-
native sources. This year, the existing schemes dependent
on multilateral and bilateral extemal borrowings, are not
affected. | am also happy to inform the august House that
the power Finance Corporation had gone in for an ECB
(External Commercial Borrowing) of 100 million dollars as a
test to see as to what is the market like. | am happy to inform
that we have been oversubscribed there. We received it at
an extremely competitive rate of 1.15 per cent interest more
than LIBR, which is in fact one of the lowest interest rates
that we can get. But at the same time, it is not something
which one can afford to be complacent about. We have plans
!or infrastructure bonds as announced by the Finance Min-
ister in his Budget. We have securitised the dues that the
SEBs have to our public sector corporations.

We are doing resource mobilisation, both of domestic
commercial borrowings as well as extemal commercial bor-
foyvings. | am more than confident that we will be able to meet
this 23 per cent gap if at all the sanctions do really become
effective by the time new projects come on line.

_With regard to the Independent Power Producers, | want
to inform the hon. Member that it is true that there are many
IPPs who have entered into MoUs or even gone to the stage
of Detailed Project Reports but do not do financial closure

ASADHA 15, 1920 (Saka)

To Questions 10

because their attempt was to make it a good paper docu-
ment that has a premium.

In the case of coal-based project, we have selected, out
of 18 projects for which DPRs have not been submitted, only
six projects have been found to be effective. We have taken
a decision that only those six projects would be permitted and
all the others are not being given extension.

With regard to the liquid fuel short gestation project, they
have been given time to complete financial closure by
October, 1998. if they do not complete financial closure, their
permission or MoUs will lapse. Therefore, | would like to say
that we are taking effective steps to see that only serious
parties are there in the field.

[Translation}

SHRI KRISHAN LAL SHARMA : Mr. Speaker, Sir, through
you, | would like to urge the hon’ble Minister to evolve a
coordination among the Centre and State Ministers to solve
the electricity problem of national capital of our country. The
figures produced here did not show any major difference
tatween demand and supply. Is there any plan to install a
plant in Government or Private sector with a view to making
Delhi Self-sufficient in power generation? Secondly, it has
been stated that 40 weeks time will be required to implement
the scheme regarding privatization of distribution and trans-
mission of power. | want to know whether hon’ble Minister has
any plan to reduce this time span to ensure effective
transmission, distribution and generation of power in Delhi?

[English]

SHRI P. R. KUMARAMANGALAM : Mr. Speaker, Sir, the
real problem with the power situation in Delhi is not that much
of availability of power as much as that of the system not able
to distribute the power that is so required. This time due to
excessive heat, there has been a sudden jump in demand.
In fact, the difference in the amount of power that Delhi used
last year vis-a-vis this year is almost over 14 per cent. The
expected amount was supposed to be 13 per cent. So we
are talkingw about an increase of nearly 25 per cent. Leaving
that apart, the situation is that we have in Delhi, a revenue
return of only 40 per cent on the total amount of power that
is consumed. That puts the Delhi Vidyut Board in a very
serious economic situation. The Delhi Vidyut Board has been
keeping us informed about the strict actions that they have
been taking to stop the theft of power. Since this question
do not specifically deal with it, | have not brought the
statistics. But the number of cases that they have taken up
is substantial. So we are worried about the situation. We
have called a meeting today. (/nterruptions)

[Translation]

SHRI RAJO SINGH : Mr. Chairman, Sir, hon’ble Minister
is not replying to what Mamataji has asked. He is saying that
it is good...(Interruptions) Please reply to what she is asking.

[English]
SHRI P. R. KUMARAMANGALAM : We have been having
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meetings. This evening also, another meeting is being
taken. The Government of Delhi has taken a decision to go
ahead and privatize two circles, the South and the East.
They asked the ICICI, the Consultants, to take steps. Forty
weeks' time was sought by the Consultants. This evening
we are having a meeting to consider what the hon. Member
has requested for shortening the time span that is required
for this act. It is because we need an additional investment
of nearly Rs. 1100 crore into the distribution system in Delhi
in order to ensure that it can meet the load demand of Delhi.

Therefore, on the one hand we find that the DVB's
commercial situation is so bad, its revenue recovery being
limited to only 48 per cent of what it should get and on the
other hand it is not having the commercial ability, the need
for investment, and there is an increase in demand. The right
decision that the DVB has taken is to go ahead and do some
sample privatisation in certain areas and see if that could
solve the problems or look at other altematives. This evening,
we are having a meeting with the Ministry of Power to discuss
these matters and | can assure the hon. Members that we
are paying immediate attention to the problem. | hope with
their support, we will be able to solve the same.

[Translation)

SHRI RAJESH PILOT : Mr. Speaker, Sir, Hon'ble Minister
has mentioned about the reforms and action plan in his reply.
| would like to ask a question which is not particularly related
to the main question. Whether the Government is aware of
the fact that an industrialist of a particular State has not paid
electricity bill to the tune of Rs. 40 crores and still he is getting
the normal supply of electricity? The hon. Minister is talking
about the reforms. If a farmer does not deposit electricity bill
for two months, the electricity supply is disconnected in the
third month. However, that industrialist has to pay Rs. 40
crores as electricity bill but still electricity is being supplied
to him. This case relates to Rajasthan from where | have
been elected. Besides, there is a ashram at a distance of 3
kms. from Delhi whose outstanding electricity bills run into
lakhs of rupees. | had been informed about it when | was
Minister for intemal security, but still his electricity has not
been disconnected. So when the Government talks about
reforms and action plan may | know whether any action will
be taken in this regard? What steps will be taken by the
Government if any industrialist does not pay the electricity
bill of Rs. 40 crores...(Interruptions)

[English]
SHRI BHUBANESWAR KALITA : This is a specific ques-
tion, so we want a specific reply...(Interruptions)

[Translation)]

SHRI CHAMAN LAL GUPTA : Will you please tell in
whose tenure this bill of 40 crores was riot paid?

[English]
SHRI P. R. KUMARAMANGALAM : Mr. Speaker, Sir, if the

hon. Member gives me some more details, | can assure him
that | will write to the concemed State Government and ask

JULY 6, 1998
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them to take immediate steps to recover the payments and
if necessary, even disconnect the power...(Interruptions)

[Translation]

SHRI RAJESH PILOT : | am talking about an industrialist
of Rajasthan, please enquire the same.

[English]

SHRI P. R. KUMARAMANGALAM : | can assure the hon.
Member that | will write to the Chief Minister as well as the
Chairman of the State Electricity Board asking them to give
the details and supply the hon. Member the latest informa-
tion specifically asked for...(Interruptions)

SHRI RAJESH PILOT : It is a case of Rs. 40 crore. The
hon. Minister should find it out...(Interruptions)

SHRI P.R. KUMARAMANGALAM : |
say that the. hon.
said...(Interruptions)

am constrained to
Member did not hear what |

MR. SPEAKER : Shri Pilot, you can assist the hon.
Minister in taking action in this particular case.

SHRI P. R. KUMARAMANGALAM : Mr. Speaker, Sir, |
have told him that | will write to the Chief Minister as well
as the Chairman of the SEB. Then, as soon as | get the
details, | will write a letter to the hon. Member.

With regard to the Ashram case, | will find out the details.
But | am sure the Ashram has bills due and it was during
the time when my hon. friend was in the Council of
Ministers...(Interruptions)

[Translation]

SHRI TARIQ ANWAR : It doesn’t matter, that bill has to
be recovered.

[English]

SHRI T. R. BAALU : Mr. Spreaker Sir, the demand in the
State of Tamil Nadu is 500 million units of power. Consid-
ering the geographically advantageous position of the State
of Tamil Nadu, will the Céntral Govermment come forward to
establish barged mounted power units in Bay of Bengal so
that it can make up the need of 508 million units? If yes,
what is the cost of supply per unit and how long will the
Central Government take up to establish such units?

SHRI P. R. KUMARAMANGALAM : Sir, the public sector
corporations at the national level, the NTPC or the NHPC,
have no experience in barged mounted projects. But there
are three State Governments which specifically had sought

barged mounted projects for their States. They are Kamnataka,
Andhra Pradesh and Goa.

But | may submit that if Tamil Nadu is really interested in
barged mounted projects, they may write to us. We will
definitely consider giving them permission. | think the hon.
Member is aware that the method by which it is done today
is, a competitive tender on tariff.

PROF. RITA VERMA : Sir, at least, one lady Member
should be allowed to ask the question.
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MR. SPEAKER : | am coming to you.

SHRI P. R. KUMARAMANGALAM : If the State of Tamil
Nadu takes a competitive tender on tariff and gets a
reasonable tariff—! am sure they will—for barged mounted
projects, we can definitely consider subject to, of course,
environmental clearances.

SHR! T. R. BAALU : What is the cost of the project?

SHRI P. R. KUMARAMANGALAM : How do | know? It is
only after you put the tender.

SHRI SUDHIR GIRI : It is leamt from the reply given by
the hon. Minister that power generation has increased to the
extent of 11.2 per cent in May, 1998 as compared to May,
1997. | would like to know whether new power plants were
commissioned to generate more power for the existing power
plants. If gearing up of the existing power plants results in
increase in power generation, then, vigorous efforts on the
part of the State Governments, State Electricity Boards are
required. On the basis of this, | would like to know from the
hon. Minister whether they would depend on the capacity
utilisation instead of depending upon the foreign firms which
generate electricity.

SHRI P. R. KUMARAMANGALAM : Mr. Speaker, Sir, |
want to make it clear that if there has been an improvement,
it is because of two factors. The operational improvements
in the PLF during April-May 1998 were in the order of 66.9
per cent nationally, as compared to 64.7 per cent during
1997-98. There is an increase of two per cent PLF this year.

Further, we have been s'ipported by a capacity addition
of over 3200 megawatts during 1997-98 as compared to 1624
megawatts during 1996-97. So it is a mix of both additional
capacity added and better efficiency. So, with regard to
dependence, | can assure the hon. Member that we are not
depending on any multinational company. We are depending
on power production being increased both in the public and
private sector in the national interest.

[Translation]

MAJOR GENERAL BHUVAN CHANDRA KHANDURI,
AVSM : Mr. Speaker, Sir, in reply to the question asked,
hon’ble Minister has fumnished some figures and information.
With regard to power generation capacity, in May, 1997-98,
there has been a shortage of 12.1% at all India level and in
Uttar Pradesh which is the largest state of our country, the
shortage is 14 and 11%. However, an increase of only 6 MW
per annum has been shown in the scheme that has been
mentioned. Similady in his answer to Q. No. 288, he has
stated that in Uttar Pradesh the villages that are being
electrified are 2 to 3 times more than the target fixed. For
example, 1358 villages have been shown as electrified
though the target was 480 villages.

Part (a) of my question is that why there is an increase
of only 6 MW in a year in a big state like Uttar Pradesh?
Have the reasons for the same been found out and if so,
Wwhat steps have been taken by the Government to increase
the capacity of power generation?
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Secondly, | would like to draw the attention of the hon’ble
Minister towards the problem of Uttaranchal. Every year a
target of electrification of 120 villages is fixed for this area but
in the middle of the year it is reduced to 60 and by the end
of the year this number comes down to 15-20. | would like
to know the names of the places in Uttar Pradesh where the
number of villages electrified is 2 to 3 times more than the
target fixed? Will the hon'ble Minister furnish the figures
regarding Uttaranchal? If the figures are not readily available,
the same may be fumished later on. Also it may be enquired
as to why the target is continuously decreasing during the last
five years?

[English]

SHRI P. R. KUMARAMANGALAM : With regard to the
village electrification there is a specific question, namely, Qn.
No. 7, in today’s List of Questions.

MAJOR GENERAL BHUVAN CHANDRA KHANDURI,
AVSM : Please reply to the first portion of the question.

SHRI P. R. KUMARMANGLAM : | can definitely give an
answer to that part of the question.

| wish to assure him that if he wants | will obtain the details
with regard to the number of villages that have been electrified
in the hills of Uttar Pradesh on the proposed State of
Uttaranchal and | wi"' give him the details.

With regard to the situation of U. P. power, additional
capacity generation, there has been a little slow down. But
| must inform this House that the present State Government
of Uttar Pradesh has taken emergent steps to improve not
only the Central sector additional power there but also the
State sector. We are moving very quickly and | should hope
that they will be one of the larger participants in the Ninth
Plan for additional capacity generation.

SHRI KAMAL NATH : The hon. Minister has given us an
optimistic picture of the future. But saying that there are so
many PPAs and MoUs signed is not enough. The limiting
factor in the implementation of all these PPAs and MoUs is
going to be in the financing, the financing being limited by
the ESCROW, amounts which will be sanctioned by the
financial institutions.

Is the Minister aware that the financial institutions have
put a ceiling on financing of power projects based on a cap
put by ESCROW while a State like Madhya Pradesh can
have many projects approved by the CEA, the clearance
which the CEA has given for Madhya Pradesh runs into
several thousand Megawatts. But the financial institutions
are working at cross purposes and are putting a cap on this
by almost 25 per cent. Is the Ministry of Power taking this up
with the financial institutions that the ESCROW limitation
should not be there? Because if we are going to be in the
illusion that all PPAs and MoUs will be implemented then
we will be have the same scenario after ten years. The
crucial thing here is to ensure this. We are worried about the
world’s financial institutions, but here our own financial
institutions are putting a cap on what new power projects
can be implemented. Along with that. preference will have
to be given to pit-head stations.
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So, my first part of the question is this: Is the Minister
going to take up with the financial institutions? And the
second part is this : Will the Minister ensure that pit-head
stations are given priority over everybody else?

SHRI P. R. KUMARAMANGALAM : | think | should clarify
this.

MR. SPEAKER : | want the answer to be brief.

SHRI P. R. KUMARAMANGALAM
brief.

: 1 will be very

With regard to the cap on ESCROS there is no cap that
has been put by the financial institutions on ESCROS. In fact,
the cap is automatic due to the revenue stream of the SEBs.
The capacity, for example, in Madhya Pradesh, the hon.
Minister's home State is very clearly one of 2000 Megawatt
as the capacity possible depending on the revenue flows that
the SEB has got and | wish to inform the hon. Member that
we have taken it up with ESCROS what is possible, let us
find other methods of securitisation and we are having
discussions in that. But with regard to pit-head power stations,
| wish to inform my friend that | have written to the hon. Chief
Minister of Madhya Pradesh that it is advisable that he gives
priority to pit-head power stations because the cost of power
invariable works out to much less due to the cost of
transportation of fuel not being there.

SHRI V. SATHIAMOORTHY : In Tamil Nadu in the matter
- of power supply, the distribution is very bad. The present
shortage of power supply has never been experienced in any
previous period in Tamil Nadu. Our hon. Minister of Power
is from Tamil Nadu.

M. SPEAKER : Please ask your supplementary.

SHRI V. SATHIAMOORTHY : The Government is showing
partiality in the matter of distribution of power in the rural
areas. It is especially the Southemn District of Tamil Nadu
which is never receiving the electricity supply either in day
time or in night time. Due to low voltage, more or less 99 per
cent of the agricultural power pumps have been bumt.

MR. SPEAKER : Shri Sathiamoorthy, please put your
supplementary.

SHRI V. SATHIAMOORTHY : The agriculturists are suf-
fering a lot. Is the hon. Minister aware of the fact that the
situation prevailing in Tamil Nadu is bad? | would like to know
whether any solution is suggested by the Central Govemment
and also whether any remedy is sought by the State
Government from the Central Govermment to reduce ‘ne
worst situation in electricity supply.

SHRI P. R. KUMARAMANGALAM : The situaticn in Tamil
Nadu is grim but not as grim as in othar States if one looks
at it comparatively. But it is true that there sesms to be some
form of mild discrimination in terms of power, that is
...(Interruptions).

SHRI T. R. BAALU : The hon. Minister should answer as
to what sort of discrimination is there. He should not politicise
the issue. It is too silly for him to politicise the matter in
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Question Hour. The hon. Minister is politicising the issue. He
should come forward with a categorical reply.

MR. SPEAKER : Shri Baalu, please take your seat. This
is not necessary. Please take your seat.

SHRI P. R. KUMARAMANGALAM : We are taking steps.
[Translation]

SHRI SUSHIL KUMAR SHINDE : Mr. Speaker, Sir,
working group on power of Planning Commission has in-
formed that in the Ninth Plan there will be a shortfall of 57,000
MW of electricity. A policy was accordingly formulated.
Regarding Naphtha, it was stated in the beginning that it will
help in power generation. Two months ago, a policy was
formulated for decentralization of Naphtha. Now, the Govemn-
ment is centralising it. | have a circular with me which says
that no unit of Naphtha will be transferred until a clearance
is given by the Ministry. | can bring that circular tomorrow if
required. Before conducting Nuclear Test Pokharan-Il, ne-
gotiations were going on between an Indian hydro Power
generation company and Pakistan to have additional capacity
of power generation for Dethi. An M. O. U. was also to be
signed in this regard.

[English)

MR. SPEAKER : Shri Shinde, please ask your supplemen-
tary.

SHRI SUSHIL KUMAR SHINDE : Sir, this is very impor-
tant. After Pokhran-ll, what is the position? | would like to
know whether the Government of India is having any nego-
tiation with Pakistan or that particular party is having any
negotiation or contract with Pakistan. If not, then there seems
to be a grave danger to this country. From nearby countries
we were getting power. It has been totally stopped because
of this blast.

SHRI P. R. KUMARAMANGALAM : Firstly, 57,000 mega-
watts was a projection figure. The Ninth Plan has proposed
40,000 megawatts in comsultation with the Planning Commis-
sion, keeping in mind growth figures, demand growth poten-
tials.

Let me also point out that with regard to Naphtha, two
months ago there was no policy announced changing the
earlizr liquid fuel policy which was there. The change has just
texen place, a couple of days before we have announced a
tuel policy. We- are not Centralising it. On the contrary, all
other fuels, other than Naphtha, have been pulled out of the
liquid fuel policy, thereby giving a total freedom to liquid fuel
units to choose their option. We have restricted only one
fuel, that is, Naphtha, because of its bolatile price and
volatility in other forms. It is actually not considered to be a
good fuel for generation projects world over. So, we are
restraining that. But since commitments had been given in
the past, we are permitting. In fact, we have increased it a
bit—3,000 megawatts additionally for Naphtha.

With regard to other fuels, whether it is LSHS, whether it
is condensed gas or emulsion, or whether it is FO, we have
said that these are all that come from outside without any
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restriction, thereby literally doing major act of liberalisation
in this regard.

With regard to Pakistan power, | want to go on record to
say that there have been no negotiations in the past. Some
information came to us through some multilateral agencies
that there is a possibility. Let me tell you that this came
after the blast. We have shown interest but there has been
no positive response. On the contrary, from whatever infor-
mation we have received, Pakistan Govemment is not
interested, at the moment, to sell their surplus power because
they themselves believe that they do not have surplus power.
That is the stand they have taken. | can assure you that the
nuclear tests have, in no way, changed anything in this
regard.

DR. T. SUBBARAMI REDDY : Mr. Speaker, Sir, very
briefly | would like to say that in Visakhapatnam, after laying
the foundation stone for the Hinduja power project, three
Prime Ministers have changed and two Chief Ministers have
changed. The foundation stone was laid by the then Prime
Minister but till now nothing has happend. Of course, the
Minister has been telling us, in response to our representa-
tions, that they have held meetings, they have made all the
arrangements and they are going to start it. | want a
categorical commitment and answer from the hon. Minister
-that with all his dynamic approach, when is he going to give
to the people of Andhra Pradesh this 500 MW Hinduja power
project. By solving all the teething problems, when is he going
to put it into force?

Secondly, | want to know whether with the sanctions
imposed by Japan, the Simadri project of Visakhapatnam also
is going to be affacted. The Minister has said that they need
Rs. 2,80,000 crore to modernise the system of transmission
in the country. Where is he going to get this money from?
| want the Minister to give answer to these two parts of my
question to this august House.

'SHRI P. R. KUMARAMANGALAM : Sir, with regard to the
Simadri project, | wish to assure the hon. Member that we
will...(Interruptions)

[Translation]

SHRI LAL MUNI CHAUBEY : Bihar is in India and is also
facing the problem of electricity...(Interruptions)

[English]

. SHRI BHAGWAN SHANKAR RAWAT : Sir, this is an
Important matter and we want to have a full discussion on
this...(Interruptions)

MR. SPEAKER : | have no objection to having a Half-an-
Hour discussion on this.

(Interruptions)

SHRI P. R. KUMARAMANGALAM : Sir, if they want to
have a discussion on this, | am most willing for
that...(lntenuprions)

MR. SPEAKER : Question No. 283.
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(Interruptions)

SHRI P. R. KUMARAMANGALAM : Sir, may | complete
my reply?

MR. SPEAKER : Yes.

SHRI P. R. KUMARAMANGALAM : Sir, | would like to go
on record...(Interruptions)

[Translation]

SHRI LAL MUNI CHAUBEY : Mr. Speaker, Sir, let us come
to Bihar also...(Interruptions)

[English]

MR. SPEAKER : Please take your seats. If the Members
are interested, | can allow Half-an-Hour discussion on this.
Please take your seats.

(Interruptions)

SHRI P. R. KUMARAMANGALAM : Sir, considering the
suggestion by some Members, | have no objection if a Half-
an-Hour discussion or a full discussion is allowed on this.

MR. SPEAKER : Now Question No. 283.

DR.T. SUBBARAMl REDDY : Sir, he has not given answer
to my question.

SHRI P. R. KUMARAMANGALAM : Sir, with regard to the
Simadri project, | wish to inform the hon. Member that
everything is ready with regard to that project and the Simadri
project will come up on schedule.

With regard to the other project, the counter-guarantee
would be issued definitely by the end of this month and the
project will go on stream.

MR. SPEAKER : Now Question No. 283.
(Interruptions)
[Translation]

SHRI LAL MUNI CHAUBEY : | am saying that electricity
is one of the reasons for backwardness of Bihar and Bihar
is not being discussed...(Intarruptions)

[English]

MR. SPEAKER : Yes, Short Duration Discussion. The
Minister has no objection to have a Short Duration Discus-
sion. Please resume your seat now.

(Interruptions)
[Translation]

SHRI LAL MUNI CHAUBEY : Mr. Speaker, Sir, the matter
regarding Bihar should not be included in records.

[English]

SHRI N. JANARDHANA REDDY : What is this, Sir? Every
time you are not allowing me. You are discriminating against
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me...(Interruptions). The answer was bigger than the
question...(Interruptions)

[Translation]

SHRI LAL MUNI CHAUBEY : Bihar is also there in India.
There is shortage of electricity in Bihar...(Interruptions)

[English]

MR. SPEAKER : Question No. 283. Shri Jang Bahadur
Singh Patel.

Nothing will go on record except what Shri Patel speaks.
(Interruptions)”

MR. SPEAKER : Shri Janardhana Reddy, that is why |
have allowed a Short Duration Discussion. Please take your
seat.

SHRI N. JANARDHANA REDDY

Every time
...(Interruptions)

MR. SPEAKER : | have allowed a Short Duration Discus-
sion.

(Interruptions)
MR. SPEAKER : Please take your seat..
(Interruptions)
[Translation]

SHRI LAL MUNI CHAUBEY : Pease listen to me, since
long | have raised my hand.

(Er.7lish]
MR. SPEAKER : Shri Chaubey, please take your seat.
(Interruptions)

MR. SPEAKER : Except what Shri Patel speaks, nothing
will go on record.

(Interruptions)*

MR. SPEAKER : Shri Janardhana Reddy, please take your
seat. | have already allowed a Short Duration Discussion.

(Interruptions)

MR. SPEAKER : Except what Shri Patel speaks, nothing
will go on record.

(Interruptions)*

MR. SPEAKER : Shri Chaubey, this is too much. Please
resume your seat.

(Interruptions)

MR. SPEAKER : Nothing will go on record except what
Shri Patel speaks.
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(Interruptions)”

MR. SPEAKER : Shri Chaubey, please take your seat.
This is not good. You are unnecessarily wasting time.

(Interruptions)

MR. SPEAKER : Hon. Members, please have order in the
House.

(Interruptions)

MR. SPEAKER : Shri Ramdas Athawale, please take you
seat.

[Translation]
SHRI PRABHUNATH SINGH : Please fix the time for it
MR. SPEAKER : | will do it. Shri Jang Bahaur Patel.
[English]
Budgetary Allocation to Education Programmes

+

*283. SHRI JANG BAHADUR SINGH PATEL :
SHRI A. F. GOLAM OSMANI :

Will the Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) Whether the budgetary allocation for the operation
Blackboard and Adult Education Programmes has been
reduced in the 1998-99 Union Budget;

(b) if so, the allocation made for the said programmes
in the last two years;

(c) the quantum of allocation not utilised out of these
during this period;

(d) the reasons therefor, State-wise/Union Territory-
wise;

(e) whether in this, connection attention of the Gov-
emment has been drawn to the news item captioned “Crucial
education programmes suffer reduction in budgetary alloca-
tion” appearing in the Times of Iindia, dated June 8, 1998;

(f) if so, the facts of the matter reported therein; and

(9) the remedial steps proposed to be taken in this
regard?

[Tra:islation]

THE MINISTER OF HUMAN RESOURCE DEVELOP-
MENT AND MINISTER OF SCIENCE AND TECHNOLOGY
(DR. MURLI MANOHAR JOSHI): (a) to (g) A statement is laid
on the Table of the Sabha.

Statement

(a) to (d) For the scheme of operation Blackboard (OB),

* Not recorded.

* Not recorded.
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the allocation for 1998-99 has been retained at the same
level as for the previous year. The allocations and expen-
diture under the scheme of operation Blackboard in 1996-
97 and 1997-98 are as follows:

Year Allocation Expenditure
(Figures in crore rupees)

1996-97 279.00 291.47

1997-98 304.00 299.00

Expenditure during 1996-97 was Rs. 12.47 crore more
than BE and in 1997-98 it was Rs. 5.00 crore less than BE.
The revised estimates for 1997-98 was reduced to Rs. 301
crores of which Rs. 2 crore on media and publicity could not
be utilised.

The budgetary allocation for adult education programmes
in 1998-99 is Rs. 93.97 crores which is Rs. 33.03 crores less
than previous year. The allocation and expenditure in Adult
Education programmes in 1996-97 and 1997-98 as are
follows :

Allocation Expenditure
1996-97 224.50 103.12
1997-98 127.00 79.74

The revised estimates for 1996-97 and 1997-98 were
reduced to Rs. 112.16 and Rs. 81.42 crore respectively.
These could not be fully utilised due to emphasis on consoli-
dation instead of expansion of Total Literacy Campaigns, non-
availability of State Governments’ commitment to the Scheme
of Continuing Education and the decision to transfer the
Scheme of strengthening of Administrative Structures to
State Governments.

(e) Yes, Sir.

(f) and (g) While the position in regard to construction of
classrooms and unspent balances with States under opera-
tion Blackboard is partially correct, the figures regarding
expenditure in 1997-98 are incorrect. The remedial steps
taken in this regard include regular review of different aspects
of the programme, decentralisation and flexibility in procure-
ment procedures of teaching leaming equipment and better
coordination with Ministry of Rural Areas and Employment in
regard to flow of JRY funds for construction of classrooms.
On the basis of clarification provided by this Department, the
newspaper published an article on 22 June, 1998 giving the
correct position in regard to budgetary allocation for OB in
1998-99 and utilisation of funds by States.

While the tacts regarding budgetary allocation for Adult
Efiucation Programmes are correct, information relating to
d!stricts covered and learners -is out dated. Currently, the
Literacy Campaign cover 447 districts and 68.57 million
qusons have become literate, not 401 districts and 53.19
million as indicated in the article. The remedial measures in
Adult Education include rigorous system of monitoring of
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literacy campaigns, sensitising Panchayati Raj representa-
tives to ensuring mass participation in literacy programmes,
transparent and more effective evaluations, decentralisation
of financial and administrative powers to State Literacy
Mission Authorities.

SHRI JANG BAHADUR SINGH PATEL : Mr. Sepaker, Sir,
Hon’ble Minister has not given any details regarding the
budget allocation made for the year 1998-99. Rs. 304 crore
were allocated for operation Blackboard in the year 1997-
98, out of which Rs. 299 crore were spent. In 1998-99, only
sixty lakh rupees have been allocated for this scheme,
however this has not been mentioned in theé budget for
1998-99. One of reasons given for the reduction in the
allocation is that some States have not utilised the entire
amount allocated earlier. Hence they already have funds.
The States have adequate funds for arrangement of study
material. | would like to know from Hon’ble Minister as to
whether any action will be taken against the States which
have not utilised the entire allocation and whether some
more programmes are proposed to be formulated to ensure
the success of this scheme.

DR. MURLI MANOHAR JOSHI : Sir, Hon'ble Member has
asked as to whether the allocation made for the adult
education programme for the last two years has been
reduced now. The answer to that question is also clear in
the reply given. Rs. 93.97 crore have been allocated for
adult education in the year 1998-99.

SHRI JANG BAHADUR SINGH PATEL : | was enquiring
about operation blackboard.

DR. MURLI MANOHAR JOSHI : Operation Blackboard is
a part of that. Your question pertains to both the
programmes—Operation Blackboard and Adult education.

SHRI JANG BAHADUR SINGH PATEL : | shall put my
supplementary regarding adult education later on.

DR. MURLI MANOHAR JOSHI : You have put a question
regarding reduction of funds and you have given the reply
yourself that many States have not fully utilised the funds. As
regards operation blackboard...

SHRI JANG BAHADUR SINGH PATEL : You have
stated that | should go through the newspaper dated 22nd
of June. From where shall | get the newspaper dated 22nd
June?

DR. MURLI MANOHAR JOSHI : Sir, | would like to inform
the Hon’ble Member that the report given in the newspaper
dated 22nd June is factual, whereas the report given in the
newspaper dated 8th of June is incorrect. It is clearly
mentioned in the newspaper dated 22nd June:

[English]

“The programme considered crucial for realising the
Government's goal of universalisation of elementary
education by 1999 is also languishing. A total of Rs.
135 crore was earmarked for it in the 1997-98 Budget,
but less than Rs. One crore was spent. Consequently,
only Rs. 60 lakh has been budgeted for this scheme
in the 1998-99 proposals.”
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[Translation]
Further, it has been mentioned—
[English]

“The programme has provided enough money, Rs.
2,100 crore, in its decade long existence for the
conversicn of about 1.5 lakh single-room schools to
dual-room and dual-teacher ones, with around 5.2 lakh
schools given teacher and reading material.

With a high fund utilisation rate, by State Governments,
of over 80 per cent, the programme has escaped the
treasury's axe, with spending for the current year, in
1998-99, pegged at over Rs. 300 crore, a rise over last
year's provision.”

[Translation]

We have made adequate provision in the budget for all
such programmes as Adult education, Operation Blackboard
and continuing education. Some States which have not
utilised the funds, have been instructed to utilise them
properly. Arrangements have been made for monitoring and
evaluation of the programmes and this work is being under-
taken through the agencies outside the district. Apart from
this, the data fumished by the State Government is being
evaluated at national level through agencies. Thus proper
arrangement will be made for running the programmes
smoothly. The literacy programme and its components will not
be diluted under any circumstances.

SHRI JANG BAHADUR SINGH PATEL : Sir, adult educa-
tion programme has been successful in some States such as
Kerala, Tamil Nadu and West Bengal...(Interruptions)

KUMARI MAMATA BANERJEE
achieved...(Interruptions)

SHRI JANG BAHADUR SINGH PATEL : The programme
has been unsuccessful, infact, it has been a total failure
especially in Hindi Speaking States such as Uttar Pradesh,
Bihar and Madhya Pradesh. | would like to know from the
Hon'ble Minister whether any efforts are being made to bring
these States at par with other States by launching a special
campaign or providing more funds for them.

DR. MURLI MANOHAR JOSHI : Sir, Hon’ble member has
drawn the attention towards a very important fact. These are
the States which had a very low rate of literacy and the literacy
rate among especially women was very low. Hence there is
a need to make special effort with regard to these states. The
Government has taken special steps to promote literacy and
especially women literacy. You will be pleased to know that
the rate of literacy among women is rising gradually. This
time the government has made a provision to provide
education to women free of cost upto graduation level. The
government is fully attentive in this regard. | would also like
to inform you that in some states, textbooks are provided to
women and children free of cost so as to improve the fiteracy
rate in these areas. Such areas as Bihar, Rajsthan, Uttar
Pradesh and Madhya Pradesh lag behind in this regard. |
am pleased that the govemment of Rajasthan has taken

. Nothing has been
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special steps in this regard. The literacy rate is rising there.
| hope that such steps will be taken in other states as well.
The meeting of Ministers of Education from the
states is scheduled to be held in the month of August. This
issue will be taken up eamestly there.

SHRI A. F. GOLAM OSMANI : Mr. Speaker, Sir, through
you, | would like to put a question to Hon’ble Minister. Under
this scheme, the primary school should have five rooms and
the schools providing education upto class Vil should have
separate room for each class. Is it true that village Hudla,
Jatwara and Khuri falling under District Kota of Rajasthan
have such schools which have only one room. There are no
rooms for seating the children. There are no educational aids.
Jute mats are tom and the ceilings are damaged. Sir, the
funds released under operation Blackboard for the last eight
years have not been utilised properly. Will the Hon. Minister
get a survey conducted in these backward areas? Village
Hudla which is situated between two rivers does not have
drinking water for children. Will the government provide
resources in such areas after conducting the survey? It is
clearly mentioned in your announcement regarding develop-
ment of remote areas that resources will be provided there
after conducting the survey and a separate room would be
provided for each class. You can see the position under
operation blackboard. | would like to know from Hon'ble
Minister whether a survey will be got conducted in the rural
areas to materialise such plans?

DR. MURLI MANOHAR JOSHI : Sir, under Operation
Blackboard, the schools having only one room are given
assistance by the govermment for building another room.
Provision has been made for providing education, all the
equipment and for achieving total literacy. The schools having
only one teacher are given financial assistance by the
government to recruit another teacher so as to educate the
children property. If the initiative is taken for recruiting the third
teacher, the financial assistance is given for that purpose
also. As regards the issue of villages mentioned by you, if
you point out all the shortcomings in writing, | shall get an
enquiry conducted through the government of Rajasthan and
convey the factual position in this regard.

[English]

SHRI AJIT KUMAR PANJA : Sir, the time is very short.
The answer given by the hon. Minister presents a dismal
picture so far as our literacy programme is concemed. The
answer shows that in two years, namely, 1996-97 and 1997-
98 Rs. 175 crore remained unspent. | want a straight answer
from the hon. Minister. Which are the States responsible for
doing this ‘and who are the officers responsible for not
spending Rs. 5 crore for Operation Blackboard and Rs. 170
crore for Adult Education? | also want to know what steps
have been taken in this regard. The country’s position is that
50 per cent of the population is illiterate. Will you answer
quickly?

DR. MURLI MANOHAR JOSHI : Sir, the exact Statewise
information about which States have not been able to spend
the amount is also not available with me today. | will collect
it and inform you. But you see that the programme of Adult
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Education, Operation Blackboard and continuing education
have shown enough incentive and momentum.

KUMAR! MAMATA BANERJEE : This programme is a
total failure.

DR. MURL!I MANOHAR JOSH; : It may be a total failure
in certain States or in certain pockets. But there are certain
very good features of this scheme also. Till now, 5.23 lakh
primary schools have been covered and 1.49 single teacher
schools have been converted into dual teacher school.

SHRI AJIT KUMAR PANJA : | am sorry Mr. Minister.
Please answer who are the officers responsible. The taxpay-
ers money worth Rs. 175 crore was not spent for our
education and for the education of our children in the villages.

DR. MURLI MANOHAR JOSHI: The schemes are imple-
mented by the State Governments. In these areas, the
officers are appointed by the State Governments. If you can
give me a certain instance of any officer not doing his duty,
| will inquire into it. Otherwise, this information will have to
be collected...(Interruptions)

SHRI AJIT KUMAR PANJA: | am not working in your
Department. Why should | give the information about any
officer concerned. First, the answer should be given. This is
very serious...(Interruptions)

MR. SPEAKER: Let him complete.
(Interruptions)

DR. MURLI MANOHAR JOSHI: Shri Panja, this scheme
is running for the last so many years. | am responsible for
what has happened in the last three months and odd days
only...(Interruptions)

MR. SPEAKER: Nothing will go on record except the
Minister's statement.
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(Interruptions)*

DR. MURLI MANOHAR JOSHI: In these three months
and odd days, the Government has taken very serious steps
about it. About what happened for the last ten years, | would
say that the responsibility lies on the Members sitting opposite
side.

SHRI AJIT KUMAR PANJA: Mr. Minister, thank you.
Public Telephones

*284. SHRI CHAMAN LAL GUPTA : Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether any targets have been fixed by the Gov-
emment to provide public telephones in each and every
village of the country, State-wise,

(b) if so, the details thereof and the achievements
made vis-a-vis these targets; and

(c) if not, the reasons therefor?
[Translation)

THE MINISTER OF INFORMATION AND BROADCAST-
ING AND MINISTER OF COMMUNICATIONS (SHRIMATI
SUSHMA SWARAJ): (a) to (c) Department of Telecom has
fixed targets to provide Village Public Telephone (VPT) in all
villages of the country.

The State-wise target fixed and the achievements thereof
from 1994-95 upto 1997-98 are given in the enclosed
Statement—I.

The target for 1998-99 is shown in enclosed Statement—
0.

Statement-|

Village Public Telephone Programme targets & achievements of VPT Programme

from 1994-95 to 1997-98 since National Telecom Policy, 1994

Telecom

Circles

National Telecom Policy 94

from 1994-95 to 1997-98 after

Total Target Total Achievement from
1994-95 to 1997-98 after

National Telecom Policy 94

1 2 3

Andaman & Nicobar 634 196
Andhra Pradesh 13400 8806
Assam 12900 8250
Bihar 39964 10069
Gujarat 9000 5182
Haryana 4220 3244

* Not recorded.
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1 2 J

Himachal 7000 4285
Jammu & Kashmir 4700 1926
Karnataka 16200 15833
Kerala 18 18
Madhya Pradesh 32949 21128
Maharashtra 21700 16213
North East 6300 2036
Orissa 27719 13344
Punjab 9140 5776
Rajasthan 23840 14537
Tamil Nadu 8869 7793
Uttar Pradesh (East) 61500 22637
Uttar Pradesh (West) 29800 6969
West Bengal 27700 10680
Delhi 47 22
Calcutta 400 421
Total 358000 179365

NE Circle comprises Arunachal Pradesh, Manipur, Meghalaya, Mizoram, Tripura and Nagaland States. MH Circle cgmprises Maharashtra

and Goa States. WB Circle comprises WB and Sikkim States.
Statement-ll

Village Public Telephone Programme revised reduced
target for 1998-99

Circles

Revised Target Fixed
on 1.7.1998

1

-

© ® N o o & O DN

-
e

Andaman & Nicobar
Andhra Pradesh
Assam

Bihar

Gujarat

Haryana

Himachal Pradesh
Jammu & Kashmir
Karnataka

Kerala

53

400 -

2900
6000

20
1000
1000
2500

1 ) 2

Madhya Pradesh ' 4000
12. Maharashtra 2700
13. North East 1000
14. Orissa 2400
15. Punjab 345
16. Rajasthan 2540
17. Tamil Nadu 142
18. Uttar Pradesh (East) 7500
19. Uttar Pradesh (West) 5500
20. West Bengal 5000
21. Calcutta 0

Total 45000

NE Circle comprises Arunachal Pradesh, Manipur, Meghalaya,
Mizoram..Tripura and Nagaland States.

MH Circle Comprises Maharashtra and Goa States.
WB Circle Comprises WB and Sikkim States.
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SHRI CHAMAN LAL GUPTA: My question pertains fo the
target fixed under the first Telecom policy which was formu-
lated in 1994 and according to it all the villages were to be
provided with telephone facility by 1997. But | know that so
tar we have not been able to achieve the 50 per cent of the
target. Targets have been revised now and there is a plan
to achieve these targets by 1999. | would like to know as to
what schemes have been formulated to achieve the targets
by the Ninth Plan. What action has been taken in this regard.

there was a plan to provide telepohone facility to
4700 villages of Jammu and Kashmir but so fat only 1500
vilages could be provided with telephone facility. All the
other means of communications have been cut off there due
to insurgency. In view of insurgency prevalent in the region
| would like to know as to whether the hon. Minister would
give an assurance to provide telephone facility on priority
basis in Dakshin, Madva and Vadban of Doda district and
in border districts?

SHRIMATI SUSHMA SWARAJ: Mr. Speaker, Sir, in reply
to the questions raised by the hon. Member, | would like to
say that previous Government could not achieve the targets
fixed in this regard...Interruptions)

[English]

MR. SPEAKER: Shri Osmani, please take your seat. This
is not a good practice. This is not a discussion.

[Translation]

SHRIMATI SUSHMA SWARAJ: Sir, | am replying to the
question raised by hon. Member. The hon. Member has
asked whether the target would be achieved by the Ninth
Plan? Sir, through you | would like to give an assurance in
this House that we would definitely achieve this target by the
Ninth Plan and all the villages would be provided with
telephone facility. As far as question of according priority to
Jammu and Kashmir is concemed, | would like to say that
in last session also | had stated that in view of insurgency
and militancy in Jammu and Kashmir telephone facility
would be provided there on priority basis and Doda district
would be given preference in it.

SHRI CHAMAN LAL GUPTA: Sir, last time Telecom Com-
mission has taken a decision that 60 per cent telephone
Connections would be given as per the new system. | would
like to know as to why this decision has been reversed? At
Present 40 per cent telephone connections are being given
under MARR and remaining under AAR system. In this
fegard, | would like to know as to why this policy has been
revised ?

~ SHRIMAT| SUSHMA SWARAJ: Mr. Speaker, Sir, | would
like to tell the hon. Member about the circumstances under
which this decision was reversed? We have inherited those
Circumstances and under it earlier telephone connections
were given as per the MARR system.

On Ist November 1997 under the Chaimmanship of the
theq Prime Minister a meeting was convened and in which
decision was taken to discard the ‘MARR technology’ and
find out some new technology. When we took over the
charge it was found that since 1st November all the orders
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under the MARR Telecom were cancelled and a search for
new technology started. As so new technology could not be
found, therefore instead of giving a fictious figures on paper
we tried to achieve the target and thus this decision was
reversed.

SHRI RAJO SINGH: | was saying that...(Interruptions) You
may adopt D. R. System...(Interruptions)

SHRIMATI SUSHMA SWARAJ: High Court has given stay
on it...(Interruptions) | will tell you about it...(Interruptions)

WRITTEN ANSWERS TO QUESTIONS
[English]
Doordarshan’s Channel to States to
Telecast Regional Programmes

*285 SHRI N. K. PREMCHANDRAN: Will the Minister of
INFORMATION AND BROADCASTING be pleased to state:

(a) whether the Government propose to provide the
second channel of Doordarshan to the State Governments
to telecast the regional programmes; and

(b) if so, the details thereof?

THE MINISTER OF INFORMATION AND BROADCAST-
ING AND MINISTER OF COMMUNICATIONS . (SHRIMATI
SUSHMA SWARAJ): (a) Presently. there is no such proposal
under consideration, Sir.

(b) Does not arise.

Estimated Expenditure on Elementary Educsation

*286. SHRI GORDHANBHAI JADAVBHAI JAVIYA:
DR. CHINTA MOHAN:

Will the Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether the Govemment have made an estimate
of the amount likely to be spent for imparting education to
children in the age group of 6 to 14 years for which they had
already made a commitment;

(b) it so, the details thereof; and

(c) the percentage of children in this age group for
whom educational facilities had been provided by the end
of Eighth Five Year Plan, State-wise?

THE MINISTER OF HUMAN RESOURCE DEVELOP-
MENT AND MINISTER OF SCIENCE AND TECHNOLOGY
(DR. MURLI MANOHAR JOSHI): (a) and (b) The working
group of Elementary Education for IX Five Year Plan has
recommended a tentative outlay of Rs. 79,260 crore in the
Central sector and Rs. 46,393 crore in the State sector.
Allocations for Ninth Five Year Plan have not been finalised
by the Planning Commission.

(c) The Gross Enrolment Ratio of children in the age

group of 6-14 Years has improved during the Eighth Five
Year Plan as follows:

A%
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X ¥ A statement indicating State-wise position of Gross
1992-93 1996-97 Enrolment Ratio (GER) during the Plan period is
Classes |1—V. 84.60 90.5 enclosed.
Classes VI—VIll 61.35 62.3
Statement

Gross enrolment ratio for the years 1992-93 and 1996-97 in primary (I-V)
and upper primary (VI-VIlI) classes

S. No  States/UTs. 1992-93 1996-97
(Provisional)
Classes |-V Classes VI-Viil Classes |-V Classes VI-VIiI
1 2 o 3 4 5 6
1.: Andhra Pradesh 74.48 45.60 82.2 45.6
5. Arunachal Pradesh 96.20 55.77 96.5 64.9
3. Assam A 95.91 69.67 108.9 71.8
4. Bihar 66.32 41.02 70.7 35.5
5. Goa 109.80 102.12 87.1 82.2
6. Gujarat 115.29 64.67 114.9 67.2
7. Haryana 80.84 65.01 79.9 60.7
8. Himachal Pradesh 105.42 91.25 95.0 79.3
9. Jammu & Kashmi‘r 70.18 66.28 67.6 65.5
10. Karnataka 101.42 63.75 106.1 61.1
11. Kerala 102.41 104.12 90.7 93.9
12. Madhya Pradesh 89.73 59.95 97.0 61.8
13. Mabharashtra . 106.33 79.48 111.4 81.6
14. Manipur 99.70 81.64 78.8 711
5. 'Meghalaya 98.39 57.58 92.8 53.2
16. Mizoram 124.33 70.74 113.4 67.9
17. Nagaland 87.24 72.87 128.8 62.8
18, Orissa 93.90 58.93 89.3 54.9
19. Punjab .82.89 66.25 80.8 62.9
'20. ‘Rajasthan 75.39 49.21 94.0 56.2
‘21, Sikkim 128.00 56.62 120.8 56.2
fzg. Tamil Nadu 125.05 96.11 106.2 91.2
.23, Tripura . 98.53 62.72 80.5 54.8
24. Utar Pradesh 60.12 48.73 73.4 49.0

25 West Bengal, .. .. 84.86 53.76 103.6 87.1
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1 2 3 4 5 6
26. A & N lsland 114.26 89.24 91.2 91.6
27. Chandigarh 74.02 75.18 69.7 715
28. D & N Haveli 88.47 53.84 98.1 53.2
20. Daman & Diu 101.29 85.35 96.8 68.3
30. Delhi 80.90 89.36 80.8 75.0
31. Lakshadweep 128.72 92.86 112.6 119.9
32. Pondicherry 113.86 106.76 93.8 96.4

India 84.60 61.35 90.5 62.3

Removal of Illiteracy

*287 COL. SONA RAM CHOUDHARY: Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state:

(a) the literacy rate in the country at present with State-
wise break-up;

(b) whether the literacy rate in the Barmer, Jalore and
Jaisalmer districts of western Rajasthan is the lowest in the
country;

(c) if so, whether the Government have decided to
provide hundred per cent grant to these educationally back-
ward desert districts;

(d) whether the Govemment propose to introduce
any new schemes during 1998-99 for the removal of illiteracy
in various States particularly in these districts of Rajasthan

so that target of full literacy would be obtained by 2005 AD;
and

(e) if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOP-
MENT AND MINISTER OF SCIENCE AND TECHNOLOGY
(DR. MURLI MANOHAR JOSHI): (a) The State-wise per-
centage of literacy in the country, as per 1991 Census, is
given in the enclosed statement.

(b)

(c) No, Sir. However, the literacy campaigns launched
in these districts have been sanctioned per leamer cost of
approximately Rs. 100/- each which is sufficiently higher than
the usual per leamer cost of Rs. 65/-.

Yes, Sir.

(d) and (e) The Govermment's approach has been to take
a holistic rather than a segmented view towards the removal
of illiteracy. A three-pronged approach has, therefore, been
consistently followed. These include (i) efforts of National
Literacy Mission; (iij) Universalisation of Elementary Educa-
tion; and (iii) Non-Formal Education.

This approach encompasses the whole country including
the three districts of Rajasthan, i.e., Barmer, Jalore and
Jaisalmer.

Statement
S. Eo State/Union Literacy rate (%)
Territory Persons Male Female
1 h 2 3 4 5
States
1. Andhra Pradesh 44.09 55.13 32.72
2. Arunachal Pradesh 41.59 51.45 29.69
3. Assam 52.89 61.87 43.03
4. Bihar 38.48 52.49 22.89
5. Goa 75.51 83.64 67.09
6. Gujarat 61.29 73.13 48.64
7. Haryana 55.85 69.10 40.47




JULY 6, 1988

35 Wrnitten Answers To Questions 36
1 2 3 4 5
B 8. Himachal Pradesh 63.86 75.36 52.13
9. Karnataka '56.04 67.26 4434
10. Kerala 89.81 93.62 86.13
11. Madhya Pradesh 44.20 58.42 28.85
12. Maharashtra 64.87 76.56 52.32
13. Manipur 59.89 71.63 47.60
14. Meghalaya 49.10 53.12 44.85
15. Mizoram 82.27 85.61 78.60
16. Nagaland 61.65 67.62 54.75
17. Orissa 49.09 63.09 34.68
18. Punjab 58.51 65.66 50.41
19. Rajasthan 38.55 54.99 20.44
20. Sikkim 56.94 65.74 46.69
21. Tamil Nadu 62.66 73.75 61.33
22. Tripura 60.44 70.58 49.65
23. Uttar Pradesh 41.60 55.73 25.31
24. West Bengal §7.70 67.81 46.56
Union Territories
1. Andaman & Nicobar Islands 73.02 78.99 65.46
2. Chandigarh 77.81 82.04 72.34
3. Dadra & Nagar Haveli 40.71 53.56 26.98
4. Daman & Diu 71.20 82.66 5§9.40
5. Delhi 75.29 82.01 66.99
6. Lakshadweep 81.78 90.18 72.89
7. Pondicherry 74.74 83.68 65.63
l;xoludes Jammu & Kashmir where 19;;-090305 was not held.
Rural Electrification Programme (d) it so, the details thereof:

‘288. SHR! G. GANGA REDDY:
DR. Y. S. RAJASEKARA REDDY:

Will the Minister of POWER be pleased to
state:

(a) the details of rural electrification carried out in the
country during the last three years, Year-wise and State-wise;

(b) the target fixed for this programme for each State
during the year 1998-99;

(c) whether the Government propose to privatise the
rural electrification system in the country;

(e)

(3] the steps proposed to be taken to improve the
electrification programme in the rural areas?

THE MINISTER OF POWER (SHRI P. R. KUMARA-
MANGALAM): (a) The state-wise and year-wise physical
progress in rural electrification carried out under the schemes
of Rural Electrification Corporation (REC) during the last
three years in the country is given in enclosed statement-l.

(b) State-wise targets for rural electrification under
the REC programme during the year 1998-99 are given in
enclosed Statement-Il.

if not, the reasons therefor; and
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(c) to (e) The rural electrification systems are under the
operation and control of State Governments and State
Electricity Boards and it is for them to decide on the question
of privatisation.

(f) Rural Electrification systems are planned, controlled
and operated by the State Govemments/State Electricity
Boards. The targets for rural electrification, for villages and
pumpsets, are approved by the Planning Commission for
various States, in the beginning of each year, in consultation,
among others, with Rural Electrification Corporation, Central
Electricity Authority and the concemed State Electricity Boards
State Governments. These targets are decided on the basis
of availability of resources, proposals of the States, willing-
ness of the State Governments/State Electricity Boards to
take up rural electrification schemes, past performance and

1920 (Saka) To Questions 38

the status of rural electrification in each State.

The efforts of the State Electricity Boards (SEBs) and
State Governments are supplemented by financial assistance
through REC. During 1998-99, under the REC Programmes
it is proposed to cover electrification of 2,800 villages and
energisation of 2.51 lakh pumpsets. Under the Kutir Jyoti
Programme 4.45 lakh single point light connections are
proposed to be provided through a grant of Rupees 40 crores
for improving the quality of life of the weaker sections of
society. In addition the REC Programme provides financial
assistance to SEBs/State Governments for System Improve-
ment Schemes to improve the quality of supply in rural areas.
The outlay for all the REC Programmes for the year 1998-
99 is of the order of Rs. 1,250 crore.

Statement—!
Progress of rural electrification under REC programmes during 1995-96

Sl States Village Pumpset
No. Electrification Energisation
Annual Achie- Annual Achie- »
Target vement Target vement
1 2 3 4 5 - 6
1. Andhra Pradesh (-} 53000 37145
2. Arunachal Pradesh 120 121 0] 0
3. Assam 510 222 0 0]
4. Bihar 400 42 1000 610
5. Delhi e 0 0 0
6. Goa @ 0 0 0
7. " Gujarat e 0 28000 15084
8. Haryana e 0 6000 2501
9. Himachal Pradesh @ 0 160 201
10. Jammu & Kashmir 33 43 150 1012
11.  Kamataka (-} 0 55000 38601
12. Kerala @ 0] 15000 12517
13. Madhya Pradesh 350 503 12800 41855
14, Maharashtra e 0 47000 92395
15. Manipur 73 163 0 0
16. Meghalaya 60 0 0 0
17.  Mizoram 45 45 0 ]
18. Nagaland e 0 0 0
19.  Orissa 220 732 3500 2260

I
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1 2 3 4 5 6
20. Punjab (-] (4] 5000 11004
21. Rajasthan 750 655 17530 17616
22.  Sikkim e 0 0 (V]
23. Tamil Nadu -] 0 40000 40649
24.. Tripura 20 15 100 26
25. Uttar Pradesh 491 1104 14239 20963
26. West Bengal 490 83 1910 1007
i Total 3562 3728 300379 335446
(@) 100% electrified states (excluding those villages which are technically not teasible for electrification.
Progress of rural electrification under REC programmes during 1996-97
é|.— States Village Pumpset
No. Electrification Energisation
Annual Achie- Annual Achie-
Target vement Target vement
” 1 2 3 4 5 6
1. Andhra Pradesh e 0 22500 44914
2. Arnachal Pradesh 95 95 0 0
3. Assam 280 130 0 0
4. Bihar 325 22 1300 1639
5. Delhi ] (] 0 0
6. Goa e e 0 0
7. Guijarat @ @ 17450 20370
8. Haryana e @ 4000 1849
9. Himachal Pradesh e @ 150 254
10. Jammu & Kashmir 30 12 150 305
11. 'Kamataka e (-] 35000 30516
12. Kerala (] (-] 9000 11029
13. Madhya Pradesh 470 400 32500 44882
14. Maharashtra o -] 53500 62655
15.  Manipur 74 140 0 0
16. Meghalaya 41 60 0 0
17. Mizoram 15 9 0 0
18. Nagaland ] e 0 o
19. Orissa 250 350 1600 702
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1 2 o 3 4 5 6
20: Punjab @ (<] 7500 7552
21. Rajasthan 550 641 15650 20779
22. Sikkim (] @ 0 0
23. Tamil Nadu (*] e 32000 37113
24. Tripura 20 16 0] 0
25. Uttar Pradesh 480 1358 16500 15846
26. West Bengal 370 41 1200 © 337
) Tota 3000 3274 250000 ‘300792
(@) 100% electrified states (excluding those villages which are technically not feasible for electrification.
Progress of rural electrification under REC programmes during 1997-98
"=+ (Prov.)
Sl States Village ‘Pumpset
No. Electrification Energisation
Annual Achie- Annual Achie-
Target vement Target vement
1 2 o 3 4 5 6
1.  Andhra Pradesh @ 0 26000 3341
2. Arunachal Pradesh 100 100 0 0
3. Assam 230 20 0 0
4. Bihar 330 2 1700 ’809
5. Delhi @ 0 0 0
6. Goa @ 0 (0] 0
7. Gujarat 0 3 18000 20146
8. Harayana Qe 0 4000 943
9. Himachal Pradesh 0 0 150 ‘235
10. Jammu & Kashmir 30 14 150 503
11, Kamataka e 0 37400 28000
12. Kerala e 0 11000 10348
13. Madhya Pradesh 500 463 25000 52699
14. Maharashtra e 0 49000 60758
15, Manipur 80 59 0 )
16.  Meghalaya 50 27 0 0
17.  Mizoram 15 10 0 0
18. Nagaland 0 0 0 0
19. Orissa 250 800 2200 1524
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1 2 A 3 a 5 6
éo.— Punjab e 0 6500 6521
21. Rajasthan 480 680 16000 16000
22. Sikkim e 0 0 0
23. Tamil Nadu (-] 0 27100 40000
24, Tripura 35 15 0 0
25. Uttar Pradesh 500 812 14100 9909
26. West Bengal 400 5 1700 33
" Total S 3000 3010 240000 241819
(@) 100% electrified states (excluding those villages which are technically not feasible for electrification.
Statement-if
State-wise targets of village electrification and pumpset energisation under REC programme for the year 1998-99
Sl States - Electrification Energisation
No. of villages of Pumpsets
1_- 2 ) 3 4
1. Andhra Pradesh® ' 0 20000
2. Ammnachal Pradesh 100 0
3. Assam 50 0
4. Bihar 500 2000
§. Delhi* 0 0
6. Goa' 0 0
7. Gujarat* 0 23000
8. Haryana* 0 1000
9. Himachal Pradesh* 0 250
10. Jammu & Kashmir 10 250
11. Kamataka* 0 25000
12. Kerala® 0 9000
13. Madhya Pradesh 350 40000
14. Maharashtra* 0 61000
15.  Manipur 40 0
16. Meghalaya 40 0
17. Mizoram 15 0
18. Nagaland® 0 0
19. Orissa , 500 2500
20. Punjab* A 0 5000
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1 2 3 4
21. Rajasthan 500 16000
22. Sikkim* 0 0
23. Tamil Nadu* 0 30000
24. Tripura 20 0
25. Uttar Pradesh 500 15000
26. West Bengal 175 1500
"~ Total (States) 2800 251500

States which have declared cent percent village elecrtification level.

Pollution in Yamuna River
*289. SHRI MANIKRAO HODLYA GAVIT:
SHRI SUSHIL KUMAR SHINDE:

Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether Yamuna River continues to be highly
poliuted despite spending crores of rupees under the Yamuna
Action Plan to cleanse it;

(b) if so, the total amount spent so far and the results
achieved therefrom;

(c) whether the Central Pollution Control Board had
admitted that the stretch of Yamuna between Dethi (Wazirabad)
and Etawah in U. P. is heavily poliuted and water quality does
not conform to designate standard; and

(d) it so, the steps contemplated to make Yamuna
water free from pollution?

THE MINISTER OF ENVIRONMENT AND FORESTS
(SHRI SURESH PRABHU): (a) and (b) Yes, Sir. Govemment
have spent an amount of Rs. 251.74 crore upto 31.3.1998
for the pollution abatement of river Yamuna from domestic
sewage under the Yamuna Action Plan against the approved
cost of Rs. 479.56 crore. The physical progress of work as
on 31.3.98 under this Plan which extends to 12 towns in
Haryana and 8 towns in U. P. besides Delhi, was about 57%.
Govemment have also released an amount of Rs. 22.50 crore
for construction of 15 common effluent treatment plants
against the approved cost of Rs. 90 crore to tackle the
industrial poliution in Delhi. The process of invitation

_of tenders has started for this project. In addition, the
Govemment of National Capital Teritory of Delhi have
Spent an amount of Rs. 326.25 crore till 31.3.1998 under their
own Plan for construction of 13 sewage treatment plants and
allied works against the approved cost of Rs. 471.20 crore.
Of these, three sewage treatment plants have been
Completed and the remaining 10 are in advanced stages of

completion. Out of the remaining 10 units, one unit is
targetted for completion by July, 1998, another one by
September, 1998, another six units by December, 1998 and
the remaining two units by June, 1999 and December, 1999
respectively.

(c) Yes, Sir.

(d) Action is also being taken against the defaulting
industries discharging their effiuents into the river by the
respective State Poliution Control Boards under the Water
(Prevention and Control of Pollution) Act, 1974. The quality
of water of river Yamuna will improve only when all the above
works are completed, defaulting industries meet the stipu-
lated standards and the necessary minimum flow of fresh
water is allowed in the river to dilute the effect of the discharge
of treated sewage and other effluents into it.

Barring Candidates with Criminal Background from
Contesting Elections

*290. PROF. AJIT KUMAR MEHTA: Will the Minister of
LAW, JUSTICE AND COMPANY AFFAIRS be pleased to
state:

(a) whether the Election Commissioner of India has
observed in the recent past to enact a suitable legisiation for
barring the candidates with criminal background from contest-
ing elections; and

(b) if so, the reaction of the Government thereto?

THE MINISTER OF LAW, JUSTICE. AND COMPANY
AFFAIRS AND MINISTER OF SURFACE TRANSPORT (DR.
M. THAMB! DURAI): (a) The Election Commission vide its
letter dated 16th September, 1997 made certain proposals
for restructuring and strengthening section 8 of the Repre-
sontation of the People Act, 1951 which contains provisions
for disqualifying a person on conviction of offences listed
in that section. it was inter alia also suggested that
whoever is convicted of an offence by a court of law and
sentenced to imprisonment for six months or more should be
barred from contesting elections from the date of conviction,
for a period totalling the sentence imposed plus an addi-
tional six years. :
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(b) In case consensus emerges amongst political
parties on making changes in the law as suggested by the
Election Commission, Government would consider introduc-
ing a Bill to give effect to such proposals.

Losses to Doordarshan
SHRI MADHAVRAO SCINDIA:
SHRI AJIT JOGI:

Will the Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

*291.

(a) whether the Doordarshan incurred heavy losses
due to conversion of certain commissioned and news
programmes into sponsored programmes and recategorisation
of some of them during 1990-1996;

(b) if so, the total losses caused to Doordarshan
thereby and the names of the T. V. companies involved
therein;

(c) whether any inquiry has been conducted in this
regard;

(d) if so, the results thereof; and

(e) the total amount outstanding against each of the
T. V. company and steps taken to recover the same?

THE MINISTER OF INFORMATION AND BROADCAST-
ING AND MINISTER OF COMMUNICATIONS (SHRIMATI
SUSHMA SWARAJ) : (a) to (e) In the Report of the
Comptroller & Auditor General for the year ended 31.3.95 it
was inter-alia observed that due to recategorisation of one
pro;ramme, namely, “The World This Week”, Doordarshan
suffered a loss of Rs. 352.30 lakh. The programme was
produced by M/s. New Delhi Television.

The matter has been examined by the Public Accounts
Committee also and in their 12th Report they directed the
Govemmment to conduct an inquiry by an appropriate Inves-
tigative Agency. Accordingly, the matter has been referred to
the Central Bureau of Investigation.

[Translation]
Steps for Prompt Justice

*292. DR. ULHAS VASUDEO PATIL: Will the Minister of
LAW, JUSTICE AND COMPANY AFFAIRS be pleased to
state:

(a) whether the Government have taken/propose to
take any steps to ensure prompt justice to people;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF LAW, JUSTICE AND COMPANY
AFFAIRS AND MINISTER OF SURFACE TRANSPORT :
(DR. M. THAMBI DURAI) (a) to (c) The Government have
taken a series of steps to simplify procedures and speed ur
disposal of cases on the basis of the advice and recommen-

JULY 6, 1998
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dations of expert bodies like the Law Commission.
Conference of Law Ministers, Chief Ministers and Chief
Justices and others concemed with the administration of
Justice are held periodically and the recommendations and
conclusions emerging from such exchanges and consultations
are implemented and their progress is closely monitored. In
continuing endeavour for providing prompt justice, the
Govemment intend to simplify the judicial procedures, increase
the number of posts of Judges, strengthen the existing
infrastructure further by providing additional funds for the
construction of court buildings and residential facilities, adopt
Lok Adalats and other,alterative modes of dispute resolution
such as arbitration, mediation and negotiation.

[English]
Female Literacy
*293. SHRI N. DENNIS:
PROF. P. J. KURIEN:

Will the Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) the percentage of female literacy in the country,
State-wise;

(b) whether any study has been conducted into the
reasons of low female literacy in some States; and

(c) if so, the findings thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOP-
MENT AND MINISTER OF SCIENCE AND TECHNOLOGY
(DR. MURLI MANOHAR JOSHI) (a) The State-wise percent-
age of female literacy in the country as per 1991 Census is
given in the enclosed statement.

(b) No specific study has been commissioned by the
Government in this area.

(c) Does not arise.

_Statement

S. Name of the State Percentage of

No. Female Literacy

1 2 3

1. Andhra Pradesh 32.72
2. Arunachal Pradesh 29.69
3. Assam 43.03
4. Bihaer 22.89
5. Coa 67.09
€. Gujarat 48.64
7. Haryana 40.47
8. Himachal Pradesh 52.13
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1 2 3

9. Kamataka 44.34
10. Kerala 86.13
11. Madhya Pradesh 28.85
12. Maharashtra 52.32
13. Manipur 47.60
14. Meghalaya 44.85
15. Mizoram 78.60
16. Nagaland 54.75
17. Orissa 34.68
18. Punjab 50.41
19. Rajasthan 20.44
20. Sikkim 46.69
21. Tamil Nadu 51.33
22. Tripura 49.65
23. Uttar Pradesh 25.31
24. West Bengal 46.56

Union Territories

1. Andaman & Nicobar Islands 65.46

2. Chandigarh 72.34

3. Dadra & Nagar Haveli 26.98

4. Daman & Diu 69.40

5. Delhi 66.99

6. . Lakshadweep 72.89

7. Pondicherry 65.63
:Excluding Jammu & Kashmir o

Clearance to Projects
‘294 SHRI A. VENKATESH NAIK:
SHRI GIRIDHAR GAMANG:

Will the Minister of ENVIRONMENT AND FOR-
ESTS be pleased to state:

_ (a)  whether a large number of projects proposed to be
'mplemented in Kamataka, Orissa and other States are
Pending for the forest/environmental clearance;

(b)  if so, the period for which the projects particularly
:'?em fKamataka and Orissa are pending and the reasons
refor:

(c) the steps being taken to expedite clearance of
these projects:

To Questions 50

(d) whether the policy to entrust the State level bod-
ies with clearing the project proposals has been framed so
that the delay in according clearance to projects can be
avoided; and

(e) if so, the details thereof?

THE MINISTER OF ENVIRONMENT AND FORESTS
(SHRI SURESH PRABHU): (a) A total of 133 proposals are
pending with the Central Government under the Forest
(Conservation) Act, 1980, out of which 8 proposals pertain
to Kamataka and 16 to Orissa. There are 81 proposals
pending for environmental clearance with the Ministry out of
which 7 pertain to Kamataka and 7 to Orissa.

(b) In respect of Kamataka and Orissa the proposals
are mostly pending for the period between 1 month to 18
months. The main reason for pendency is unavailability of
complete information in respect of the proposals and/or site
inspection reports of the area involved.

(c) As and when complete details in respect of the
proposals are received from the concemed State Govern-
ment/Project proponent, these proposals are processed ex-
peditiously for final decision.

(d)  No, Sir.
(e)

Does not arise.
Mal-Functioning of IGNOU

*295. SHRI BASUDEB ACHARIA:

SHRI BENI PRASAD VERMA:

Will the Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether a substantial amount of funds allocated to
the Indira Gandhi National Open University has been withheld
recently;

(b) if so, the details thereof and the reasons therefor
indicating the projects affected thereby;

(c) whether the outgoing Vice-Chancellor of the IGNOU
has recently accused the Ministry of encroaching upon the
autonomy of the University;

(d) if so, whether the Ministry have undertaken or
asked the Central Vigilance Commission to inquire into the
affairs of the University and its mal-functioning;

(e)

H the details of the steps taken or proposed to be
taken to restore the normalcy and autonomy in the University;
and

(9) the losses suffered by the University during the last
three years, year-wise?

THE MINISTER OF HUMAN RESOURCE DEVELOP-
MENT AND MINISTER OF SCIENCE AND TECHNOLOGY
(DR. MURLI MANOHAR JOSHI): (a) and (b) Out of the plan

if so, the details thereof;
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provigion of Rs. 22.00 crores fixed at Revised Estimates
stage for the Indira Gandhi National Open University (IGNOU)
for 1997-88, the Department of Education had releassed Rs.
10.69 crores. In order to consider the M?an of balance
amount, the University was asked to fumush the detailed
utilisation plan and its approval by the competent authority.
This was not made available. In March, 1998, the University
had intimated that out of the release of Rs. 10.69 crores, the
University had utilised only Rs. 3.30 crores up to the end of
February, 1998. On the non-plan side, a sum of Rs. 5.83
crores was released against a provision of Rs: 5.83 crores
as per Revised Estimates.

(c) Yes, Sir.

(d) and (e) The Central Vigilance Commission (CVC) had
forwarded certain complaints against the then Vice-Chancel-
lor and others of IGNOU alleging therein certain financial
irmegularities in respect of the purchases of computer hard-
ware etc.

(f) and (g) A new Vice-Chancelior, who has recently taken
over, has initiated steps to improve the utilisation of funds
released and to follow the procedural requirements for
release of funds. The University has not suffered any losses
as such. However, as per the normal financial rules, there has
been adjustment of unutilised funds from time to time at the
time of release of grants.

Financia! Assistance by UGC
*296. SHRI BHAGWAN SHANKAR RAWAT:
SHRI BHERU LAL MEENA:

Will the Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) the total grants-in-aid/assistance provided to Uni-

versities and Colleges during 1995-96, 1996-97 by the UGC,
State-wise and University-wise;

JULY 6, 1988
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(b) whether the grants-in-aid/assistance thus provided
is adequate to meet the expenses of the Universities and
Colleges;

(c) if not, the steps proposed to be taken to augment
the grants-in-aid/assistance to the Universities and Colleges;

(d) whether there exists any monitoring mechanism to
ensure the proper utilisation of grants-in-aid/assistance;

(e) " if so, the details thereof; and
) if not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOP-
MENT AND MINISTER OF SCIENCE AND TECHNOLOGY
(DR. MURLI MANOHAR JOSHI) : (a) Statements showing the
grants released by UGC to Universities and colleges during
1995-96 and 1996-97 are attached at Statement-l and I
respectively.

(b) to (f) Central Universities are established by Acts of
Parliament and their maintenance and development expen-
diture is met by the Central Government through UGC. State
Universities are set up by Acts of State Legislatures and their
maintenance and development expenditure is met by the
respective State Govemments. UGC provides only develop-
ment grants to the eligible State Universities and Colleges,
as per the prescribed norms, and that too, only for a part of
their requirments. It is primarily the responsibility of the State
Governments/agencies concemed to provide reasonable level
of Plan and Non-Plan grants to the universities/colleges
established by them. UGC has liberalised the scale of Plan
assistance to the universities in the 8th Plan. Non-Plan grants
provided by the Govemment to UGC for disbursement to
universities have also been steadily increasing over the years.

The grants paid by UGC are monitored by them through
the Progress Reports of Expenditure and the Utilisation
Certificates fumished by the Universities/Colleges.

Statement
Statement showing grants paid by University Grants Commission to various Universities during 1995-96 and 1996-97

(Rs. in lakhs)
) o 1995-96 1996-97
‘_ 1 B B i 2 3

CENTRAL UNIVERSITIES

1. Aligarh Muslim University 7733.79 7796.21
2. Banaras Hindu University 11608.91 8974.29

3. Delhi University 4910.53 5051.00

4. Hyderabad University 1549.16 1405.84

5. Indira Gandhi National Open University 0.27 3.44

6. Jamia Milia lslamia 1637.21 1869.08

7. Jawaharial Nehru University 2811.11 2913.35
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N 1 o 2 3
8 North East Hilly University 1785.81 2121.22
9. Pondicherry University 784.38 692.32
10. Viswa Bharti University 2150.83 2074.30
11. Assam University 544.07 502.55
12. Tezpur University 269.52 269.32
13. Nagaland University 668.25 663.03
14. Dr. B. R. Ambedkar University 100.00 -352.00

DEEMED TO BE UNIVERSITIES
1. Banasthali Vidyapeeth 138.13 31.81
2. Birla Institute of Techonology, Mersa, Ranchi 77.46 68.62
3. Bengal Engineering College, Howrah - 41.60
4. Bira Institute of Technology and Science, Pilani 57.18 83.07
5. Central Institue of English & Foreign Language, Hyderabad 423.54 459.08
6. Central Institute of Higher Tibetan Studies 0.60 2.84
7. Dayalbagh Educational Institute 168.40 168.93
8. Deccan College P. G. & Research Institute 18.97 28.84
9. Forest Research Institute, Dehradun 0.40 -
10. Gandhigram Rural Institute, Gandhigram, Tamil Nadu 385.98 360.11
11. Gokhale Institute of Pol. & Economic, Pune 11.13 73.05
12. Gujarat Vidyapith, Ahmedabad 354.47 361.05
13. Gurukul Kangri Viswa Vidyalaya, Haridwar 220.86 219.25
14. Indian Agricultural Institute, New Dethi 2.54 345
15. Indian Institute of Science, Bangalore 245.06 261.92
16. Indian School of Mines, Dhanbad 820.22 790.88
17. Intemational Institute of Population Sciences, Bombay _ 1.00
18. J. V. Bharti Institute 44.48 22.50
19. Jamia Hamdard, New Delhi 37.2.73 429.05
20. National Museum Institute of the History of Art 423 4.87

Conservation and Museology
21. National Institute of Mental Health 4.50 4.00

& Neuro Sciences, Bangalore
22. National Dairy Research Institute i 0.35 -
23. Rajasthan Vidyapith 20.65 12.57
24. R. Sanskrit Vidyapeeth 136.17 139.68
25. School of Planning & Architecture -~ 1.95
26. Shri Lal Bahadur Shastri R. Sanskrit Vidyapeeth 210.25 205.26
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1

2 3
27. Sri Chandrasekharandra Saraswathy Nyaya 22.00 6.83
Shastra Mahavidyalaya, Kanchipuram
28. Sri Avinashilingam Institute for Home Science and 222.99 242.10
Higher Education for Women
29. Shri Satya Sai Institute of Higher Learning 29.97 0.30
30. Tata Institute of Social Science, Mumbai 453.53 380.35
31. Tilak Maharashtra Vidyapeeth 8.70 21.33
32. Thapar Institute of Engineering and Technology 79.05 563.70
STATE UNIVERSITIES
Andhra Pradesh
1. Andhra Pradesh Agricultural University - 0.05
2. Andhra University 353.84 366.23
3. Dr. B. R. Ambedkar Open University 0.14 -
4. Jawahar Lal Nehru Technology University 37.78 55.91
5. Kakatiya University 80.16 110.32
6. Nagarjuna University 34.50 55.47
7. Osmania University 447.21 460.57
8. Sri Krishna Devaraya University 89.45 107.79
9. Sri Venkateswara University 231.72 244 .98
10. Sri Padmavathis Mahila Viswa Vidyalaya 85.53 17.15
11. Telugu University 9.61 21.48
Arunachal Pradesh
1. Arunachal University 16.50 53.74
Assam
1. ADibrugarh University 37.75 60.62
2. Gauhati University 108.20 65.71
Bihar
1. Tilak Maghai Bhagalpur University 24.39 1.61
2. Babasaheb B. R. Ambedkar Bihar University 52.36 26.10
3. K. S. Darbhanga Sanskrit University 0.53 0.44
4. Magadh University 56.18 11.59
5. L. N. Mithila University 18.06 54.04
6. Patna Uhiversity 71.82 112.85
7. Ranchi University 21.83 27.48
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1 o 2 3
Haryana
CCS Haryana Agricultural University 1.57 2.87
Kurukshetra University 173.02 63.67
Maharishi Dayanand University 47.62 51.50
Guijarat
Bhavnagar University 32.23 72.60
Gujarat University 49.21 82.34
Gujarat Ayurveda University - 0.96
M. S. University of Baroda 147.34 251.31
North Gujarat University 13.07 46.00
Sardar Patel University 76.74 88.53
Saurashtra University 107.39 81.93
South Gujarat University 40.58 46.58
Dr. B. R. Ambedkar Open University —_ 1.60
Goa
Goa University 30.80 74.43
Himachal Pradesh
Himachal Pradesh University 54.94 87.36
Jummu & Kashmir
Jammu University 71.68 139.78
Kashmir University 68.41 67.07
Karnataka
Bangalore University 63.95 186.68..
Gulbarga University 49.25 81.76
Kannada University 0.10 —
Kamataka University 51.80 140.49
Kovempu University 6.88 78.65
Mangalore University 35.27 88.13
Mysore University 211.98 95.83
National Law Institute of India, Bangalore 33.35 22.78
University of Agricultural Science, Bangalore 1.28 0.03
S. S. C. University of Sanskrit 1.00 —
Kerala
Calicut University 131.34 95.85
- Cochin University of Science & Technology 78.46 134.16
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1

2 3
37‘ Kerala University o 127.31 103.30
Kerala Agricultural University - 0.22
5. Mahatma Gandhi University, Kottayam 37.10 29.29
Manipur
1. Manipur University, imphai 93.18 109.42
Madhya Pradesh
1. Avdesh P. Singh University 33.24 14.72
2. Barkatuliah Vishwavidyalaya 78.99 84.25
3. Guru Ghasidas University, Bilaspur 38.52 22.47
4. Indira Kala Sangeet Vishwavidyalaya 5.26 1.00
5. Devi Ahilya Vishwavidyalaya 121.35 134.91
6. Rani Durgavati Vishwavidyalaya 95.88 48.27
7. Jiwaji Vishwavidyalaya 1565.73 68.13
8. Pt. Ravi Shankar Shukia Vishwavidyalaya 11.33 35.90
9. Dr. H. S. Gour University 86.77 184.05
10. Vikram University 4.7 55.54
11. Mahatma Gandhi Gramodyog University - 28.00
Maharashtra .
1. Amravati University 30.71 16.22
2. Bombay University 465.80 378.85
3. Dr. B. A. Marathwada University 58.07 81.03
4. Nagpur University 66.23 55.51
5. North Maharashtra University 27.25 44.42
6. Poona University 196.67 220.48
7. S. N. D. T. Women's University .89.08 113.11
8. Shivaji University 87.56 71.63
Orissa
1. Berhampur University 51.51 58.84
2. Orissa University of Agricultural & Technology 0.17 0.14
3. Sambalpur University 82.11 52.88
4. Shri Jaganath Sanskrit Vidyapitht 12.00 1.00
5. Utkal University 110.69 128.22
Punjab
1. Guru Nanak Dev University 127.07 131.19
2. Punjab University o 344.90 258.45
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Punjab Agricultural University 3.25 1.88
Punjabi University 61.03 “rve
Rajasthan
J. N. Vyas University, Jodhpur 119.20 173.76
Kota Open University 3.60 0.95
M. D. S. University, Ajmer 18.25 47.51
M. L. Sukhadia Viswa Vidyalaya 40.75 66.60
Rajasthan University 203.88 226.88
Tamil Nadu
Alagappa University 43.02 60.23
Annamalai University 83.49 22.76
Anna University 252.05 248.15
Bharathiar University, Coimbatore 59.58 82.93
Bharathidesan University 82.80 70.17
Dr. MGR Medical University 0.40 0.59
Madras University 208.06 195.62
Madurai Kamraj University 139.52 111.29
Mother Teresa University for Women 19.70 37.32
M. Sundarnar University 50.61 34.58
Tamilnadu Agricultural University 0.06 0.58
Tamil University 22.21 72.63
Tripura
Tripura University 22.43 63.92
Uttar Pradesh
Allahabad University 245.07 227.62
Bundelkhand University 0.19 0.35
Ch. Charan Singh University, Meerut 50.25 17.42
Chandrasekhar Azad University of Agriculture & Technology 0.10 —
Dr. Bhimrao Ambedkar University, Agra 29.99 32.51
Dr. Ram Manohar Lohia (Avadh) University 13.88 49.62
G. B. Pant University of Agriculture & Technology 4.44 3.40
Gorakhpur University 84.46 103.14
H. N. B. (Garwal) University 59.38 40.51
Kanpur University 28.30 18.06
Kumaon University 28.51 111.30
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1

Lucknow University

Mahatma Gandhi Kashi Vidyapith

M. J. P. Rohilkhard University, Bareilly
Roorkee Unive:sity

Sampuranard Sanskrit Viswa Vidyalaya
West Bengal

Burdwan University

B. C. Krishi Viswa Vidyalaya

Calcutta University

Jadavpur University

Kalyani University

North Bengal University

Rabindra Bharti

Vidya Sagar University

Name of the University

2

CENTRAL UNIVERSITIES
Banaras Hindu University
Delhi University

North Eastern Hill University
Pondicherry University
STATE UNIVERSITIES
Andhra Pradesh

Andhra University
Jawaharial Nehru Technical University
Kakatiya University

Nagarjuna University

Osmania University

Sri Krishna Devaraya University

2 3
132.84 139.19
63.13 19.20
113.83 36.53
281.91 388.23
26.48 31.12
177.26 82.22
0.40 0.04
262.53 260.95
241.82 259.96
34.54 39.08
27.62 60.85

8.59 18.78

18.97 65.22

Statement-ll
Statement showing grants released by University Grants Commission to the colleges
affiliated to various universities 1995-96 and 1996-97.
(Rs. in lakhs)
N 1995-96 1996-97
3 4

186.95 137.25

9117.05 1078.12

22.87 49.40

18.72 —

121.30 212.55

- 4.12

30.24 36.98

46.66 130.78

56.58 81.85

40.74 43.90

7.19 52.61

Sri Venkateswara University
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2 - 3 4
Arunachal Pradesh
Arunachal University 474 14.15
Assam
Dibrugarh University 165.38 106.43
Gauhati University 55.86 110.73
Bihar
Tilak Maghai Bhagalpur University 27.48 17.68
Babasaheb B. R. A. Bihar University 20.31 40.20
K. S. Dharbhanga Sanskrit University - 1.00
Magadh University 7117 68.94
Jai Prakash University, Chhapra — 0.55
L. N. Mithila University 29.55 58.17
Patna University 1.92 13.72
Ranchi University 87.69 81.10
Vinoba Bhave University — 16.52
B. N. Mandal University — 6.60
Veer Kunwar Singh University —_ 1.00
Haryana
Kurukshetra University 100.28 135.22°
Maharishi Dayanand University 36.85 108.41
Gujarat
Bhavnagar University 10.95 32.26
Gujarat University 73.87 145.93
North Gujarat University 18.52 66.92
Sardar Patel University 24.87 35.33
Saurashtra University 18.67 51.06
South Gujarat University 15.10 56.26
Goa
Goa University 15.23 18.94
Himachal Pradesh
Himachal Pradesh University 64.77 91.79
Himachal Pradesh Krishi University — 0.09
Jammu & Kashmir
Jammu University - 41.00
Eashmir University — 64.86
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Karnataka
Bangalore University — 120.43
Gulbarga University - 32.57
Kamataka University - 148.50
Kovempu University _ 30.28
Mangalore University -_ 63.18
Mysore University e 51.83
Kerala
Calicut University 31.38 65.13
Kerala University 14.16 38.15
Mahatma Gandhi University, Kottayam 55.50 127.52
Manipur
Manipur University, Imphal 24.49 80.63
Madhya Pradesh
Avdesh P. Singh University 17.53 97.99
Barkatullah V. Vidyalaya 63.23 113.98
Indira Kala Sangeet University 2.30 5.57
Devi Ahilya V. Vidyalaya 62.84 78.17
Rani Durgavati V. Vidyalaya 71.95 86.44
Jiwaji University 42.18 121.75
Pandit Ravi Shankar Sukla University 21.09 59.86
Dr. H. S. Gour University 34.39 40.05
Vikram University - 35.39 69.40
Guru Ghasidas University, Bilaspur 46.97 124.85
Maharashtra
Amravati University 24.81 131.34
Bombay University 103.55 146.46
Dr. B. A. Marathwada University 107.80 161.37
Nagpur University 47.56 114.30
North Maharashtra University 28.05 81.27
Poona University 145.38 225.04
S. N. D. T. Women's University 15.79 45.46
Shivaji University 74.16 134.56
) S. R. T. Marathwada University 3.07 47.72
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2 o 3 4
Orissa
Berhampur University '12.40 31.87
Sambalpur University 17.05 74.70
Utkal University 119.84 147.17
Punjab
Guru Nanak Dev University 108.67 114.36
Punjab University 107.09 148.08
Punjabi University 13.67 49.78
Rajasthan
J. N. Vyas University, Jodhpur 3.34 6.04
M. D. S. University, Ajmer 126.07 193.52
M. L. Sukhadia Vishwavidyalaya 11.33 42.13
Rajasthan University 94.35 158.81
Tamil Nadu
Bharathiar University, Coimbatore 15.76 99.03
Bharathidesan University 74.95 93.41
Madras University 88.56 171.42
Madurai Kamraj University 115.41 138.23
M. Sundamar University 29.37 100.37
Tripura
Tripura University 8.81 18.66
Uttar Pradesh
Allahabad University 15.14 33.70
Bundelkhand University 17.10 15.83
Ch. Charan Singh (Meerut) University 97.68 139.04
Dr. Bhimrao A. (Agra) University 32.85 127.52
Dr. Ram Manohar Lohia (Avadh) University 48.80 61.56
Gorakhpur University 67.11 80.37
H.N.B. (Garhwal) University 22.00 57.31
Kanpur University 83.11 134.21
Kumaon University 0.85 14.53
Lucknow University 2252 33.25
M.J.P. Rohilkhand University, Bareilly 90.60 73.87
Purvanchal University 0.06 38.37
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1 2 3 4
West Bengal A
1. Burdwan University 52.49 104.60
2. Calcutta University 272.47 259.73
3. Jadavpur Universi!y — 3.30
4. Kalyani University 2.20 7.29
5. North Bengal University 28.88 79.34
6. Vidya Sagar University 26.73 69.83
[Translation] (c) If so, the details thereof ?

Coverage by AlR/Doordarshan Network

*297. SHRI PUNNU LAL MOHALE: Will the Minister of
INFORMATION AND BROADCASTING be pleased to state:

(a) the areas not covered by the AIR and Doordarshan
Network in the country, State-wise;

(b) whether the Govemment propose to set up more
T.V. transmitters and AIR Stations in the country to cover the
entire areas in the country; and

THE MINISTER OF INFORMATION AND BROADCAST-
ING AND MINISTER OF COMMUNICATIONS (SHRIMATI
SUSHMA SWARAJ): (a) Details of Statewise uncovered
areas are given in statement-|.

(b) and (c) Yes, Sir. It has been the constant endeavour
of the Gowt. to increase and provide Radio/TV coverge in
hitherto uncovered areas. Details of various new Radio/TV
Transmitters, presently under implementation are in State-
ment-Il. These are expected to imporove Radio/TV coverage
in uncovered areas.

Statement-|

State-wise details showing approximate radio and doordarshan uncovered areas

Doordarshan All India Radio
Area (%) Area (%)

1 2 3 4

I. States

1. Andhra Pradesh 215 2.0

2. Arunachal Pradesh 86.1 2.0

3. Assam 26’.0 17.0

4. . Bihar 5.6 *

5. Goa 0.1 *

6. Guijarat 28.7 *

7. Haryana 3.4 *

8. Himachal Pradesh 59.0 45.0

9. Jammu & Kashmir 66.3 68.0
10. Kamataka 31.8 5.0
11. Kerala 13.1 4.0
12. Madhya Pradesh 332 4.0
13. Maharashtra 243 2.0
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14.
15.
16.
17.
18.
19.
20.
21.
22.
23.
24.
25.

-
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Manipur
Meéhalaya
Mizoram
Nagaland
Orissa
Punjab
Rajasthan
Sikkim
Tamil Nadu
Tripura
Uttar Pradesh
West Bengal

Union Territories

A & N Islands
Chandigarh

Dadra & Nagar Haveli

Delhi

Daman & Diu
L & M Islands
Pondicherry

3 4
67.9 *
5.4 4.0
324 11.0
315 4.0
20.4 3.0
0.1 *
43.7 8.0
226 30.0
8.8 *
6.5 *
19.6 10.5
4.6 *
73.8 20.0
0.1 *
34.8 *
0.1 ’
0.1 *
1.0 *
0.1 *

Note: 1. Temain conditions not taken into consideration.

* Coverage in these States can nommally be taken as 100% i.e., without taking into consideration the special requirement of certain
situations, i.e., favourable atmospheric conditions. Coverage in J&K and Sikkim is 98% and 95% by population respectively. This is
because of concentrated population pockets in these hilly areas.

- T S S O

)
|

Statement-ll

Statement indicating details of Radio/TV transmitters presently under implementation: State-wise

Doordarshan

All india Radio

States
Andhra Pradesh

Arunachal Pradesh

Assam
Bihar

Gujarat

3

4

27
13

11

20
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10.
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12.
13.
14.
15.
16.
17.
18.
19.
20.
21.
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23.
24.
25.
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2 3 4
Haryana 5 -
Himachal Pradesh 20 -
Jammu & Kashmir 15 1
Kamataka 22 1
Kerala 10 -
Madhya Pradesh 27 —
Maharashtra 36 -
Manipur 3 —_
Meghalaya 2 1
Mizoram 2 —
Nagaland 3 1
Orissa 28 3
Punjab 2 —
Rajasthan 28 1
Sikkim 1 -
Tamil Nadu 16 _
Tripura 6 —
Uttar Pradesh 44 2
West Bengal 10 —_
Union Territories
A & N Islands 0 1
Chandigarh 0 -
Dadra & Nagar Haveli 0 -
Delhi 0
Daman & Diu 0 —_
‘L & M islands 0 -
Pondicherry 1 —_

Total i 356 14

Sanskrit as Compulsory Language

‘298 SHRI CHINMAYANAND SWAMI: Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state:

@)

Whether the Government propose to make San-

skrit a compulsory language under the three language

formula in the country;
(b)
(©)

If so, the details thereof; and

If not, the reasons therefor?

THE MINIéTER OF HUMAN RESOURCE DEVELOP-
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MENT AND MINISTER OF SCIENCE AND TECHNOLOGY
(DR. MURLI MANOHAR JOSHI): (a) There is no such
proposal under consideration of the Govenment.

(b) and (c) Do not arise.
Loss of Power due to Transmission
and Distribution
*299. PROF. PREM SINGH CHANDUMAJRA:
DR. MADAN PRASAD JAISWAL:

Will the Minister of POWER be pleased to
state:

(a) whether the Government have recently estimated
the loss of quantity of power due to transmission and
distribution;

(b) If so, the total loss in comparison to the total
generation of power;

(c)
State;

whether the loss of power varies from State to

(d) If so, the details thereof and the reasons therefor,
State-wise; and

(e) The steps being taken to minimise/eliminate the
transmission loss?

THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM): (a) to (d) Yes, Sir. Based on the information
fumished by the State Electricity Boards, the quantum of
power losses due to Transmission and Distribution is
estimated by the Central Electricity Authority. The transmis-
sion and distribution losses for the year 1995-96 for
each State/Union Territory is given in the Statement
enclosed.

The transmission and Distribution losses depend largely
on the pattemn of loading of transmission and distribution
lines, type of loads, design of lines number of distribution
stages, installation of capacitors, meter reading errors, de-
fective meter, theft and pilferage of energy, etc. These
conditions vary from State to State, therefore, transmission
and distribution losses vary from State to State.

(e)  The responsibility for distribution of electricity vests
With the State Governments/State Electricity Boards. In order
fo reduce the Transmission and Distribution losses, the

1920 -(Saka) To Questions 78

Central Electricity Authority has issued guidelines which,
inter alia, provides for the following:

Upgradation of operating voltages;
reduction of length of LT lines;
location of transformers near load centres;

adoption of low capacity transformers at consumer’s
premises.

installation of shunt capacitors.

improvement in construction and operation techniques;
and

systematic and methodological approach for planning
and design of distribution system on the long term
basis.

The central Electricity Authority has also issued guidelines
for conducting energy audit. These guidelines lays down the
procedure for conducting energy audit studies and provide
a methodology for segregating technical and commercial
losses.

Necessary amendments have also been enacted to the
Indian Electricity Act, 1910 to make the theft of electricity a
cognizable offence.

In the Common Minimum National Action Plan for Power
announced in December, 1996, after consultation with the
State Govemments, the following measures have been
suggested for reduction of transmission and Distribution
losses:

(i) Compulsory metering at substations on all major
feeders.
(i) Compulsory metering of all new electricity connec-
tions. Also connections to agricultural sector exceed-
ing 10 HP should be completed
within a period of two years.

(ili) Al electric supplies to be metered by 2002 A.D.

(ivi Compulsory annual energy audit to be ensured in
respect of large consumers of more than 100 KVA
load.

(v) Time of the day metering would be introduced for big

power consumers for better load management.
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Statement

Percentage transfonmation, transmission and distribution losses (including commercial losses
such as pilferage etc.) in SEB/s EDs for the year 1995-96.

Region State Elecy Boar_d/Elecy 1995-96
Department
4 2 ’ 3
NORTHERN 1. Haryana 32.39
REGION2. Himachal Pradesh 16.09
3. Jammu & Kashmir 47.52
4, Punjab 18.49
5. Rajasthan 29.27
6. Uttar Pradesh 21.84
7. Chandigarh 33.72
8. DESU 48.57
WESTERN 1. Guijarat 20.08
REGION2. Madhya Pradesh 17.84
3. Maharashtra- 16.95
4, D&N Haveli 9.31
5. Goa 26.06
6. Daman & Diu 12.80
SOUTHERN 1. Andhra Pradesh 19.34
REGICN2. Kamataka 19.06
3. Kerala 21.12
4. Tamil Nadu 16.19
5. Lakshadweep 17.23
6. Pondicherry 16.54
EASTERN 1. Bihar 16.91
REGION2. | Orissa 24.17
3. Sikkim 16.47
4. West Bengal i9.26
5. A&N island 19.25
NORTH- 1. Assam 26.91
EASTERN 2. Manipur 24.85
REGIONS. Meghalaya 12.55
Nagatand 35.17
5. Tripura 30.86
6. Arunachal Pradesh 37.12
7. Mizoram 25.18

All India Utilities 22.27
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[English]
Promotion of Distance Education

*300 SHRI RANJIB BISWAL: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) Whether steps have been taken to promote distance
education in the country; and

(b) If so, the number of open universities established
in the country so far ?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) Yes, Sir. The Indira Gandhi
National Open University was established in 1985 with the
objective, among others, of promoting the open University
and Distance Education System in the educational pattern of
the country. For the performance of this function, a Distance
Education Council (DEC) has been estabf<hed under the
IGNOU Act in 1992. The DEC is engaged in the establishment
and development of an Open University Network in the
country linking IGNOU and all State Open Universities
through sharing programme, faciiies and materials. The
DEC also provides financial support to State Open Universities
for their development after they are declared fit by the UGC
for such assistance as per provisions in the UGC Act.

(b) Establishment of Open Universities in the States is
primarily the responsibility of the State Governments. So far,
the Governments of Andhra Pradesh, Bihar, Gujarat,
Karnataka, Madhya Pradesh, Maharashtra, Rajasthan and
West Bengal have established Open Universities.

Increase in Intake in HTs/IMs

*301 SHRI K. YERRANNAIDU: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be plesed to state:

(a) whether there is any proposal to double the number
of seats in Indian Institutes of Technology and Indian Institutes
of Management;

(b) if so, the details thereof;

(c) whether the Government also propose to set up
more Indian Institutes of Management to cope with the
increase in demand for management personnel in the country;
and

(d) if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) and (b) With a view to
optimally utilising the resources available, the Government
Propose to Increase the students intake in Indian Institutes
of Technology at Bombay, Delhi, Kanpur, Kharagpur and
Madras and Indian Institutes of Management at Ahmedabad,
Bangalore and Calcutta. The scale of increase can, however,
be decided only after considering various relevant factors.

(c)  Atpresent, there is no proposal to start more Indian
Institutes of Management in the country.

ASADHA 15, 1920 (Saka)
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Does not arise.

d -
Setting up of Power Project by APSEB and HPCL

2806. DR. T. SUBBARAMI REDDY: Will the Minister of
POWER be pleased to state:

(a) whether a 500 MW power project is being jointly
set up at Visakhapatnam by the State Electricity Board and
HPCL;

(b) If so, the details thereof inter alia indicating the time
schedule of its completion, expenditure involved and progress
achieved under the. project; and

(c) the time by which it is likely to be completed?

THE MINISTER OF POWER (SHRI P.R.
KUMARAMANGALAM) : (a) Yes, Sir.

(b) and (c) The project is at a preliminary stage and firming
up of the details such as cost and completion schedule, etc.,
would depend on the tying up of all the necessary inputs/
clearances and finalisation of the detailed feasibility report.

[Translation]
Narora Atomic Power Plant

2807. SHRIMATI KAMAL RANI: Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a) whether a serious environmental problem has
arisen in the adjoining areas due to emitting of dust from
Narora Atomic Power Plant situated in district Bulandshahar;

(b) if, so the reaction of the Government thereto;

(c) whether the Union Government are contemplating
to formulate any effective scheme to save from the pollution
created by such type of establishmerts situated in Uttar
Pradesh;

(d) it so,-the details thereof; and
(e)

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI): (a) to (e) The Information is being collected
and shall be laid on the table of the House.

[English]

it not, the reasons therefor?

Separation of Judiciary from Executive

2808. Dr. JAYANTA RONGPI: Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS be pleased to state:

(a) whether the Government have received any
representation demanding steps to separate judiciary from
executive in the hill districts of Assam;

(b)

(c) the steps proposed to be taken by the Government
to establish separate judiciary in the hill districts of Karbi
Anglong and North Cachar in Assam?

if so, the details thereof; and
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THE MINISTER OF LAW, JUSTICE AND COMPANY
AFFAIRS AND MINISTER OF SURFACE TRANSPORT (DR.
M. THAMBI DURAI): (a) to (c) The information is being
collected from the Government of Assam and will be laid on
the Table of the House.

Expeditions Undertaken by
National institute of Oceanography

2809. SHRI MULLAPALLY RAMACHANDRAN: Will the
Minister of SCIENCE AND TECHNOLOGY be pleased to
state:

(a) the total number of expeditions undertaken by the
National Institute of Oceanography, Panaji, Goa so far,

(b) the main objectives and achievements made by
each expedition; and

(c) the details of expeditions proposed to be undertaken
with or without foreign collaboration, separately in the near
future?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURL!I MANOHAR JOSHI): (a) The National Institute of
Oceanography (NIO), Goa, had organised the first Indian
Expedition to Antarctica in the year 1981. Thereafter the
Department of Ocean Development is organising the
expeditions to Antarctica.

(b) The main objectives of the first expedition were to:
explore the ocean around antarctica - South of 40° S-in the
Indian ocean sector; explore the possibility of landing on icy
continent if climate favours and ship can search the landing
t:rough pack ice; establish a summer station on icy shelf; and
initiate scientific work on climate, glaciology, biology, ionosphere
and geomagnetism on the Antarctic continent.

The significant achievements of the first expedition were
related to: setting up an unmanned station” Dakshin Gangotri”;
setting up an Automatic Weather Monitoring system with
indigenous solar panels to record data on magnetic tapes;
carrying out work on oceanography, meteorology, geology,
geomagnetism and glaciology of the area; collecting rock
samples from the outcrops and conducting continuous
echosounding magnetic field intensity and other geophysical

studibs. The whole exercise was carried out as “Operation
Gangotrl".

(c) Presently there is no proposal for any @xpedition
to be undertaken with or without foreign collaboration by NIO.

[Translation]
Setting up of the NTPC at Korba

2810. DR. CHARAN DAS MAHANT: Will the Minister
of POWER be pleased to state:

(a) the area of private land acquired for setting up of
National Thermal Power Corporation at Korba;

(b) the number of families displaced due to the acquisiton
of lands;

JULY 6, 1998
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(c) whether the displaced persons have been given
employment; and

(d) ¥ not, the reasons therefor?

THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM) : (a) National Thermal Power Corporation
(NTPC) acquired 2392.90 acres of private land for Korba
Super Thermal Power Station.

(b) 907 families were affected.

(c) and (d) 318 persons from the affected families of
Korba have been provided emioyment in NTPC.

Power Pilants involve limited direct employment
opportunities. They create down-stream employment and
productivity. NTPC has also been inftiating self-income
generating schemes for the affected populations of projects
through award of petty contracts to land oustees co-
operatives/groups, jobs with NTPC contractors, setting-up
of ash brick plants for operation by land oustees, financing
and engaging ‘of 4 wheelers (jeeps/ambulances/tractor
trolley) on hire with NTPC, dairy farming and shop
allotment.

Uniformity in Education
SHRI RAGHUVANSH PRASAD SINGH:
SHRI CHINMAYANAND SWAMI:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

2811,

(a) Whether the Government have any scheme to
implement a uniform elementary, secondary and higher
education in the country; and

(b) If so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI) : (a) and (b) In terms of the
existing National Educational Policy, the Government have
accepted the concept of a Natlonal System of Education
which implies that, up to a given level, all students, irrespective
of caste, creed, location or sex, have access to education of
a comparable quality. Under this common educational structure,
the system of 10+2+3 has been accepted throughtout the
country. The National Curricular Framework also contains a
common core alongwith other components that are flexible.

The policy aiso envisages inter-regional mobility in higher
education in yeneral and technical education in particular by

providing aqual access to every Indian of requisite merit,
regardlFss of this origins.

[English]
Tissue Culture

2812. SHRISUSHIL CHANDRA VARMA : Will the Minister
of SCIENCE AND TECHNOLOGY be pleased to state:

(a) the extent to which Tissue Culture has been
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introduced in agriculture alongwith the increase registered in
agriculture yield as a result thereof;

(b)  the name of the laboratories, research centres and
agriculture universities imparting training in Tissue culture and
the number of students getting training in these institutions;
and

(c) the benefits of Tissue Culture in comparison to the
General techniques of cultivation alongwith its comparative
cost?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSH]I): (a) Plant Tissue Culture technique
has been used for generating novel varieties in different crop
plants like oil seed brassicas, bengal gram, moong bean,
groundnut etc. Regeneration protocol is also available for
wheat varieties and indica rice. As a result, plants with high
yield, with better nutritional value, disease-free and of superior
quality have been obtained. The complete regeneration
protocol has been perfected for production of horticultural and
plantation crops such as Banana, Citrus, Potato, Sugarcane,
Coffee and Pepper. The Department of Biotechnology has set
up two Tissue Culture Pilot Plant Units for large scale
production of elite tree species including agro-forestry. Nearly
40 lakh plantlets have been produced and planted over an
area of 3,500 ha. Five times increase in yield and retums have
been reported from tissue culture raised plants as compared
to conventionally raised plants.

(b) A number of Universities/Research Institutions all
over the country are engaged in Plant Tissue Culture activities.
The Department of Biotechnology has supported M.Sc.
Agricultural Biotechnology at 3 Universities — Assam
Agriculture University, Jorhat; Tamil Nadu Agriculture
University, Coimbatore and G.B Pant University of Agriculture
and Technology, Pantnagar. The students are provided
training in plant tissue culture techniques. Nearly 30 students
are admitted each year. Approx 300 students have been
trained so far. In addition the Centres for Plant Molecular
Biology and the Micropropagation Technology Parks set up
by DBT also offer training on plant tissue culture.

(c) Plant Tissue Culture technigues help in producing
large quantities of elite planting material which are true-to-
type. The multiplication rate is much faster than the
conventional technique. In addition, disease-fre¢ planting
material is produced and it helps in overcoming fertllization
barriers through somatic hybridization and embryo rescue
techniques. Plant tissue culture technology is a good tool
supplement to the conventional techniques.

Forestry Development in Karnataka

2813. SHRI VIJAY SANKESHWAR: Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a)  the financial grants provided to the Kamataka State
for Forestry development during 1995-96, 1996-97 and 1997-
98, project-wise;

(b)  whether the utilisation of grants has been found to
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be satisfactory;
(c)

(d) If not, the action proposed by the Government in
this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI): (a) to (d) The central assistance to the Government
of Kamataka under the major schemes of afforestation, in
which grants are given to the State Governments, in the
period 1995-96 to 1997-98 is as follows:

if so, the details thereot; and

Scheme Central Assistance Released
(Rs in lakhs)

1995-96

1996-97 1997-98

Integration Afforestation
and Eco-Development
Projects Scheme

Area Oriented Fuelwood
and Fodder Projects

372.90 229.98 143.72

Scheme 214.98 24539 195.31
Conservation and
Development of
Non-Timber Forest
Produce including
Medicinal Plants

Association of Scheduled

35.02 30.00 43.00

Tribes and Rural Poor in
Regeneration of the
Degraded Forests on
usufruct sharing basis. 24.88

11.41 5.70

The evafuations done so far of the projects of the Eighth
Plan Period have -found the utilisation of grants to be
satisfactory.

Installation of Telephone Towers

2814. SHRI T. GOVINDAN: Wili the Minister of
COMMUNICATIONS be pleased to state:

(a) whether the Government have received any request
from the Kerala Government for the installation of telephone
towers in the State during the last three years; and

(b) If so, the detalls thereof and the action taken/
proposed to be taken by the Government in the regard?

THE MINISTER OF $TATE IN THE MINISTRY OF
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COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a)No Sir.

(b) Does not arise in view of (a) above.
[Translation]
Centrally Aided Projects in U.P.

2815. SHRI HARIKEWAL PRASAD: Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a) the details of the Centrally aided environmental
projects launched in Uttar Pradesh during the last three years;

(b) the detalls of the achlevements attained so far and

JULY 6, 1998
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the amount provided for each of these projects; and

(c) the details of such projects proposed to be launched
in the State in near future?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI): (a) and (b) Details of Centrally aided environmental
projects launched in Uttar Pradesh during the last three years
alongwith achievements attained so far and the amount
povided by the Ministry for each of these projects, are given
in the enclosed statement.

(c) All the ongoing pfojects are likely to be continued in
the State in the near future.

Statement
(Rs. in lakhs)
Sl.  Name of the Scheme Broad Objective Status Achievement during the last
No. three years 1995-96, 96-97 & 97-98
Financial Physical
1.  Paryavaran Vahinl Scheme Create environmental Ongoing 11.68 Constituted in 14 districts
awareness through
active participation
of public
2.  Blosphere Reserves To set up Biosphere Ongoing 113.72 1. Biosphere Reserve
Reserves covered.
3. Assistance to Botanic To upgrade Botanic Ongoing 2205 S Botanic Garden/Field
Gardens Gardens/Field Centres Centres covered.
4. Common Effluent Treatment Setting up of CETP, Ongoing 95.75 2 CETP completed &
Plants (CETP-World Bank Laboratories and commissioned
Project on Industrial Training Programmes
Pollution Control
5.  Abatement of Pollution Assistance for strengthening Ongoig 166.00 For construction of Labora-
State Pollution Control Boards/ tories in the State
Departments of Environment
6. Eco Task Forces To undertake ecological Ongoing 431.48 3000 ha. area covered
restoration in highly
degraded and fragile areas
7. -Qanga Action Plan-| Abatement of river Ongoing 1417.00 Out of total 106 sub schemes
water Pollution in UP 105 have been comple-
ted till 1.3.98
8. Ganga Action Plan-ll Abatement of river Ongoing 498.17 15 sub schemes/DPRs at an
water Pollution estimated cost of Rs. 686
lakhs approved.
9. Gomt Action Plan Abatement of river Ongoing 52550 © 16 sub-schemes at an est-
water poftution mated cost of Rs. 1410.24
lakhs approved.
10. Yamuna Action Plan Abatement of .Ongoing 7072.50 31 sub schemes at an est-
river water mated Cost of Rs. 15569.25
Poliution

Lakhs approved.

[English]



89 Wrtten Answers

Youth Hostels in the Country
2816. SHRI R. SAMBASIVA RAO:
SHRI D.S. AHIRE:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to State:

(a) the number of youth hostels at present operational

in the country, State-wise;

(b) whether the Union Government have cleared the
proposals of Andhra Pradesh Govemment for setting up of
three youth hostels in the State;

(c) if so, the places where these hostels would be set
up; and

(d) whether Centre have also released Rs. 30 lakh
assistance for the youth hostel at Visakhapatnam?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (KUMAR!I UMA BHARATI):
(a) At present, 53 Youth Hostels have been completed
and taken over by the State Governments. The State-wise
details is given in the enclosed statement. Of these, except
Padam Mapusa (Goa), Jabalpur (M.P.) and Vijayawada
(A.P.) which have been completed recently, all others are
operational.

(b) and (c) Central Government have so far cleared the
proposals for setting up of Youth Hostels in six places in the
State of Andhra Pradesh, viz. Secunderabad, Tirupati,
Vijayawada, Visakhapatnam, Warangal, Nagarjunasagar. Of
these, two Hostels at Secunderabad and Tirupati are
operational. Youth Hostel at Vijayawada has recently been
completed and taken over by the State Govemment. The
remaining three Youth Hostels are at various stages of
construction.

(d) Rs. 39,86,034/- have so far been released for
Youth Hostel, Visakhapatnam.

Statement

S.No. Name of State/

No. of Youth Hostels completed

uTt and taken over by State Govts.

~1> 2 3
01, Andhra Pradesh 3
02.  Arunachal Pradesh 1
03.  Assam 3
04.  Bihar 1
05.  Gujarat 1
06.  Haryana 3
07. Himachal Pradesh 2

08.  Jammu & Kashmir

-t
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1 2 3
09. Kamataka 3
10. Kerala 3

Py

11. Maharashtra

12. Manipur 2
13. Meghalaya 2
14. Madhya Pradesh 2
15. Nagaland 1
16.  Mizoram 1
17. Punjab 3
18. Rajasthan 2
19.  Tamil Nadu 4
20. Uttar Pradesh 3
21. A. & N. Island 1
22.  West Bengal 1
23. Pondicherry 1
24. Tripura 1
25.  Orissa 4
26. Goa 2
27.  Sikkim 1

Total 53

CLB Decision in Respect of Non-Payment of Deposits

2817. SHRI K.P. NAIDU: Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS be pleased to state:

(a) whether the Company Law Board (CLB) Bench,
Eastern Region Branch, Calcutta has taken any decision on
February 16, 1998 in respect of non-payment of interest and
principal amount taken as fixed deposit by M/s Helios
Corporation Ltd., Patna;

(b) If so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF LAW, JUSTICE AND COMPANY
AFFAIRS AND MINISTER OF SURFACE TRANSPORT: (Dr.
M. T'{AMBI DURAI): (a) to (c) The Company Law Board
(CLB) Eastem Region Branch, Calcutta had issued a notice
to M/s Helios Corporation Ltd., Patna to appear before it on
16.2.98 in connection with allegation of non-payment of
interest and principal amount taken as deposit. However no
one from the company appeared before it. The Board is now
contemplating issuing notice to all the directors and the
company for their reply to allegation of non-payment of
deposit after ascertaining names and addresses of all the
directors from Registrar of companies, Patna.
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Simultaneously, the Reserve Bank of India, Department
of Supervision (Financial Companies) Calcutta has also
been kept informed.

Setting up of Super Thermal Power Plant in Bihar

2818. SHRI SUSHIL KUMAR SINGH: Will the Minister of
POWER be pleased to state:

(a) whether the Government have considered the

setting up of a super thermal power plant at Nabinagar In
Bihar;

(b) if so, the progress made so far in conducting the
feasibility studies and preparing the project report; and

(c) the steps the Government propose to take for early
completion of the project?

THE MINISTER OF POWER
KUMARAMANGALAM): (a) Yes, Sir.

(SHRI PR.

(b) National Thermal Power Corporation Limited has
initiated action for preparation of the feasibility report for
Nablnagar mega power project and the tender for EIA studies
package has been awarded. Tenders for other packages
namely geo-technical investigation and topographical survey
are in advanced stages for finalisation of award.

() Power Grid Corporation of India had issued the
notice inviting tender for this project on 18th August, 1997 and
due to inadequate response, the last date of sale for tender
document was extended to 31st December, 1997. As the
response continued to be poor even after the extension, it
was decided not to pursue this tender.

[Translation]
Amount for Gujarat from Central Road Fund

2819. SHRI MAHESH KANODIA: Will the Minister of
.- SURFACE TRANSPORT be pleased to state:

(a) the amount allocated for Gujarat out of the Central
Road Fund during the last three years; and

(b) the detalls of the works carried out by Gujarat in
this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
SURFACE TRANSPORT (DR. DEBENDRA PRADHANY): (a)
The amount allocated to Gujarat from Central Road Fund is
as follows:

S.No. Year Amount aliocated
(Rs. in lakhs)

1. 1995-96 139.00

2. 1996-97 114.00

3. 1997-98 116.00

(b) During the last three years a total number of 4
works at an estimated cost of Rs. 340 lakhs and C.R.F. share
of Rs. 329.70 lakhs have been sanctioned to the State of
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Gujarat. The responsibifity of execution of various works
sanctioned under C.R.F. lies with the concerned State
Govts.

Speed Post Facility

2820. SHRI SURENDRA PRASAD YADAV (JAHANA-
BAD): Will the Minister of COMMUNICATIONS be pleased to
state the names of citiestowns where Speed Post facility is
available in the country?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
The names of the citiestowns where Speed Post facility is
available in the country are mentioned in the list enclosed as
Statement-l On National Network and Statement-ll Point to
Point Service.

Statement-1
Speed Post Service available National Network

1. Agartala

2. Agra

3. Ajmer

4. Ahmedabad
5. Allahabad

6. Acommissionemritsar
7. Aluva (Alwaye)
8. Bangalore

9. Bhopal

10. Bhubaneswar
11. Calcutta

12. Calicut

13. Chandigarh
14. Coimbatore
15. Cuttack

16. Dehradun
17. Delhi

18. Dhanbad

19. Faridabad
20. Gangtok

21. Gandhinagar
22. Gorakhpur
23. Gurgaon

24. Guwabhati
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25.  Gwalior 62. Shimla
26. Hyderabad 63. Silchar
27. Hubli-Dharwad 64. Siliguri
8. Howrah

2 65. Srinagar
29. Hosur

66. Surat
30. Imphal
51 Indore 67. Tirupati
32. Jaipur 68. Tirupur
33. Jalandhar 69. Thiruvananthapuram
3¢, Jammu 70. Trichi
35. Jamshedpur 71.  Trissur
36.  Jodhpur 72. Udaipur
37. Kanchipuram .

73. Udupi
38. Kanpur

74. Vadodara
39. Kochi
40. Kolam 75. Varanasi
41. Kottayam 76. Vijayawada
42.  Lucknow 77. Visakhapatnam
43. Ludhiana 78. 56 APO
44. Madras 79. 99 APO
45. Madurai

Statement-li
46. Mangalore
Point to point Speed Post Service is available in the

47. Meerut following cities and towns.
48. Moradabad
49, Mumbai SI.No. Circle/State Cities
50. Mysore 1 2 3
51. )
1. Nagpur 1.  Andhra Pradesh 1. Anantapur
52. Nasik

2. Cudapah
53. Patna

3. Eluru
54. Panaji

4. Guntur
55.  Pondicherry
56. Pune 5. Kurnool

. Kakinada
57.  Raipur d akina
58.  Rajpur 7. Khammam
59. Ranchi 8. Kothagudem
60. Salem 9. Karimnagar
61.  Shillong 10. Machilipatnam
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1 2 3 _ 1 "2 3
11. Mahabubnagar 8. Giridih
12. Mancherial 9. Gaya
13. Neilore 10. Katihar
14. Nizamabad 1. Jehanabad
15. Nalgonda 12. Motihari
16. Ongole 13. Munger
17. Prashantilayam 14. Muzaftarpur
18. Rajamundry 15. Purnea
19. Tanku 16. Siwan
20. Tenaly 4. Delhi Nil
21. Warangal 5. Gujarat 1 Anand
2. Asram 1. Bongaigaon 2. Morbi
2. Diphu 3. Silvassa & Daman
3. Dhubri 4. V.V. Nagar
4. Dibrugarh 5. V.U. Nagar
5. Gargata 6. Haryana 1. Ambala Cantt.
6. Golaghat 2. Ambala
7. Hailakhandi 3. Bhiwani
8. Halfong 4. Hissar
S. Jorhat 5. Jind
10. Kokrajhar 6. Karnal
11. Karimganj 7. Kurushetra
12. Mangaldoi 8. Kaithal
13. Nalbari 9. Panchkula
14. North Lakhimpur 10. Panipat
18. Nowagaon 11. Rohtak
16. Tinsukia 12. Sonipat
17. Sibsagr 7. Himachal Pradesh 1. Baddi
3. Bihar 1. Arah 2. Bllaspur
2. Begusarai 3. Chamba
3. Bettiah 4. Dalhousie
4, Bhagalpur 5. Dhramshala
S. Bokaro Steel City 6. Hamimpur
6. Bihar Sharif 7. Kasauli
7. Darbhanga 8. Kullu
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1 2 3 1 2 3
9. Mandi 4. Irinjalakuda
10. Manali 5. Kannur
11. Nahan 6. Manjeri
12.  Palampur 7. Palakkad
13. Parwanoo 8. Pathanamthitta
14. Rampur 9. Triuvalla
15. Recong Peo 11. Madhya Pradesh 1. Jabalpur
16. Solan 2. Durg
17. Sundemagar 3. Bhilai
18. Theog 4. Bilaspur
19. Una 5. Raigarh
8. J&K 1. Udhampur 6. Jagdalpur
9. Karnataka 1. Ananthpur 7. Sagar
2. Belgaum 8. Ujjain
3. Bellary 9. Khajuraho
4. Bidar 10. Devas
5. Bijapur 11. Mhow
6. Chikmagalur 12. Dhar
7. Chitradurga 13. Pithampur
8. Davangere 14. Khandwa
9. Gulbarga 15. Ambikapur
10. Hassan 16. Vidisha
11 Karwar 17. Katni
12. Kolar 18. Rajnandgaon
13. Medikeri 19. Rewa
14. Mandya 20. Satna
15. Manipai 21. Seoni
16. Puttur 22. Mandla
17. Raichur 23. Balaghat
18. Shimoga 24. Sahdol
19. Tumkur 25. Sidhi
20. Shantinlketan 26. Chindwara
0. Kerala 1. Agathy (Lakshadweep) 27. Betul
Alleppy 28. Birlagram Nagda
Chalakudy 29. Jaora
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1 2 3 1 2 3
30. Khargone 30. Miraj
31. Mandsour 31. Nanded
32. Nephanagar 32. Osmanabad
33. Neemuch 33. Panvel
34. Ratlam 34. Pen
35. Mangalia 35. Panchgani
12. Maharashtra 1. Alibag 36. Pandharpur
2. Ahmednagar 37. Parbhani
3. Amravti 38. Roha
4. Aurangabad 39. Ratnagiri
5. Akola 40. Satara
6. Bhayendar 41. Shrdi
7. Bhandara 42. Sholapur
8. Beed 43. Sangli
9. Bhusaval 44. Thane
10. Chandrapur 45. Vashi
1. Chiplun 46. Vasai
12.  Chakan 47, Virar
13. Dehu Road Cantt. 48. Wardha
14. Dhule 49. Yeotmal
15. Ichakaranji 13.  North East
16. Jejuri Arunachal Pradesh 1. ltanagar
17. Jalna 2. Naharlaguin
18. Jalgaon Meghalaya 3. Tura
19. Khandala Mizoram 4. Aizawl
20. Karad 5. Lunglei
21. Kopargaon 6. Kolasib
22. Kolhapur Nagaland 7. Kohima
23. Latur 8. Dimapur
24. Lote 14. Orissa 1. Angul
25. Lonavala 2. Bargarh
26. Mahad 3. Burla
27. Mira Road 4. Bhawanipatna
28. Mahabaleshwar 5. Bolangir
29. Malagaon 6. Belpahar
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1 2 3 1 2 3
7. Bhadrak 8. Pali
8. Berhampur 9. Sriganganagar
9. Belasore 17.  Tamil Nadu 1. Annamalai Nagar
10. Baripada 2. Bodinayakannur
11. Chatrapur 3. Kuddalure
12. Damonjodi 4. Dindigul
13. Dhenkanal S. Dharmapuri
14. Dopalpur 6. Erode
1S. Jharsuguda 7. Krur
16. Jeypure 8. Karaikudi
17. Jatni 9. Kumbakonam
18. JK. Pur 10. Kovilpatti
19. Korapur 11. Mayiladuthurai
20. Khurda 12. Nayveli
21. Kaniha 13. Nagapttinam
22. Phulbani 14. Nagercoil
23. Paradeep 15. Pudukottai
24, Puri 16. Paramakudi
25. Rayagada 17. Pollachi
26. Rourkela 18. Pattukottai
27. Sambhalpur 19. Rajaplayam
28. Sunabeda 20. Ramanathapuram
15.  Punjab 1. Bhatinda 21. Sivaganga
2. Hoshiarpur 22 Sivakashi
3. Kapurthala 23. Tiruvannamalai
4. Pathankot 24. Thanjavur
5. Patiala 25. Trunelveli
6. Rajpura 26. Tuticorin
16.  Rajasthan 1. Alwar 27. Theni
2. Bharatpur 28. Vellore
3. Bikaner 29. Villupuram
4. Jaisalmer 30. Virudhunagar
S. Kota 18.  Uttar Pradesh 1. Aligarh
6. Mount Abu 2. Azamgarh
7. Pilani Bahraich
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4. Balrampur 39. Sitapur
5. Ballia 19. West Bengal 1. Asansol
6. Barabanki 2. Berhampur
7. Bareilly 3. Burdwan
8. Barhni 4. Chinsurah
9. Bhadohi 5. Darjeeling
10. Basti 6. Durgapur
11. Deoria 7. Haldia
12. Faizabad 8. Ichapur - Nababganj
13. Ferozabad 9. Jalpaiguri
14. Gonda 10. Kharagpur
15. Ghaziabad 1. Port Blair (A&N Island)
16. Haridwar R 12. Shanti Niketan
17. Hardoi [English]
18. Haldwani Increase in Telecast Time of
19. Jhansi Regional Service on Doordarshan
20 Kheri 2821. SHRI RAMPAL UPADHYAY: Will the Minister of
' INFORMATION AND BROADCASTING be pleased to state:
21. Khalilabad . .
(a) whether there is any proposal to increase the
22. Kotdwar telecast time of regional service on Doordarshan;
23. Mathura (b) If so, the details thereof; and
24. Modinagar (c) the steps taken/proposed to be taken in this
regard?
25. Mau
THE MINISTER OF INFORMATION AND BROADCASTING
26.  Manakpur AND MINISTER OF COMMUNICATIONS (SHRIMATI
27. Mussoorie SUSHMA SWARAJ): (a) to (c) Yes, Sir. Prasar Bharati has
already decided to extend the time for regional programmes
28. Muzaffar Nagar from Ist April, 1998. Necessary instructions have also been
29 Nainital issued to the Kendras in this regard. The regional Kendras
: ainita can now start programmes in their respective languages from
30. Noida 2.30 p.m. instead of 4.30 p.m.
31, Pauri [Translation]
32. Pilibhit Construction of Four Lane Roads and
33, Pratapgarh Bypass on N.H. No. 17
34. Ralbareli 2822. SHRI RAMSHETH THAKUR: Will the Minister of
SURFACE TRANSPORT be pleased to state:
35. Rampur
(a) whether there is any proposal under consideration
36. Roorkee of the Govemment to change National Highway No. 17
a7 Saharanpur t:::g:ctlng Goa with Mumbai in Maharashtra into four lane
38.  Sahajahanpur (b) i so, the details thereof:
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(c) whether any by-pass is also being constructed on
Mumbai-Goa Highway for the convenience of major cities like
" panwale, Kolad, Mangaon; and

(d) if so, the time by which this proposal is likely to be
finalised?

THE MINISTER OF STATE IN THE MINISTRY OF
SURFACE TRANSPORT (DR. DEBENDRA PRADHAN): (a)
No, Sir.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.
[English]
Facilities to Scientists

2823. SHRIMATI JAYANT! PATNAIK : Will the Minister
of SCIENCE AND TECHNOLOGY be pleased to state:

(a) the number of scientists working at different places
in CSIR;

(b) whether the service conditions in CSIR need
improvement,
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(c) it so, the steps proposed to be taken to make
amendments in the service rule and provide better facilities
for the scientists working in the CSIR; and

(d) the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSH!): (a) A statement showing the
number of Scientists working in various National Laboratories/
Institutes of the Council of Scientitic and Industrial Research
(CSIR) and its Headquarters is enclosed.

(b) to (d) CSIR has been a pioneer in devising career
advancement Schemes for its Scientists. As career
advancement is based on the system of flexible complementing,
a person who joins at the entry level i.e. in Group IV (1) in
the scale of Rs. 8000-12500 has ample opportunity, provided
one fulfills the prescribed qualifications, to reach Group IV (7)
l.e., the level of Director or equivalent in the scale of Rs.
18400-22400. Careér advancement in CSIR is not linked with
availability of vacancies, thus the avenues for advancement
are not limited.

Statement

Name of the Lab./instt.

No. of Scientists in Position

1 2

1. Central Building Research Instt. Roorkee 147
2. Centre for Biochemical Technology, Delhi 039
3. Centre for Cellular & Molecular Biology, Hyd. 073
4. Central Drug Research Instt., Lucknow 172
5. Central Electrochemical Research Instt.Karaikudi. 190
6. Central Electronics Engineering Research Instt. Pilan 176
7. Central Fuel Research Institute, Dhanbad 148
8. Central Food Technological Research Instt. Mysore 252
9. Central Glass & Ceramic Research Instt., Calcutta 116
10. Central Institute of Medicinal & Aromatic Plants, Lucknow 106
11.  Central Leather Research Institute, Chennai 127
12.  Central Mechanical Engineering Research Instt. Durgapur 144
13. Central Mining Research instt., Dhanbad 132
14.  Central Road Research Instt., New Delhi 128
15.  Central Scientific Instruments Organisation, Chandigarh 121
16. CSIR Madras Complex, Chennai 00
17.  Central Salt & Marine Chemical Research Instt., Bhavnagar 102
18. Indian Institute of Chemical Biology, Calcutta

117
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1 2

19. Indian Institute of Chemical Technology, Hyd. 222
20. Indian Institute of Petroleum, Dehradun 146
21. Indian National Scientific Documentation Centre, New Delhi 044
22. Industrial Toxicology Research Centre, Lucknow 101
23. |Institute of Himalayan Bioresource Technology, Palampur 023
24:. |Institute of Microbial Technology, Chandigarh 044
25. National Aerospace Laboratories, Bangalore 328
26. National Botanical Research Institute, Lucknow 092
27. National Chemical Laboratory, Pune 327
28. National Environmental Engineering Research Instt., Nagpur 166
29. National Geophysical Research Institute, Hyd. 195
30. National Institute of Oceanography, Goa 208
31. National Institute of Science Communication, New Delhi 083
32. National Instt. of Science Technology & Dev. Studies, New Delhi 054
33. National Metallurgical Laboratory, Jamshedpur 174
34. National Physical Laboratory, New Delhi 269
35. Regional Research Laboratory, Bhopal 049
36. Regional Research Laboratory, Bhubaneswar 128
37. Regional Research Laboratory, Jammu 113
38. Regional Research Laboratory, Jorhat 102
39. Regional Research Laboratory, Thiruvananthapuram B 083
40. Structural Engineering Research Centre, Ghaziabad 036
41. Structural Engineering Research Centre, Chennai 085
42. CSIR Head Qtrs., New Delhi 075

Total 5437

Capital and Technology for Major Ports

2824. SHRI KRISHAN LAL SHARMA: Will the Minister of
SURFACE TRANSPORT ba pleased to state:

(a) whether the Government have permitted the major
ports of the country to have bilateral arrangements with
foreign Government to attract more capital and better
technology; and

(b) It so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
SURFACE TRANSPORT (DR. DEBENDRA PRADHAN): (a)
and (b) Yes, Sir. The Govt. has approved a proposal
permitting major Port Trusts to enter into collaborations with
toreign Governments, without tenders and in accordance with

the guidelines stipulated in the matter and with the anproval
of Central Government.

Power Projects in Kerala

2825. SHRI S. AJAYA KUMAR: Will the Minister of
POWER be pleased to state the names of power projects
pending with the Government submitted by the Government
of Kerala with the details like their dates of submission and
present status?.

THE MINISTER OF POWER (SHR! P.R. KUMARA-
MANGALAM): Presently two projects in the private sector in
Kerala are under examination in the Central Electricity
Authority (CEA) for accord of Techno-economic Clearance
(TEC). The details in this regard are given below:
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Sl. Name of Projects Capacity Date of Present

No. (MW) receipt in Status
CEA
1. Vypeen CCGT
(LNG) 679 Feb.,1997* IPP has been
M/s Saisin asked to redu-
Energy Ltd. ce the cost by
Rs.150 crores
The same has
not been ag-
reed to by IPP.
2. Kannur CCGT 513  Jan., 1997* Scheme reco-

mmended for
TEC subject to
reduction of
hard cost by
Rs. 35 crores
by the IPP.

M/s Kannur Power
Projects Ltd.

The DPRs received on these dates were not complete in respect
of various inputs/clearances essentially required for TEC of CEA.

Sanskrit Universities

2826. SHRIAJAY KUMAR S. SARNAIK : Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state:

(a) the number of Sanskrit Universities at present in
the country, State-wise;

(b) whether there is any proposal to set up a Sanskrit
University in Karnataka;

(c) If so, the details thereof including the assistance
sought by the State from the Union Government for the
purpose; and

(d) the reaction of the Union Government thereto?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) At present, the following
Sanskrit Universities exist in the country:

State Universities

1. Kameshwara Singh Darbhangha Sanskrit University,
Darbhangha, (Bihar).

2. Sampurnanand Sanskrit Vishwavidyalaya, Varanasi,
(U.P.).

3. ShriJagannath Sanskrit Vishwavidyalaya, Puri (Orissa).

4. Sree Shankaracharya University of Sanskrit, Kalady
(Kerala).

Deemed to be Universities

1. Rashtriya Sanskrit Vidyapeeth, Tirupati (Andhra
Pradesh). -

2. Shri Lal Bahadur Shastri Rashtriya Sanskrit
Vidyapeeth, New Delhi.
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3. Sri Chandrasekharendra Saraswathy
Vishwavidyalaya Kanchipuram (Tamul Nadu).

(b) No, Sir.

(c) and (d) Do not arise.

Tenders for Delivery of Telephone Bills

2827. SHRI S.S. OWAISI : Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether the Government have floated open tenders
for delivery of telephone bills to the subscribers in Andhra
Pradesh;

(b) if so, whether the Government have subsequently
floated limited tenders from the selected and limited contractors
already in the list of DOT;

(c) If so, the details thereof;

(d) the reasons for floating open tenders and
subsequently limited tenders thereof; and

(e) the steps taken by the Government for quick
delivery of telephone bills in Andhra Pradesh?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a)Yes, Sir. An open tender was invited by one of the
telephone Districts of Andhra Pradesh Circle.

(b)  No, Sir.
(c) and (d) Does not arise in view of (b) above.

(e) The bills are bundled pin code-wise before handing
over to the Postal Authorities for quick delivery.

Doordarshan Production Centre at Calicut

2828. SHRI T. GOVINDAN : Will the Minister of
INFORMATION AND BROADCASTING be pleased to state:

(a) whether the Union Government propose to set up
a full-fledged Doordarshan Production Centre at Calicut in
Kerala; and

(b) If so, the details thereof ?

THE MINISTER OF INFORMATION AND BROAD-
CASTING AND MINISTER OF COMMUNICATIONS
(SHRIMATI SUSHMA SWARAJ): (a) and (b) Yes, Sir. It
would take about two to three years to complete the project
after the award of civil works subject to availability of
resources, infrastructural facilities, requisite manpower and
interse priorities.

[Translation]
Forest Land in Bihar

2829. SHRI MOHAMMAD AL! ASHRAF FATMI: Will the
Minister of ENVIRONMENT AND FORESTS be pleased to
state:
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(a) the details of the area of forest land in Bihar,
district-wise;

(b) whether the existing area of forest land conforms
to the international standards;

(c) it not, the steps taken to increase forest land in
Eighth Five Year Plan; and

(d) the achievements made in this regard by the end
of Eighth Five Year Plan?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI) : (a) As per the State of Forest Report, 1997, the
recorded forest area in Bihar is 29.226 sq. km. which is
16.81% of the total geographical area of the State and the
forest cover is 26,524 sq. km. which is 15.3% of the total
geographical area. The district-wise forest cover in Bihar is
given in the enclosed Statement.

(b) . There is no intemational standard on the extent of
forest land. However, the National Forest Policy, 1988
envisages to have minimum of one-third of the land area of
the country under foresttree cover.

(c) The major steps taken to increase forest cover
during the Eighth Five Year Plan are as under:-

(i) Afforestation programmes were undertaken
by the State Government from their own
resources as well as with financial assistance
from Government of India.

(i) Village communities were involved in protection
and regeneration of degraded forests as per
Joint Forest Management Guidelines

(i) Forest (Conservation) Act, 1980 is being
implemented to regulate the diversion of forest
land.

(v) The netwdrk of protected areas has been
established.

(d) During the Eighth Five Year Plan period, State
Government has taken up plantations over an area of 86,145
ha. of public lands including forest lands and have distributed
642 lakhs seedlings for planting on private lands. The State
Government has constituted 1652 village communities for
production and regeneration of degraded forest as per Joint
Forest Management Guidelines. An area of 5191.62 sq. km.
has been brought under protected area network.

Statement
Forest Land in Bihar

District Geographic Area Forest Cover
1 2 3

Aurangabad 3305 126

Begusaral 1918 —_
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1 2 3
Bhagalpur 5589 202
Bhojpur 4098 -
Champaran 5228 806
Paschim
Champaran Purbe 3968 —
Darbhanga 2279 —
Dhanbad 2996 102
Gaya 6545 623
Giridih 6892 1457
Gopalaganj 2033 —
Hazaribagh 11165 4792
Katihar 3057 —
Madhubani 3501 —
Munger 7908 974
Muzaffarpur 3172 —
Nalanda 2367 28
Nawada 2494 470
Palamu 12749 4803
Patna 3202 -
Purnia 7943 19
Ranchi 18266 4511
Rohtas 7213 1584
Saharsa 5900 -
Samastipur 2904 —_
Santhal Pargana 14208 1469
Saran 2641 -
Singhbhum 13440 4558
Siwan 2219 -
Sitamarhi 2643 -
Vaishali 2036 -
Total 173,877 26,524

Poliution by Denting and Painting of Vehicles
2830. SHRI RAMCHANDRA VEERAPPA:

SHRI DILEEP SANGHANI:

Wil the Minister of ENVIRONMENT AND FORESTS
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be pleased to refer to the reply given to Unstarred Question
No. 4858 on May 6, 1997 regarding “Pollution by denting and
painting etc. of vehicles” and state:

(a) whether the Government are aware of number of
such motor markets where sound poliution is being spread
through denting and painting on motor vehicles;

(b) if so, the details thereof;

(c) the reasons for not taking the action against such
workshops;

(d) the scheme of Government to shift these illegal
workshops to other places; and

(e) the action plan to control the poliution being spread
by them till then?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDND): (a) and (b) Establishment of motor markets is
under the purview of the local authorities. Denting and
painting of vehicles may cause pollution, if adequate preventive
measures are not taken.

(c) to (e) Action against defaultig units is taken under the
provisions of the relevant Acts by the concemed authorities.

[English]
Shortage of Power in Orissa

2831. SHRI JUAL ORAM : Will the Minister of POWER
be pleased to state:

(a) whether the Government has any scheme to
supply power to the tribal populated villages of Sundargarh
district in Orissa; and

(b) If so, the details thereof?

THE MINISTER OF POWER (SHRI P.R.
KUMARAMANGALAM): (a) and (b) Scheme for supply of
power to the villages including villages with tribal population
are formulated and implemented by the State Governments/
State Electricity Boards. The Rural Electrification Corporation
(REC) provides loan assistance for rural electrification schemes
sponsored by the State Electricity Boards.

Oriya Programmes Produced by AlR/Doordarshan
Kendras in Orissa

2832. SHRI RAMA CHANDRA MALLICK: Will the Minister
o: INFORMATION AND BROADCASTING be pleased to
state:

(@)  the details of All India Radio Stations and
Doordgrshan Kendras in Orissa having the facilities of
Producing original programmes in Oriya language, location-
wise;

_ (b)  the details of such projects under implementation
in the State;

(c)  whether Oriya language is given adequate time
for telecast on the National network and DD channels;

ASADHA 15, 1920 (Saka)
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(d) if so, the details thereof; and

(e) if not, the reasons therefor and the steps taken in
this regard?

THE MINISTER OF INFORMATION AND BROADCASTING
AND MINISTER OF COMMUNICATIONS (SHRIMATI
SUSHMA SWARAJ): (a) All India Radio Stations in Orissa at
Cuttack, Jeypore, Sambalpur, Keonjhar, Baripada, Berhampur,
Bolangir, Bhawanipatna, Rourkela and Joranda are producing
original programmes in Oriya. However, All India Radio, Puri
relays programmes of All India Radio, Cuttack. Programme
production facilities in respect of Doordarshan are at present
available at Studio Centres in Bhubaneswar and Sambalpur.

(b) The projects of All India Radio and Doordarshan
under implementation in the State are: (i) 1 KW MW Local "
Radio Station at Soro, (i) 1 KW MW local Radio Station at
Rairangpur, (iil) Additional Studio Facility at Cuttack, (iv) 100
KW MW transmitter at Sambalpur (replacement), (v) 2x3 KW
FM stereo at Cuttack, (vi) 15 KW SW at Jeypore, (vii)
Upgradation of existing programme production facilities of
Doordarshan at Sambalpur, and (viii) Programme Production
Centre of Doordarshan at Bhawanipatna.

(c) to (e) Regional language programmes including that in
Oriya are not telecast on National Network. However, Oriya
language programmes are telecast by Regional Doordarshan
Kendra, Bhubaneswar. Also Oriya programmes are telecast
in the Regional Satellite Channel-DD6 for 2 hours daily.

Billimoria Committee

2833. SHRI ARIF MOHAMMED KHAN : Will the Minister
of LAW, JUSTICE AND COMPANY AFFAIRS be pleased to
state:

(a) whether the Bilimoria Committee had identified
certain Companies for cheating the system;

(b) if so, the. names of the Companies so identified;
and

(c) the steps Government have taken or propose to
take to check such malpractices?

THE MINISTER OF LAW, JUSTICE AND COMPANY
AFFAIRS AND MINISTER OF SURFACE TRANSPORT (DR.
M. THAMBI DURAI) : (a) The Central Government in the
Department of Company Affairs are not aware of the Billimoria
Committee and its report identifying certain companies for
cheating the system.

(b) and (c) Do not arise.

Voting Rights to Indian Citizens Living in Indian
Enclaves in Bangladesh

2834. SHRI AMAR ROY PRADHAN: Will the Minister of
LAW, JUSTICE AND COMPANY AFFAIRS be pleased to
state:

(a) whether the matter of allowing Indian citizens living
in Indian Enclaves in Bangladesh to cast their votes was
pending with the Government:
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(b) if so, the period of its pendency; 1 2 a a

(c) wr'\ether the issue has not so far been decided by Mayubhanj  Udala CDOT SBM 400
Government; (Expansion)

(d) if so, the reasons therefor; and Keonjhar Keonjhar CDOT MAX-L 3000

(Conversion)

(e)  the time by which a decision is likely to be taken yg,nnar Joda CDOT SBM 400
in the matter? (Expansion)

THE MINISTER OF LAW, JUSTICE AND COMPANY Keonjhar Champua  CDOT SBM 480 _
AFFAIRS AND MINISTER OF SURFACE TRANSPORT (DR. (Conversion)
M. THAMBI DURAI): (a) to (e) India has, at present, no Paging O to
administrative control or access to the Indian Enclaves in Grievances of Paging Operators
Bangladesh and, hence, extension of voting rights to the 2836. SHR! K.S. RAO Will the Minister of

inhabitants has not been possible. The exchange of these
enclaves is directly linked to and will follow the demarcation
of the boundary between India and Bangladesh. Government
is hopeful of an early settlement of all boundary related
issues with Bangladesh.

Setting up of Telecommunication Division

2835. SHRI UPENDRA NATH NAYAK: Will the Minister
of COMMUNICATIONS be pleased to state:

(a) whether there is any proposal under the
consideration of the Government to set up a
Telecommunication Division in the District Headguarter of
Keonjhar in Orissa;

(b) if so, the details thereof;
(c) if not, the reasons therefor;

(d) whether there is any .proposal to expand and
riodernise telephone exchanges in Keonjhar and
Mayurbhanj district of Orissa; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a) No, Sir.

(b) Does not arise.

(c) Keonjhar is a part of Dhenkanal Secondary
Switching Area headed by Telecom District Manager and
therefore as per policy of the Department separate Telecom
District in the District Headquarter of Keonjhar is not justified.

(d) Yes, Sir.

(e) During 1998-99 following are the plans:
Name of Station Type Capacity
the District

1 2 3 4
Mayurbhanj Baripada CDOT MAX-L 2000

(Expansion)
Mayurbhanj Rairangpur CDOT SBM 400
(Expansion)

COMMUNICATIONS be pleased to state:

(a) whether the Government have received any
representations - from the paging operators to make this
industry more competitive and attractive;

(b) if so, the details thereof;

(c) whether the paging operators are.running in to
heavy losses in some States; and

(d) If so, the action taken by the Government to
mitigate their grievances?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a) and (b) Yes Sir. In the Memorandum they have demanded
moratorium on payment of licence fee and extension of
licence period.

(c) The paging service industry has represented about
poor financial viability of the projects.

(d) Bureau of Industrial Costs and Prices (BICP) has
been requested to carry out a techno-economic study of
paging service industry. The report of the BICP is awaited.

Import By Power Grid Corporation

2837. SHRI AJAY CHAKRABORTY : Will the Minister of
POWER be pleased to state:

(a) the details of items imported by the Power Grid
Corporation during the last three years;

(b) whether the clearance from the Union Government
and Central Electricity Authority was sought before imports;

(c) if so, the details thereof;

(d) whether multi croreé scam Is involved in the import
of equipments by Power Grid Corporation; and

(e) it so, the action, Government propose to take
against the officials involved therein? )

THE MINISTER OF POWER (SHRI P.R.
KUMARAMANGALAM): (a) The details of items imported by
Power Grid Coporation of India Ltd. during the last three years
are given in the enclosed statement.

(b) to (e) Power Grid is an autonomous Corporation
registered under Companies Act, Projects are examined by
Central Electricity Authority (CEA) on techno-economic
consideration. The procurement of equipments for projects
funded by Multilateral/Bilateral funding agencies is done in
accordance with the guidelines prescribed by the agencies
duly approved by the Government of India.
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Sl

No.

ASADHA 15, 1920 (Saka)

Statement

To Questions

List of power equipments imported by power grid during 1995-96, 1996-97 and 1997-98

Power Station Equipments CIF Value Source of Country
financing where from
imported
2 3 4 5 6
1995-96
Kishenpur-Moga 800 Optical ground wire uss World Bank South
KV(S/C) (OPGW) 30.905 259,780.01 Loan No. 3237- Korea
Transmission Line Kms IN
Kishenpur-Moga 800 210 KN Disc uss World Bank Sediver
KV (S/C) Insulators 217,025 7,802,048.75 Loan No. 3237-
Transmission Line Nos IN France
120 KN Disc
Insulators 97,600 uUss$
Nos 1490644.80
Kishenpur-Moga 800 210 KN Disc uUss World Bank Mitsui,
KV (S/C) Insulators 217,025 7,925,753,00 Loan No. 3237- Japan
Transmission Line Nos IN
120 KN Disc
Insulators 97,600 uss
Nos 1,514,752.00
Northem Region Thermovision PS World Bank AGEM
Trans. Project Camera-4 nos. 1,92,395.50 Loan No. 3237- A, UK
IN
Rihand-Delhi HVDC Long term spares CHF SEB Loan Sweden
Bipoie 1,607,838.00 Sweden
Northem & Westem TOD Meters PS 99,213.00 Word Bank UK.
Region Trans. System Loan No. 3577-
IN
1996-9'i
2x500 MW HVDC HVDC Terminal PS ODA Grant + UK.
B/B Project at Equipments 21,000,000.00 WMB Loan
Chandrapur FF
9,000,000.00 French Protocol
+ Export credit French

118
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2 3 4 5 6
1x5 MW HVDC HVDC Terminal PS WMB Loan UK.
B/B Project at Vizag Equipments 13,400,000.00
400 KV Vinchyachal- Optical Fibre Ground uss World Bank Canada
Jabalpur & Jabalpur wire (OPGW) 4,023,648.10 Loan No. 3577-
itars! Trans Line IN
Accessories, Testing US$ 2,809,622.60 Australia &
& Measuring World Bank UK.
Instruments and Loan No. 3577-
stringing tools for IN
OPGW
400 KVD/C Harsi- Optical Fibre Ground PS World Bank UK.
Dhule & Wire (OPGW) 3390,120.00 Loan No. 3577-
Ramagundam-Hyd. IN
Trans. Lines Accessories, Testing
& Measuring PS World Bank UK.
Instruments and 653,957.00 Loan No. 3577-
stringing tools for IN
OPGW
Jeypore-Gazuwaka Al Aluminium Alloy Uss ADB China
T Conductor (AAAC) 9,598,740.40
Earthwire Uss ADB China
82,402.17
Consultancy Services Salford Compiler Uss$ World Bank USA
for Transmission 4,120.00 Loan No. 3577-
Planning IN
800 KV Kishenpur Optical Fibre Ground uss$ World Bank Goldstar
Moga Trans. Line wire (OPGW)-166 1,395,356.00 Loan No: 3237- Korea
Kms. IN
Northern Region Hot Line uss World Bank AB
Trans. system Maintenance 384,632.00 Loan No. 3237- Chance,
Equipment IN USA
Northern Region Testing Equipments uss World Bank AVO
Trans. system 188,917.00 Loan No. 3237- International,
+ PS IN UK

60,825.00
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122

1 2 3 4 5 6
1997-98
1. 400 KV D/C Optical Fibre Ground uss World Bank Canada
Vinchyachal-Jabalpur wire (OPGW) 8,63,572.80 Loan No. 3577-
& Jabalpur Rarsi IN
Trans Line Air Conditioner with
Portable DG sets, uss World Bank
scaffolding & all 31,600.00 Loan No. 3577-
weather tent. IN
2. 400 KV ltarsi Dhule Air Conditioner with PS World Bank
& Ramagundam Hyd Portable DG sets, 11,732.00 Loan No. 3577-
Tr. Lines Scaffolding & all IN
weather tent.
3. Jeypore Gazuwaka All Aluminium Alloy uss ADB China
TL conductor (AAAC) 3600,465.34
Earthwire uss ADB China
38,133.27
4. 245 KV GIS GIS Sub-station uss World Bank Korea,
Switchyard at equipments 10,082,435.00 Loan No. 3577- Turkey &
Kayamkulam IN Switzerland
5. 2x500 MW HVDC HVDC Terminal PS WMB Loan UK.
B/B Project at Equipments 1,000,000.00
Chandrapur
6. 1x500 MW HVDC HVDC Terminal PS WMB Loan UK.
B/B Project at Vizag Equipments 11,800,000.00
7. 800 KV Kishenpur- Optical fibre Ground uss World Bank Goldstar
Moga Trans. Line wire- 115 Kms. 966-,652.00 Loan No. 3237- Korea
(OPGW) IN
OPGW -Accessories uUss World Bank Goldstar
650,056.00 Loan No. 3237- Korea
IN
8.  Northern Region 210 KN disc uss World Bank LIMIE C,
Trans. System Insulators- 398,265 9,272,195.00 Loan No. 3237- China

NOS

IN

Olive Ridley Turtles

2838. SHRI KHARABELA SWAIN : Will the Minister of

ENVIRONMENT AND FORESTS be pleased to state:

(a) whether the rare Olive-Ridley turtles are coming
to the beaches of Bhitarakanika of Orissa to lay their eggs
for the last two years;

(b) if not, the reasons for their not coming; and
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(c) the steps, Government propose to take in order to
bring these rare species back to their natural habitat for egg
laying ?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDY): (a) Yes, Sir.

(b)
(©

1. Gowt. of Orissa has decided that the mechanised
boats with gill nets would not be allowed to fish in the
area notified as Gahirmatha Sanctuary.

2. Forest Department has hired mechanised boats for
effective patrolling of the area from land ward side.
One Asstt. Conservator of Forests and a section of

Police is being earmarked exclusively for the patrolling
work.

3. Coast Guards have been directed to intensify the
patroling of the sanctuary from the Sea Ward side.

[Translation]

Does not arise.

The steps taken by the Gowt. are as follows:

Objectives of Education

2839. SHRI RAJENDRA AGNIHOTRI: Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state:

(a) whether the Government have accepted life-long
education as its ideal and objective;

(b) if so, whether the Government are considering to
abolish the age limit for the general and technical education;

(©)
(d)

if not, the reasons therefor; and

the funds provided for the development of

JULY 6, 1998
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educational resources so as to achieve the said objective?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURL! MANOHAR JOSHI): (a) to (c) The National Policy on
Education (NPE), 1986 as modified in 1992 which was laid
in both the Houses of Parliament, contemplates life-long
education as cherished goal of the educational process. In
pursuance of this Policy, a system of open learning through
Natlonal Open School and Indira Gandhi National Open
University, Non-formal education for school drop-outs, non-
formal, flexible and need based vocational programmes and
the National Literacy Mission for Adult Education provide
opportunities for education to different sections of the society
at a pace suited to them.

(d) A provision of Rs. 4245.14 crores (Plan) has been
made for the Department of Education (Central Sector) in the
budget proposals for the year 1998-99.

[English]
Environmental Projects

2840. SHRI ANANT KUMAR HEGDE: Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a) the details of the environmental projects taken up
by the Government during the last three years; and

(b) the progress achieved under these projects so far?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI) : (a) and (b) Details of the environmental projects
taken up by the Government during the last three years
alongwith the progress achieved under these projects are
given in the enclosed statement.

Statement
Rs. Crores
Sl Name of Scheme/Project Main Objectives Exp. during last three yrs.
No. 1995-96, 1996-97,
1997-98
1 2 4
1. World Bank aided Industrial To prevent and alleviate environmental 71.61
Pollution Control Projects degradation caused by industrial
including setting up of CETPs operations.
2.  Environmental Audit To encourage environmental audit as a 0.32
management tool towards abatement of
pollution
3.  Environmental Statistics and To facilitate collection and integration of 0.23
mapping environmental data for monitoring the
effects of poliution
4.  Adoption of clean technologies To promote development and adoption. ot 0.18

by small scale industries

clean technology including waste reuse

and recycling for small scale industries




125 Written Answers

10.

1.

12.

13.

14,

ASADHA 15, 1920 (Saka)

To Questions

126

2

3

Environmental impact
Assessment (EIA).

Biosphere Reserves

Conservation of Mangroves

Conservation of Wetland

Assistance to Botanic Gardens
and centres for conservation

and propagation of endemic, rare
and endangered plants

Biological Diversity

Conservation

Eco Task Forces

Research & Development

Integrated Action Oriented
Projects for Himalayan Region

Paryavaran Sudhar Pariyojna
Paryavaran Vabhini

To appraise development projects having
significant impaction the environment and to
suggest measures for the protection of the

environment
To undertake studies on impact
assessment of development

Development and promotion of cleaner
technologies with the objective to promote

use of cleaner technologies

Intended to conserve representative

ecosystems and to provide in-situ

conservation of plants, animals and micro

organisms

To assist State Governments to protect and
regenerate their mangroves and coral reefs
and to take appropriate policies and action

programmes to ensure their conservation

To assist State Governments to protect and
regenerate the wetlands in their states and to
prepare Management action plans for them

To augment the activities of Botanic Garden
and Field centres In- different parts of the
country for conservation of biodiversity and
propagation of plant genetic resources,
which are identified as rare and endangered
in different biogeogrphical regions of the

country

To co-ordinate, review and monitor

programmes for the conservation of

bioiogical diversity conducted by

different organisations in the country

The scheme is a joint venture of the

Ministry of Environment & Forests,

Ministry of Defence and the concerned State
Gowvt. to undertake ecological restoration
work in selected highly environmentally

degraded areas

To promote research in multi-disciplinary
aspects in identified thrust areas, in
collaboration with institutes, universities
and non-governmental organisations

throughout the country

To promote research and evolve technology
package for location specific environmental

problems in the Himalayan region

To create environmental awareness and to
encourage involvement of people through
active participation as well as to report
illegal acts pertaining to forests, wildlife,
poliution and environmental degradation

8.57

7.35

2.75

4.83

1.42

0.48

11.86

10.89

1.24

0.68
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1 2 3 4
15. Environmental Education — Development of educationalteaching 9.74
Awareness and training material and aids in the formal education
sector

— to encourage NGOs, mass media and
other concemed organisations for promoting

environmental awareness, among the
people, at all levels

— to promote environmental education
through existing educational/scientific/
research institutions

— to ensure training and manpower
development in environmental education
and

— to mobilise people’'s awareness for
preservation and conservation of
environment.

16. Seminar/Symposia/Workshop To provide financial assistance to various 0.63
Non-Governmental organisations,
educational institutions, professional bodies.
Registered Societies for holding
. Seminars/Symposia/Workshops on
environmental related topics of current
scientific interest, so as to provide a
common platform for sharing knowledge
and experience among Scientists/
Environmentalists from various disciplines

17. Grent-in-aid to Professional To provide assistance to professional 0.8
Societies and Institutions Societies and appropriate institutions,
museums and science centres for developing
activities and projects in the field of environment
as well as to develop exhbltion galleries and
educational programmes relevant to ecology
wildife and environment

18. Environmental Information Aims at developing a decentralised 437
Systems (ENVIS) information System based on
the concept of distributed network of data-
bases to enable Integration of national efforts
in environmental information collection,
coliation, storage, retireval and dissemination
for a wide range of users

19. National Natural Resources Utilisation of remote sensing technology in 1.61
Management System (NNRMS) monitoring of natural resources for an
optimal utilisation of country’s natural
resources avaiability
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1 2

3

20. Centres of Excellence

21. Assistance for abatement of
pollution

22. Hazardous Substances
Management

23. International
Cooperation

24. Ganga Action Plan Phase-|

25. Ganga Action Plan, Phase-ll

26.  National River Action Plan

The scheme seeks to set up centres of
indepth research development and training
in core areas of environment

To implement the action points of the Policy
Statement for Abatement of Poliution,
grants are make to State Poliution Control
Boards, State Environmental Departments
and Research Institutions to strengthen their
technical capabilities

To provide assistance for strengthening
Hazardous substances management
structures, solid wastes management and
management of chemical emergencies

(a) To function as nodal agency in the
country for UNEP & SACEP and look
after follow up action on UNCED,

CSD, GEF etc.

(b) To cooperate bilaterally with various
countries on environmental programmes
and follow-up various biateral initiatives

(¢) To coordinate the India Canada -
Environment Facliity programme which
involves commodity grants from the
Canadian Gowt.

(d) To coordinate the World Bank Project
on India Environment Management
Capacity Building Technical Assistance
Project

Poliution abatement of river Ganga and
improving its water quality to bathing class

Poliution abatement of (i) major poliuted
tributaries of Ganga, viz. Yamuna, Gomati

and Damodar, (il) Works in the towns of

Ganga which could not be included in Phase-|
(iif) Works in the other towns of

Ganga which could not be taken up in phase -|

and where the river is found poliuted, and
(iv) Other towns on river Ganga as per
directives of Supreme Court

Pollution abatement of major poliuted river
stretches all over the country

11.67

473

717

244

60.71

9.08

30.78

191.81

40.45

[Translation]
State Pollution Control Boards

2841. SHRI RAMESHWAR PATIDAR: Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a) Whether the Govemmoni propose to raise the
quality of working of the State Pollution Control Boards with
the Word Bank assistance; and

(b) it so, the details thereof?
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THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI): (a) and (b) Under World Bank assistance, eight
State Pollution Control Boards viz. Uttar Pradesh, Gujarat,
Maharashtra, Tamil Nadu, Andhra Pradesh, Rajasthan,
Karnataka and Madhya Pradesh have been taken up for
strengthening in .order to enhance the monitoring and
enforcement capabilhies which include the following:

() Acquisition of analytical and monitoring equipment
and other laboratory facilities;

(i) Support for the provision for refurbishing of
laboratory facilities including selected civil works
and equipment to ensure adequate environmental
control inside laboratories; and

(i) Training to the personnel of Poliution Control

Boards in various disciplines of environment and its

management.

[English]
Reforms in the Education System

2842. KUMARI MAMATA BANERJEE: Will the Minister ot
HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether the Government are aware that there is
a lot of burden of syllabus and books on the school students;

(b) if so, whether the Government propose to bring
reforms in the present education system; and

(c) if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) Yes, Sir.

(b) and (c) The National Advisory Committee set up under
the Chairmanship of Prof. Yash Pal made a number of
recommendations regarding the reduction of the academic
burden on school children. In the 50th meeting of the Central
Advisory Board on Education held on 2.3.1994, State
Governments expressed their broad agreement with the
recommendations of the Yash Pal Committee. Since the role
of the Central Government is recommendatory in nature, the
State Governments have to adopt and adapt the
recommendations of the Committee. The NCERT has already
initiated a process of curriculum review in which one of the
major parameters Is for reduction of the burden of syliabus
and books on the school students.

Mode! Higher Secondary Schools in Kerala

'2843. SHR! V.M. SUDHEERAN: Will the Minister of

HUMAN RESOURCE DEVELOPMENT be pleased to
state:
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(a) Whether the Government have received any
proposal from Government of Kerala for the establishment of
11 Mode! Residentlal Higher Secondary Schools in eleven
districts of State;

(b) if so, the present status of the proposal; and

(c) the time by which the proposal is likely to be
cleared?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) No, Sir.

(b) and (c) Do not arise.
[Translation]
Anganwadies in the Country

2844. SHRIBASWARAJPATIL SEDAM: : Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state:

(a) the total number of anganwadies operating in the
country, the number of workers and supervisors of different
categories working therein and the total emoluments paid to
them, State-wise;

(b) the policy of the Government behind introducing
these anganwadies and whether the desired results are
‘coming;

(c) it not, the reasons therefor; and

(d) the any new scheme of the Government to make
more improvement?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSH)I): (a) 5,92,571 Anganwadi centres
are operational in the country under integrated Child
Development Services (ICDS) Scheme. State/UT-wise
information regarding Anganwadi Centres is given in the
enclosed statement. Information regarding number of workers
and supervisors of different categories and total emoluments
paid to them is being collected from the States/UTs.

(b) Anganwadi Centres set up under the Integrated
Child Development Services (ICDS) Scheme provide vital
services such as suppiementary nutrition, pre-school education,
immunisation, health check-up, referral services and nutrition
and health education. These services are provided to children
below six years and pregnant and nursing women. Many
studies have established that areas which are covered
through Anganwadi Centres have better nutritional and school-
enroliment levels than those areas where Anganwadi Centres
are not present.

{c) Does not arise.



133 Written Answers

No new scheme is envisaged at present, however,
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() 1 2 3 4
the Government constantly makes effort to enrich the ICDS
Scheme, through better inputs, training of workers and 28. Delhi 29, .. 4099
unity involvement. o
communky 29. Dadra & Nagar Haveli 1 152.
Statement
30. Daman & Diu 2 95
SI. Name of State/ No. of Operational Number of 31. Lakshadweep 1 73
No. UT ICDS Projects Anganwadi
Centres 32. Pondicherry 5 819
4 2 3 4 Total 4200 592571
1. Andhra Pradesh 237 34764 [English]
2. Awnachal Pradesh 45 3341 Identity Cards to Voters
3. Assam 83 12795 2845. SHRI A. SIDDARAJU:
4. Bihar 323 42975 SHRI SUSHIL KUMAR SHINDE:
5 Goa 11 1334 SHRI JAYSINHJI CHAUHAN:
6. Gujarat 227 38897 DR. T. SUBBARAMI REDDY:
Will tne Minister of LAW, JUSTICE AND COMPANY
7. Haryana 14 13977 AFFAIRS be pleased 1o state: .
8. Himachal Pradesh 72 8935 (a)  whether the task of issuing identity cards to the
9. Jammu & Kashmir 113 12116 voters in the country has been completed;
(b) if so, the number of voters issued identity cards in
10. Karnataka 185 39100 4he country so far, State-wise;
1. Kerala 120 20123 (c)  whether in some States the identity cards have not
12. Madhya Pradesh 335 41879 Deen issued to voters as yet,
13 (d) if so, the number of voters to whom 'denttty cards
- Maharashtra 274 49571 phave not been issued, State-wise;
14. Manipur 32 4015 (e)  the time by which the task of issuing identity cards
15. Meghalaya 30 2438 to voters is likely to be accomplished; ..
. (f) whether the Government propose to make
16. M'|zoram 21 1487 possession of identity cards mandatory for elections in future;
17.  Nagaland as 3066 and
18. Orissa 279 31364 (9) if so, the details thereof?
. THE MINISTER OF LAW, JUSTICE AND COMPANY
19.  Punjab 90 11971 AFFAIRS AND MINISTER OF SURFACE TRANSPORT (OR.
20. Rajasthan 194 20006 M THAMBI DURAI): (a) No, Sir.
21. ; - - (b) to (d) The requisite information is given in the
Sikkim 5 620 enicosed Statement.
22. '
Tamil Nadu 432 55263 (e) As new electors become eligible for inclusion in
23. Tripura 23 3429 the Electoral Rolls every year, the process of issue of Photo
2 Identity cards has to be a continuous process to cover new
4. Uttar Pradesh 580 76236  electors and no time limit for completion of the work can be
25. West Bengal 294 47861 fixed.
26. A& (f) At present, no such proposal is under consideration
N Istands 5 429 of the Government.
27.  Chandigarh 3 341

(9) Does not arise.
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Statement
Status report on progress of electors photo |-cards as on 15-6-1998
Sl State/UT Electors No of defect As % of col (3) Electors yet
No. as per G.E. Free I-cards to be issued
of 1998 @ issued I-Cards
1 2 3 4 5 6
1. Andhra Pradesh! 49133135 32291515 65.72 16841620
2. Arunacha! Pradesh 565621 359730 63.60 205891
3. Assam $ 14277806 67479 047 14210327
4. Bihar! 58766472 21681836 36.89 37084636
5. Goa 880746 523789 59.47 356957
6. Gujarat ! 28770306 23133904 80.41 5636402
7. Haryaneh 11078895 9445947 85.26 1632948
8. Himechal Pradesh 3625295 2627892 72.49 997403
9. Jammu & Kashmir 5021316 0.00 5021316
10. Kamataka $ 33098338 23911833 72.24 9186505
11.  Karala 21188712 6539493 30.86 14649219
12. Madhya Pradesh ! 44607368 27282132 61.16 17325236
13. Maharashtra 56205250 44217300 78.67 11987950
14.  Manipur 1330209 1027748 77.26 302461
15. Meghalaya # 1157482 641459 55.42 516023
16. Mizoram 442457 0.00 442457
17.  Nagaland | 926569 566325 61.12 360244
18. Orissa ! 23393600 18257438 78.04 5136162
19. Punjabr 15344540 10760904 70.13 4583636
20. Rajasthan 29751400 18689036 62.82 11062364
21. Sikkim $ 236404 200077 84.60 36417
22. Tami Nadu $ 45577788 5183442 11.37 40394346
23. Tripura ! 1727463 1164545 67.41 562918
24. Ul!tr Pradesh 101982480 51995000 50.98 49987480
25. West Bengal $ 46880362 33587563 71.65 13292799
26. AS&N islands? 232013 177000 76.29 55013
27. Chandigarh + §31146 307181 57.83 223965
28. Dadra & Nagar Havel + 95832 567933 60.45 37899
29. Daman & D 71934 45645 63.45 26289
30. NCT of Dehhi & 8297622 5545000 66.83 2752622
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To Questions 138

1 2 3 4 5 6
31. Lakshadweep” 36738 31032 84.47° 5706
32. Pondicherry” 665486 555675 83.50 109811
All India 605900875 340875853 56.26 26502505
@ Provisional figures & 30.11.97 ! 15.4.98
* In J&K the scheme is yet + 16.12.97 #30.4.98
to be started $ 15598

Hydroelectric Power Projects in Maharashtra

2846. SHRIMATI SURYAKANTA PATIL: Will the Minister
of POWER be pleased to state:

(a) the number and names of hydroelectric projects at
the final stages of completion in Maharashtra;

(b) the likely power generation from these projects in
terms of megawatt;

(c) the total amount proposed to be spent and the
amount incurred thereon till-date; and

A 31.05.98

(d) the reasons for increase in the cost of the projects,

it any?

THE MINISTER OF POWER (SHRI P.R.
KUMARAMANGALAM): (a) to (d) The number and names of
hydro-electric projects under construction in Maharashtra,
their installed capaclty in MW, originallatest cost, expenditure
till date, likely date of commissioning and reasons for increase
in cost are as under:

Sl Name of

Installed Original/ Expenditure Likely Reasons
No.  Project Capacity Latest Till date date of for
(MW) cost Commi- increase in cost
(Rs. in Crs.) (Rs. in Crs.) ssioning
1. Koyna HFP 4x250 378.76 898.50 1999-2001 Delay
Stage-IV = 1000 " 1140.86 (12/97) in Ordering TG
sets. Slow
Progress of
Civil Work
2. Wama 2x8 16.10 25.66 Unit-1 Delay
=16 28.48 (6/97) spun in in PH Civil works
Sept. 97 and
Unit-2 in April
1998
3. Dudhganga 2x12 26.80 40.63 1998-2000 Delay in PH
=24 " 49.108 (6/97) Civil works
4. Ghatghar 2x125 485.96 2875 2002-03 Low
= 250 620.78 (6/97) Priority by
State Gowt.
resulting in
General price
escalation
5. Bhivpuri 1x90 89.97 - 2001-02 No
(Pvt) = 90 89.97 increaser
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Export of Light Trainer Aircraft
2847. SHRI CHANDU LAL AJMEERA:
SHRI K.P. NAIDU:

Will the Minieter of SCIENCE AND TECHNOLOGY
be pleased to state the measures proposed to be taken to
export Light Trainer Aircraft HANSA-3?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): A two seater light trainer aircraft
- HANSA-3, designed and fabricated by National Aerospace
Laboratories (NAL), Bangalore, is presently undergoing
certification flight testing, prior to its commercial production.
All required measures for export of HANSA-3 will be taken
at the appropriate time.

intemet Connections

2848. SHRI M. RAJAIAH : Will the Minister of
COMMUNICATIONS be pleased to state:

(a) the number of telephone exchanges functioning in
Hyderabad and Secunderabad at present alongwith capacity
thereof;

(b) the present status of waiting list in each exchanges
under various categories of Hyderabad Telecom Circle;

(c) whether the new Internet connections and the
student account for Internet Connections are stopped at
present in Hyderabad;

(d) it so, the reasons therefor and the time by which
these are likely to be restored;

(e) whether there is any possibility to reduce the
intemet tariff, and

(f) it so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a) The details of Telephone Exchanges alongwith their
capacity in Hyderabad and Secunderabad as on 30.4.1998
are given in enclosed Statement-|

(b) The details of Walting List as on 30.4.1998 in
each Exchange under various categories of Hyderabad
Telecom District are given in enclosed Statement-l.

(c) Yes, Sir, the Waiting List is likely to be cleared
after expansion of the equipment in near future. Equipment
required for this propose is awaited.

(d) Yes, Sir. the Student Account is likely to be
released after expansion of the equipment.

(e) and (f) TRAI has already agreed for reduction of
Intemaet tarift for leased lines and port charges for promoting
Intemet Service Vide Gazette Notification dated 29.4.98.
Usage charges were reduced from Rs. 15,000 to Rs. 10,000
wef 1.1.1998.

JULY 6, 1908

Statement-|

To Questions 140

Status of Telephone Exchanges in Hyderabad &

Secunderabad as on 30.4.1998

Sl. Ex. No. Name of the Capacity
No. Exchange
1 2 3 4
1. Adarshanagar 4000
1-A Adarshnagar 8000
2. Ameerpet 7000
2-A Ameerpet 8600
3. B.HE.L. 5000
4. Barkathpura 5100
5. Balanagar 3000
6. Bowinpally 5550
7. Cantonment 6100
8. Chandrayanagutta 6000
9. Chaminar 10000
9-A Charminar 7000
9.8 Charminar 23700
10. Doorsancharbhavan 4600
1. Dwarakapuri 4500
12. Erragadda 12500
12-A Erragadda 5250
13. Gachtbowii 1500
14. Golkonda 9500
15. Gowliguda 8000
15-A Gowliguda 4000
16-B Gowliguda 22000
15-C Gowliguda 6000
16. HYD Central University 1000
17. Jubli Hills 9000
17-A Jubli Hills 1000
18. Jeedimetia 5850
19. Kukatpally 4200
20. Kukatpally
Housing Board 6000
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B 2 3 4 1 3 4
21. Kushaiguda 8560 37. Secunderabad 10000
22. Kavadiguda 6650 38. Secunderabad 6000
23. L.B. Nagar 4400 39. Secunderabad 21400
24. Lingampally 3300 40. Secunderabad 4500
25. Musheerabad 19500 40.A Secunderabad 4000
25A Musheerabad 12000 41. Saidabad 9000
258 Musheerabad 8100 42, Salfabad 13800
26. Mahendra Hills 3500 43. Saifabad 8400
27. Malkajgirl 7000 44 Saifabad 32050
28. Malakpet 5000 44 A Saifabad 4000
29. Mehdipatnam 6000 45. -Santhoshnagar 5200
30. Nasabiank 4400 46. Sainikpuri 4000
31. Miyapur 1000 47. Saroornagar 10700
32. Wacharam 3000 47 A Saroornagar 9000
32A Nacharam 6000 48. Tamaka 3000
33. Prakashnagar 4750 49. Vanastalipuram 8000
34. Rajendranagar 4500 50. Vasavinagar 4050
35. Ramkoti 9000 51. Vivekanandnagar 5000
36. Ramanihapur 5000 Total 487710
Statement-Il
Waiting list of Hyderabad and Secunderabad exchanges in Hyderabad Telecom District as on 30.4.1998
Sr. Ex. Name of the Exchange WA WAL wn Total
No. No. ) oYt Special General WAL
1 2 3 4 5 6 7
1. Adarshanagar 0 0 0 0
1-A Adarshnagar 0 0 0 0
2. Ameerpet 0 0 212 212
2-A Ameerpet 0 0 } 0 1]
3. B.HE.L. 0 6 704 710
4. Barkathpura 0 0 53 53
5. Balanagar 0 6 81 87
6. Bowinpally 7 2 180 189
7. Cantonment (1] 0 186 186
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JULY 6, 1998

To Questions 144

1 3 4 5 6 7
8. Chandrayanagutta 0 2 398 400
9. Chaminar 0 4 3796 3800
9-A Charminar 0 0 0 0
9-B Charminar 0 0 0 0
10 Doorsanchar Bhavan 0 0 0 0
11. Dwarakapuri 0 0 0 0
12. Erragadda 0 12 416 428
12-A Emagadda 0 0 0 0
13. Gachibowli 0 2 106 108
14. Golkonda 0 51 1443 1494
15. Gowliguda 0 3 210 213
15-A Gowliguda 0 0 0 0
15-B Gowliguda 0 0 0 0
15-C Gowliguda 0 0 0 0
16. HYD. Central University 0 2 234 236
17. Jubli Hills 0 0 158 158
17-A Jubli Hilis 0 0 0 0
18. Jeadimeila 0 83 1352 1435
19. Kukatpally 0 38 399 437
20. Kukatpally Housing Board 0 65 2460 2525
21. Kushaiguda 0 7 2580 2587
22. Kavadiguda 0 2 79 81
23. L.B. Nagar 0 3 109 112
24. Lingampally 0 9 632 641
25. Musheerabad 0 18 1591 1609
25-A Musheerabad 0 0 0 0
25-B Musheerabad 0 0 0 0
26. Mahendra Hills 0 0 30 30
27. Malkajgiri 8 15 2613 2636
28. Malaxpet 0 2 103 105
29. Mehdipatnam 0 3 269 272
30. Masabane 0 0 0 0
31. Miyapur 0 9 876 883
32. Nacharam 8 25 2066 2099
32-A Nacharam 0 0 0 0
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1 2 3 4 5 6 7
33. Prakashnagar 3 1 58 62
34. Rajendranagar 0 5 1052 1057
35. Ramkoti 0 4 54 58
36. Ramanthapur 4 4 484 492
37. Secunderabad 10 1 183 194
38. Secunderabad 0 0 0 0
39. Secunderabad 12 6 1844 1902
40. Secunderabad 0 3 69 72
40-A Secunderabad 0 0 0 0
41. Saifabad 0 6 401 407
42. Salfabad 0 0 101 101
43. Saifabad 0 ) 0 0 0
44. Saifabad 0 0 225 225
44-A Saifabad 0 0 0 0
45. Santhoshnagar 0 0 80 80
46. Sainikpuri 0 0 70 70
47. Saroopnagar 0 7 293 300
47-A Saroopnagar 0 0 0 0
48. Tarnaka 2 2 265 269
49. Vanastalipuram 0 8 2683 2691
50. Vasavinagar 0 0 73 73
51. Vivekanandnagar 0 23 1120 1143
Total 54 439 32431 32924

‘Walting list particulars of exchanges in Ranga Reddy District of Hyderabad Telecom District as on 30.4.98

S. Ex. No. Name of the Exchange WA wiL WA Total
No. ovYT Special General WIL
1 2 3 4 5 6 7

1. Abdultapurmet 0 0 210 210

2. Aziznagar 0 0 46 46

3. Badangipet 0 0 155 155

4. Basheerabad 0 0 72 72

5. Basupalli o 0 77 77

6. Chevella 0 0 115 115
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To Questions 148

1 3 4 5 6 7

7. Chinnagolconda 0 0 73 73
8. Dandumailaram 0 0 18 18
9. Devarayamjal 0 0 52 52
10. Dharoor 0 0 3 3
11. Doma 0 0 11 11
12. Dubbacheria 0 0 22 22
13. Dundigal 0 0 383 383
14. Ennaram 0 0 0 0
15. Gadisingapur 0 0 7 7
16. Ghatkesar 0 0 372 372
17. Ibrahimpatnam 0 0 446 446
17-A Ibrahimpatnam 0 0 0 0
18. Jaggamguda 0 0 84 - 84
19. Kanekal 0 0 30 30
20. Karankote 0 0 67 67
21. Kessaragotta 0 0 96 96
22. Khanapur 0 0 7 7
23. Kompally 0 0 93 93
24. Kongraraviryal 0 0 31 31
25. Kulakacheria 0 0 48 48
26. Madireddypalli 0 0 0 0
27. Mabharajpet 0 0 0 0
28. Maheshwaram 0 0 163 163
29. Mailwar 0 0 (] 0
30. Mall V. Nagar 0 0 45 45
31, Mamidipally (] (] 18 18
32. Manachala 0 0 87 87
33. Mankhal 0 0 118 118
34, Manneguda 0 0 0 0
35. Marpally 0 0 1 1
36. Marripalii 0 0 14 14
37. Medchal 0 0 493 493
38. Medicity 0 0 33 33
38. Meerkhanpet 0 0 21 21
40. Mohammadabad 0 0 12 12
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To Questions 150

1 3 4 5 6 7

41. Moinabad 0 0 121 121
42-A Moinabad 0 0 0 0
42. Mominpet 0 0 15 15
43. Narapally 0 0 46 46
44. Narsinghi 0 0 288 288
44-A Narsinghi o' 0 0 0
45. Nedunoor 0 0 79 79
46. Palgutta 0 0 14 14
47. Pargi’ 0 0 228 228
48. Patelguda 0 0 36 36
49. Peddamul | 0 0 34 34
50 Ponnala 0 0 12 12
51. Rachaluru 0 0 19 19
52. Raipole 0 0 0 0
53. Sanghinagar 0 0 335 335
54. Sardarnagar 0 0 4 4
55. Shabad 0 0 1 1
56. Shamirpet 0 0 177 177
57. Shamshabad 0 0 495 495
58. Shankarpally ()} 0 171 171
59. Shapur 0 0 87 87
60. Tandur c 0 1304 1304
61. Turkapally 0 0 48 48
62. Turkayamjal 0 0] 95 95
63. Turmamidi 0 0 14 14

64. Venkatapur 0 0 1 1
65. Vikarabad 0 0 236 236
66. Yacharam 0 V] 90 90
67. Yalal 0 0 26 26
68. Yeliminedu 0 1] 12 12
69. Yellampeta 0 0 21 21
Total 0 0 7522 7522

Shortage of Stamps and Postal Order (a) whether postal stamps, revenue stamps and postal

2849. DR. SANJAY SINH: Will the Minister of
COMMUNICATIONS be pleased to state:

order are hardly available in the post offices located in and
around Amethi, Uttar Pradesh;
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(b)
(c)

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA)
(a)Yes Sir, there was a shortage of Indian Postal Orders of
denomination of Rs. 7/- in Amethi and Gauriganj Post Office,
of Re. 1/- Rs. 2/- and Rs. 7/- in Bashesherganj Post
Office, of Rs. 2/- and Rs. 7/- in Shahgarh Post Office and of
Re. 1/- and Rs. 7/- in Tikermafi Post Office. There was a
shortage of Public postage stamp of 10 P and 25 P in
Amethi Post Office.

(b) Shortage occured on account of Interruption in
supply line of Indian Postal Orders and Pubiic Postage
Stamps from Sultanpour Head Post Office.

(c) Necessary remedial actions have been taken and
tull supply of the requisite denominations of Indian Postal
Orders and Public Postage stamps have been made to these
offices.

if so, the reasons therefor; and

the steps takei by the Government in this regard?

Tenure of Lok Sabha

2850. SHRI A.C. JOS : Will the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased to state:

(a) whether the Union Government have any proposal
to amend rules to make the tenure of every Lok Sabha
mandatory for five years; and

(b) if so, the detalls thereof?

THE MINISTER OF LAW, JUSTICE AND' COMPANY
AFFAIRS AND MINISTER OF SURFACE TRANSPORT (DR.
M. THAMBI DURAI): (a) No, Sir.

(b)

Does not arise.
Prevention of Cruelty to Animals

2851. SHRI FRANCISCO SARDINHA : Will the Minister
of ENVIRONMENT AND FORESTS be pleased to state:

(a) whether there is a proposal of the Government to
amend section 2 and 11 of the Prevention of cruelty to
animals act 1960 (Central Act 1959 of 1960):

(b) whether Dhirio, a traditional game of trial of
strength among bulls organised in the State of Goa are
allowed; and

()

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI): (a) Yes, Sir. There is a proposal to amend some

of the provisions of the Prevention of Cruelty to Animals Act
1960 (59 of 1960).

(b) No, Sir.

(c) A writ petition No. 347 of 1996 was filed in the
Hon'ble High Court of Bombay under the Prevention of
Cruelty to Animals Act, 1960 (59 of 1960) for stopping of

it so, the detalls thereot?

JULY 6, 1998

To Qusastions 152

Dhirio in the State of Goa as the same amounts to cruelty
to animals. The Panaji Bench of the said Court vide order
dated 20.12.96 had directed the State Government to take
immediate steps to ban all types of animals fight including
Dhirio organised in the State of Goa.

Teaching of Children with Special Needs
2852. SHRI K.H. MUNIYAPPA:
SHRI BHIM DAHAL:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Kendriya Vidyalaya Sangathan have
decided to teach children with special needs in its schools;

(b)

(c) whether teachers, instruments required in this
connection have been made available to such schools;

C)

(e) if not, the steps being taken to meet their special
requirements?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) Yes, Sir.

(b) A beginning has been made in 1997-98 by identifying
two Vidyalayas in each of the 19 regions for admission of a
maximum of three children in Class-| who have hearing visual
impairment or are physically handicapped.

it so, the details thereof;

if so, the details thereof; and

(c) to (e) The primary teacher of these selected Kendriya
Vidyalayas have been given training in collaboration with
National Council of Educational Research & Training during
May, 98. A provision for resource room also exists.

[Translation]
Rural Electrification in Rajasthan

2853. SHRI NARENDRA BUDANIA: Will the Minister of
POWER be pleased to state:

(a) the targets fixed for rural electrification in Rajasthan
during 1996-97 and 1997-98; .

(b)

(c) if so, the number of villages in Churu and Nagaur
districts which have not been electrified so far; and

C)

THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM): (a) For the years, 1996-97 and 1997-98,
targets of electrification of 550 and 480 villages respectively,

were fixed for Rajasthan under schemes. of the Rural
Electrification Corporation (REC).

(b)  Yes, Sir, the targets were achieved. 654 villages
(including 641 villages under REC (Programme) were electrified

whether the said target have been achieved;

if not, the reasons therefor?
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during 1996-97 and 724 villages (including 680 villages
under REC Programme) were electrified in 1997-98.

(c) Out of 965 inhabited revenue villages of District
Churu, 887 villages have been reported electrified by March,
1998 leaving a balance of 78 villages yet to be electrified.
Similarly, in District Nagaur, out of 1376 inhabited revenue
villages 1384 villages have been reported electrified by
March, 1998 leaving a balance of 12 villages yet to be
electrified.

(d) District-wise targets for electrification of villages are
allocated by the State Government, and rural electrification
is being completed in a phased manner by the State
Governments/State Electricity Board with the assistance of
the Rural Electrification Corporation (REC).

Sports as Compulsory Subject
2854. SHRI RAMPAL SINGH:
SHRI ANAND RATNA MAURYA:
SHRI THAWAR CHAND GEHLOT:
SHRI B.M. MENSINKAL:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether there is any proposal to make sports
compulsory in schools and and colleges;

(b)

(c) whether the commissions set-up earlier to make
sports education compulsory in schools and colleges had also
recommended the same to the Government;

(d) if so, the names of the commissions alongwith the
dates, which gave advice to this effect and the action taken
by the Government in this regard so far;

(e) whether in line with the said recommendations the
Government propose to set up sports schools in various
States;

f) if so, the details thereof; and

it so, the details thereof;

the Hill Areas of U.P. State are as under:

ASADHA 15, 1920 (Saka)
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the amount estimated for the purpose?

(9)

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) to (d) Central Advisory Board
of Education set up a Committee under the Chairmanship of
Shri K.P. Singh Dev to suggest ways and means to integrate
Physical Education and Sports with learning process. This
Committee has recommended in October, 1993 that Sports
and Physical Education be made a compulsory subject in
schools and colleges. The Department of Youth Affairs and
Sports has accordingly advised all the States/U.Ts. to make
Sports and Physical Education a compulsory subject in
schools and colleges. A Monitoring Committee has been
constituted on 2nd June, 1995 under the Chairmanship of Shri
A K. Pandya, Retired Secretary and Director General, Sports
Authority of India to look into the progress of implementation
of the recommendations of CABE Sub-Committee on Sports
and Physical Education. 12 meetings of this Monitoring
Committee have been held so far.

(e) to (g) A group of senior officers has been constituted
under the Chairmanship of Additional Secretary (Education)
with Director, Navodaya Vidyalaya Samiti as Secretary to
consider the question of opening of sports schools in various
States.

Setting up of TV Transmitters in Uttaranchal, U.P.

2855. SHRI BACHI SINGH RAWAT ‘BACHDA': Will the
Minister of INFORMATION AND BROADCASTING be pleased
to state:

(a) the names of the places in Uttaranchal region of
Uttar Pradesh where the Government propose to set up new
TV transmitters during the next financial year;

(b) whether some new places are also proposed to be
covered in this regard; and

(c) if so, the details thereof?

THE MINISTER OF INFORMATION AND BROADCASTING
AND MINISTER OF COMMUNICATIONS (SHRIMATI
SUSHMA SWARAJ): (a) to (c) Whereas no official description
of boundary of Uttaranchal is avaitable, TV transmitters in

Districts Existing Under Impiementation
1 2 3

Dehradun HPT, Mussoorie LPT, Dak Pathas*
Transposer Mussoorie HPT, Mussoorie (DD-ll)@
VLPT, Saahiya

GARWAL LPT, Pauri VLPT, Dugadda @
LPT, Kotdwar VLP7, Naugaonkhal @
Transposer, VLPT, Rudraprayag @

Srinagar
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1 2 3
VLPT, Kaljikhal LPT, Kalagarh*
LPT, Nainl Danda
VLPT, Ghanoyal
Tehri
Garwal LPT, New Tehri VLPT, Khait Parbat@
VLPT, Devprayag
VLPT, Gajja
VLPT, Pratapnagar
Chamoli VLPT, Gopeshwar LPT, Gopeshwar*
VLPT, Karanprayag VLPT, Gauri Kund @
VLPT, Joshimath VLPT, Pokhri @
VLPT, Tharali VLPT, Chamoli @
VLPT, Nandprayag@
VLPT, Kedamath @
VLPT, Badrinath @
Uttarkashi VLPT, Uttarkashi VLPT, Rajgarhi (R)
VLPT, Bhatiari VLPT, Fateh Parbat @
Nainital LPT, Nainital LPT, Haldwani (R)
LPT, Kashipur
LPT, Tanakpur
VLPT, Haldwani
Almora VLPT, Aimora LPT, Almora @
VLPT, Kausani VLPT, Binsar @
VLPT, Ranikhet VLPT, Sirakota
(Vaikunthdham) @
VLPT, Bageshwar VLPT, Manila @
VLPT, Chaukhatia
VLPT, Basot
Pithoraga LPT, Pithoraga LPT, Dhunaghat@

LPT, Champawat
VLPT, Dharchula
VLPT, Munsiari
VLPT, Didihat

LPT, Barakot@
LPT, Khetikhan@
VLPT, Maneshwar @

R Technically Ready

[} Expected o be compieted during 1998-99.
Expected to be compieted during 1999-2000.

Scheme of LPTs at Gopeshwar, Dak Pathar and Kalagarh have been sanctioned recenty.

tmmmumumw&umpunmuwm\yam,mmmdw,rmmwum

interse-priorities.
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Telephone Rent

2856. SHRI ANAND RATNA MAURYA:
SHRI PANKAJ CHOUDHARY:

Will the Minister of COMMUNICATIONS be pleased to
state:

(a) whether the Government propose to hike the rate
of local calls and telephone rent and also reduce the number
of free calls;

(b) if so, the reasons therefor; and

(c) the time by which a final decision is likely to be
taken in the matter?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA) :
(a) Sir, there is no such proposal at present.

(b) and (c) Do not arise in view of (a) above.
Satellite Telephones in M.P.

2857. SHRI RAMANAND SINGH: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) the names of the villages in rural areas of Satna
district in Madhya Pradesh where the telephone facility
through satellite system has been provided;

(b) whether a large number of satellite telephones are
not functioning due to some technological disorder or break-
down of battery; and

(c) if so, the steps taken by the Government to
maintain satellite telephone facility?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a) No such case in Satna district.

(b) and (c) Not applicable in view of (a) above.
[English]
Ganga Action Plan
2858. SHRI BIR SINGH MAHATO:
DR. T. SUBBARAMI REDDY:
SHRI ANANT KUMAR HEGDE:

Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the details of expenditure spent on Ganga Action
Plan;

(b) the reasons for high level of pollution ot Ganga even
after spending crores of Rupees on this plan;

(c) whether the Environment Ministry commissioned
review as early as 1989-90 had wamed that peoples
participation—the vital input had been ‘sadly neglected’;
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(d) i so, whether despite this, nothing has been done
by the Government to involve the masses in the clean up
programme;

(e) if so, the reasons therefor;

() whether the Government has evolved any plan to
keep the river suitable for human use; and

(9) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI): (a) The Ganga Action Plan has been taken up
in two phases. Under the first phase started in June, 1985,
an amount of about Rs. 450 crore has been spent so far. In
addition, an amount of Rs. 11 crore has been spent on the
sacond phase on works relating to the main stem of the river
Ganga.

(b) Under the first phase of the Ganga Action Plan
which is now nearing completion, only about 35% of the
pollution presently generated in towns along the river has
been tackled. The remaining pollution abatement works have
been taken up under the second phase. Wherever such works
have been completed, the water quality of the river has
improved. Further improvement in the river water quality can
be expected only after the completion of the second phase
of the Action Plan.

(c) to (e) Yes, Sir. To encourage people’s participation and
public awareness under the Ganga Action Plan, a number of
programmes have been initiated. These include public
information and awareness compaigns utilising electronic
media, direct public participation through ‘shramdans’
‘padayatras’, tree planting, river-ghat cleaning, exhibitions,
slogan and essay writing competitions and water quality
testing by students. Citizens' Monitoring Committees have
also been constituted.

(f) and (g) Yes, Sir. The Ganga Action Plan in its two
phases covers pollution abatement works in 74 towns along
the Ganga with a view to improving the water quality of the
river to make it suitable for human use.

District Primary Education Programme
2859. SHRIMAT! RANI CHITRALEKHA BHONSLE:

SHRI RAMDAS ATHAWALE:

SHRI BHASKAR RAO PATIL:

SHRI ASHOK NAMDEORAO MOHOL:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether UNESCO and other international agencies
are assisting the Government in the implementation of District
Primary Education Programme;

(b) if so, the details thereof;

(c) whether the Government propose to cover more
districts in the country under the said programme in the
coming years;
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(d) if so, the details thereof, State-wise;
(e) if not, the reasons therefor; and

(f) the names of the districts in. Maharashtra where
the District Primary Education Programme is being run?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT AND MINISTER OF SCIENCE AND
TECHNOLOGY (DR. MURLI MANOHAR JOSHI): (a) and (b)
Various multilateralbilateral agencies, namely, World Bank,
European Community, Department for International
Development (fromerly Overseas Development Agency),
U.K. UNICEF and the Government of Netherland are presently
assisting in the implementation of the District Primary
Education Programme (DPEP). However, UNESCO is not
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providing any financial assistance for DPEP. Position of
external assistance tied up with the various agencies for
DPEP is indicated in the enclosed Statement.-I.

(c) to (f) At present 149 districts in 14 States are covered
under DPEP. This includes 9 districts in Maharashtra, namely;
Aurangabad, Latur, Nanded, Osmanabad, Parbhani, Beed,
Dhule, Gadchiroli and Jalna. No additional districtin Maharashtra
is as yet proposed to be covered under the programme during
the current year. However, further expansion of the programme
to 3 additional districts in Uttar Pradesh and extension of the
programme to 19 districts in Rajasthan (10 districts to be
covered in the first phase and 9 districts subsequently) is in
the pipeline. Names of these additional districts are given in
enclosed Statement-ll.

Statement-|

Funding Agency Amount Period States and No. of Districts

Covered
1 ’ 2 3 4 -

Worid Bank US § 260.3 million 1994-95 to DPEP Phase-|

(IDA) (Rs. 806 crores) 2001-02 Assam (4)

(Soft Loan) Haryana (4)
Karnataka (4)
Kerala (3)
Maharashtra (5)
Tamil Nadu (3)

Eumpean‘ ECU 150 Million 1994-1995 DPEP - Madhaya Pradesh (19)

Commission (EC) (Rs. 585 crores)

to 1998-1999

(Grant)

World Bank US § 425.2 million 1996-97 to DPEP Phase-ll

(Soft Loan) (Rs. 1480 crores) 2001-02 Gujarat (3) — Dutch funded

+ Himachal Pradesh (4)
Orissa (5)

Co-tinancing by US § 25.8 miliion Expansion in DPEP

Gowvt. of (Rs. 90 crores) States already

Netherlands covered (43)

(Grant) UP. (15)

DFID (formery £ 42.5 million 1996-199‘) DPEP Phase-ll

ODA), UK (Rs. 220 crores) to 2002-03 Andhra Pradesh (5)

(Grant) £ 37.71 million

(Rs. 207 crores)

West Bengal (5)
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1 2 3 4
World Bank US $ 152.4 million 1997-98 DPEP Phase-lli
(Soft Loan) (Rs. 530 crores) to 27 Districts of Bihar
. + 2001-02
UNICEF US $ 10 Million
(Grant) (Rs. 36 crores)

Total 149 districts

Statement-ll

Names of additional districts in the pipeline proposed to be covered under DPEP

Sl Names of the State
No.

Name of districts

1. Uttar Pradesh

2. Rajasthan Phase-l Districts

Phase-ll Districts

(1) Bahraich (2) Barabanki and (3) Rampur

(1) Alwar; (2) Bhilwara, (3) Jhalawar, (4) Jhunjhunu,

(5) Kota, (6) Nagaur, (7) Sikar, (8) Sirohi, (9) Sriganganagar,
(10) Tonk

(11) Bharatpur, (12) Bundi, (13) Churu, (14) Dausa,

(15) Dholpur, (16) Hanumangarh, (17) Jaipur, (18) Kérauli,
(19) Sawai Madhopur

Free Rice under Mid-day Meal Scheme

2860. SHRI ASHOK NAMDEORAO MOHOL: WIll the
MINISTER OF HUMAN RESOURCE DEVELOPMENT be
pleased to state:

(a) the sanctioned quota of free rice supplied to
Maharashtra under the Mid-day Meal Scheme for 1996-97,
1997-98;

(b) the quantity despatched and the quantity lifted by
the State Government from FCI godowns during the current
year so far;

(c) whether the State Government has failed to lift the
full monthly quota from time to time during this period; and

(d) if so, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) The allocation of rice to
Maharashtra under the Mid-day Meal Scheme was 1.29 lakh
metric tonnes (MTs) and 2.52 lakh MTs for 1996-97 and
1997-98 respectively.

(b) to (d) Lifting figures for 1998-99 are not available.
As against an allocation of 1.51 Lakh MTs of rice for the

period July to December 1997, the State Government has
reported liftng of 1.28 lakh MTs. This is 85% of the total
allocation which is higher than the national average of 70%.
Reasons for non-lifting of full quota of allocated rice include
the eligibility criterion of 80% attendance for children
for distribution of foodgrains and other operational
difficulties.
Parvati H.E. Project

2861. SHRI GIRDHARI LAL BHARGAVA: Will the Minister
of POWER be pleased to state:

(a) whether the Government are aware that Himachal
Pradesh is backing from the Memorandum of Understanding
dated October 20, 1992 for Parvati H.E. Project;

(b) it so, the details thereof;

(c) whether the Government of Rajasthan has
requested to the Union Government to intervene into the
matter;

(d) if so, the action taken/proposed.to be taken by the
Govamment in the matter;

e) whether the Government have any plan to take up
this project as a joint venture; and
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) if so, the detalls thereof?

THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM): (a) to (f) A Memorandum of Understanding
dated 20.10.1992 was signed by the Governments of
Rajasthan, Himachal Pradesh, Haryana, Gujarat and National
Capital Territory of Delhi for investigation and execution of
Parvati Hydroelectric Power Project (2051 MW) in three
stages. The Project is located in Parvati Valley (Kullu District)
in Himachal Prades!. The equity contribution as mutually
agreed by the State Governments will be as under:

1. Rajasthan 40%
2. Haryana 25%
3. Gujarat 15%
4. Delhi 15%
5. Himachal Pradesh 5%

The MOU also provides that 12 per cent of energy
generated from the project shall be given to Himachal
Pradesh free of cost. The remaining 88 per cent of energy
generated from the project shall be apportioned amongst the
States, including Himachal Pradesh in the ratio of their equity
participation.

The Government of Himachal Pradesh had requested for
enhancement of their share in equity from 5 per cent to 25
per cent by effecting the reduction in the share of other
partner States. However, this is not acceptable to the
Government of Rajasthan and a request has been made to
this Ministry to persuade the Government of Himachal
Pradesh to honour the principle of sharing of power as
incorporated in the MOU.

Government of Himachal Pradesh has now suggested that
the project may be executed by National Hydroelectric Power
Comoration (HNPC) or any other agencies of the Union
Government. The modalities for project funding, execution
and sharing of cost and benefits have to be firmed up in
consultation with the beneficiary states.

[Translation]
Complaints Against Chairman and Director of NBT

2862. SHRIJAGDAMBI PRASAD YADAV: Willthe Minister

of HUMAN RESOURCE DEVELOPMENT be pleased to
state:

(a) . the number of complaints received against the
present Chairman and Director of National Book Trust in
respect of their way of working; and

(b)

regard?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT AND MINISTER OF SCIENCE AND
TECHNOLOGY (DR. MURLI MANOHAR JOSHI): (a) and (b)
Some complaints were recelved about the working of the
Chairman and Director, National Book Trust in 1997. While

the action taken/proposed to be taken In this
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the complaints received from outsiders were general in
nature, those from within the organisation contained
allegations and counter allegations. The officers concerned
were advised to keep restraint. The Director resigned from
his post and a new officer has been appginted as Director
in the National Book Trust. Since then no complaints have
been received by the Government against the Chairman or
the Director of the NBT.

[English]

F.M. Radio Station and HPTV Station at Junagarh,
Guijarat

2863. DR. VALLABHBHAI KATHIRIA:
SHRI JAYSINHJI CHAUHAN:

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) Whether any decision has been taken on the request
of Government of Gujarat about setting up of a F.M. Radio
station and a High Power T.V. Station at Junagarh so far;

(b) it so, the details thereof; and

(c) i not, the reasons therefor and the time by which a
final decision is likely to be taken?

THE MINISTER OF INFORMATION AND
BROADCASTING AND MINISTER OF COMMUNICATIONS
(SHRIMATI SUSHMA SWARAJ): (a) to (c) Schemes for
setting up of High Power TV Transmitter and 5 KW FM
Transmitter alongwith Multi-Purpose Studios, Staff Quarters,

etc. at Junagarh have been included in the draft 9th Five
Year Plan.

Construction of Bridges and National Highways
2864. SHRI NRIPEN GOSWAMI:

SHRIMAT! SHEELA GAUTAM:

SHRI ADITYANATH:

Will the. Minister of SURFACE TRANSPORT be
pleased to state:

(a) the details of the proposals sent by the State
Governments regarding construction of National Highways
and Bridges with Central Assistance during each of the last
three years and current financial year, State-wise;

(b)

(c) the number of the National Highways and Bridges
proposed to be constructed during Ninth Five Year Plan
State-wise;

(d) the number of Bridges being repaired during the
current financial year, State-wise; and

(e) the expenditure likely to be incurred thereon?

THE MINISTER OF STATE IN THE MINISTRY OF
SURFACE TRANSPORT (DR. DEBENDRA PRADHAN): (a)

and (b) State-wise details are given in enclosed Statement-
l.

the steps taken by the Union Government thereon;
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(c) The Ninth Five Year Plan is yet to be finalised. (d) and (e) State-wise details are given in the enclosed
statement-|l.
Statement-|

Statewise list showing number of proposals received and cleared

S. Name of State No. of Proposals received No of Proposal cleared

No. 97-98 96-97 95-96 Total 97-98 96-97 95-96 Total
1. Andhra Pradesh 41 17 37 95 4 17 37 95
2. Arunachal Pradesh — - —_— —_— — - -
3. Assam 81 23 23 127 41 21 7 69
4. Bihar 48 34 47 129 43 27 34 104
5. Chandigarh 3 2 1 6 2 _ -_— 2
6. Delhi 3 2 16 21 2 - 9 1
7. Goa 17 - 1 18 17 - 1 18
8. Gujarat 76 52 73 201 38 13 27 78
9. Haryana 39 12 19 70 17 10 11 38
10. Himachal Pradesh 21 36 31 88 19 12 25 56
1.  Jammu & Kashmir 2 2 3 7 2 1 3 6
12. Karnataka 19 11 19 49 19 11 19 49
13.  Kerala 29 11 13 53 29 11 13 53
14. Madhya Pradesh 45 27 21 93 45 27 21 93
15.  Maharashtra 84 37 53 174 84 37 53 174
16.  Manipur 44 23 31 98 41 23 6 70
17.  Meghalaya 31 37 38 106 27 12 15 54
18. Nagal-nd 4 3 4 11 4 3 3 10
19. Orissa 49 9 21 79 44 9 21 74
20. Pondicherry 1 —_ 1 2 1 —_ 1 2
21.  Punjab 36 21 30 87 26 9 14 49
22. Rajasthan 72 36 38 146 39 9 23 71
23. Tamil Nadu 22 —_ 35 57 22 _— 35 57
24,  Uttar Pradesh 59 25 61 145 80 15 26 71
25.  West Bengal 38 1 12 51 38 1 12 51

Statement-ll
State-wise list showing number of bridges being repaired and likely expenditure thereon
S.No. State ‘ Nos. Approx. Expenditure (Rs. in lacs)
1 2 3 4

1. Andhra Pradesh Repairs are carried out as and when necessary.

2. Arunachal Pradesh —_ —
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1 2 3 4
3. Assam 14 92
4. Bihar 1 26
5. Chandigarh — —
6. Delhi — —
7. Goa 4 90
8. Gujarat 5 86
9. Haryana — —
10. Himachal Pradesh 8 400

11. Jammu & Kashmir —

12. Karnataka

13. Kerala 1
14. Madhya Pradesh 8
15. Maharashtra 2
16. Manipur 1
17. Meghalaya 1
18. Nagaland —
19. Orissa 10

20. Pondlcherry
21. Punjab 4
22. Rajasthan 1
23. Tamil Nadu

24. Uttar Pradesh
25. Waest Benal 1

Repairs are carried out as and when necessary.

—Repair work is still to be taken up.
48

45

.4
500

500

Repairs are carried out as and when necessary.

60
13

Repairs are carried out as and when necessary.

Repairs are carried out as and when necessary.

1800

[Translation]
Forest Development in Rajasthan

2865. SHRI RAM NARAIN MEENA: Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a) whether the work of forest development has been
undertaken in the country especially in Rajasthan by
sanctioning grants under various schemes;

(b) it so, the details thereot alongwith the scheme-
wise sanctioned amount during the last three years;

\
(c) whether the Government propose to appoint a

team to .assess the progress made under various schemes;
and

(d) ¥ so, the detalls thereot?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI): (a) to (d) The major schemes of afforestation

under which grants are given to the State Governments
are:

1. Integrated Afforestation and Eco-Development Projects
Scheme;

2. Area Oriented Fuelwood and Fodder Projects Scheme;

3. Conservation and Development of Non-Timber Forest
Produce -including Medicinal Plants; and,

4. Association of Schedule Tribes and Rural Poor in

Regeneration of the Degraded Forests on usufruct
sharing basis.

The central assistance released to the Government of
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Rajasthan under each of the schemes in the period 1995-
96 to 1997-1998 is as follows:

Scheme Central
Assistance
Released

(Rs. in Lakhs)

Integrated Afforestation and Eco-Development

Projects Scheme 938.51

Area Oriented Fuelwood and Fodder

Projects Scheme 781.56

Conservation and Development of

Non-timber Forest Produce including Medicinal 222.79

Plants Association of Scheduled Tribes and

Rural Poor in Regeneration of the Degraded 5.93

Forests on usufruct sharing basis

The progress of projects sanctioned under these schemes
is evaluated both by the State/Central Governments and by
independent agencies appointed for the purpose from time
to time.

[English]
Noise Pollution
2866. DR. BIZAY SONKAR SHASTRI:
SHRI A.F. GOLAM OSMANI:

Wil the Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) the level of urban noise acceptable under
International Standards and the levels of noise observed in
major towns and cities in India;

1920 (Saka) To Questions 170

(b)

(c) whether the Supreme Cournt has sought
explanations from the Government on steps taken against
noise pollution in the country;

(d)

thereon;

(e) whether the noise pollution increases many times
during Diwali festival;

U]

(9) if so, the action taken to ban the high density
noise and air polluting fireworks and crackers in the
country?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI) : (a) The urban noise levels recommended by
the World Health Organisation (WHO) are as under:

the reasons therefor;

if so, the details thereof and the action taken

whether the matter was taken to the courts; and

Noise - exposure limits recommended by WHO

Recommended maximum level

Industrial/Occupational 75 decibels
Community/Urban

— Day-time 55 decibels

— Night-time 45 decibels
Indoor/Domestic

— Day-time 45 decibels
—Night-time 35 decibels

The levels of noise observed in major cities and towns in
India are depicted in the table given below:

Ambient noise levels in cities [All values expressed in decibels]

Cities

Residential Commercial Sensitive Industrial .
Day Night Day Night Day Night Day Night
1 2 3 4 5 6 7 8 9
Bhopal 60 44 75 57 73 42 68 47
Bangalore 59-75 37-59 68-81 46-64 58-74 —_ 63-86 42-65
Calcutta 76-86 58-76 70-90 57-78 69-89 65-70 75-82 53-70
Chennai 57-84 45-50 74-80 69-71 46-70 - 47-50 69-76 63-69
Delhi 53-71 - 63-75 - 62-68 - 65-81 —
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1 2 3 4 8 7 8 9
Dehradun 50 38 70 50 58 42 50 45
Hyderabad 56-73 40-50 67-84 68-73 62-78 51-67 44-77 42-70
Jaipur 46-82 43-78 64-88 51-80 60-75 55-66 59-81 48-78
Kanpur 49-69 39-59 68-82 57-76 47-61 35-57 63-78 57-63
Kochi 70 51 85 56 72 51 70 61
Lucknow 55 50 70 58 50 40 60 58
Mumbai 45-81 45-68 63-81 60-75 58-77 46-66 73-79 56-72
Varanasi 50 40 70 50 55 40 50 50
Vizag 74 59 85 70 75 57 75 51

(Source: Surveys conducted by CPCB)

(b) The increasing trend of noise observed in these
cities may be attributed to increase in commercial activities
and vehicular traffic.

(c) No, Sir.
(d) Does not arise.

(e) Yes, Sir. The bursting of crackers and fire works
during Diwali festival leads to sporadic rise in levels of
noise.

(f) Yes, Sir. A writ petition was filed in the Hon'ble
High Court of Calcutta by Barra Bazar Fire Dealers Assocla-
tion and others Versus Commissioner of Police, Calcutta
and others.

“(g)  The action taken/proposed to be taken to check
poliution from fireworks include the following:

(I) State Governments and State Poliution Control
Boards were advised to Impose restrictions on the
use of fire crackers which produce noise of more
than 100 decibels at the distance of 4 metres.

(i) Banning of bursting of fire crackers during night
time.
(lii) Bursting of fire crackers to be permitted only

during public festivals and at the designated
places.

(iv) Banning ot manutacture and bursting of joined fire

crackers.

Coastal Regulation Zone Regulations

2867. SHRI RAVI SITARAM NAIK : Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a) whether the Government are contemplating scrap-
ping of CRZ Regulation of 1991 framed under the Environ-
ment Protection Act of 1986; )

(b) it so, the detalls thereof;

(c) whether Father Saldanha Committee has submit-
ted its report to the Government;

(d) if so, the details of the recommendations made by
the Committee; and

(e) the action taken by the Government on these
recommendations?

THE MINISTER OF STATE IN THE MINISTRY OF ENVI-
RONMENT AND FORESTS (SHRI BABU LAL MARANDI):
(a) No. Sir.

(b) Does not arise.
(c) No, Sir.
(d) and (e) Does not arise.
Procedure to Recover Dues from SEBs
2868. SHRI V.V. RAGHAVAN:
SHRI SANDIPAN THORAT:
Will the Minister of POWER be pleased to state:

(a) the state-wise break up of the dues of the Public
Sector Undertakings under the Ministry from the State Elec-
tricity Boards as on December 31, 1997; and

(b) the details of the dues of the electricity to be
collected by SEBs from major consumers and agriculturists
as on March 31, 1997, SEB-wise; and

(c) the procedure being adopted to recover these
outstanding dues?’

THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM) : (a) The State-wise details of the outstanding
dues of the Public Sector Undertakings under the Ministry of
Power as on 31st December, 1997 are given in the attached
Statement-|.

(b) The detalils of the receivables by SEBs as on 31st
March, 1997 (cumulative) are in the attached Statement-li
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()  The outstanding dues as on December, 1996 of State Governments/SEBs are also requested, from time to
Public Sector Undertakings of the Ministry of Power are time, for opening of irevocable Letters of Credit with the
being deducted upto a maximum of 15% of the Central Plan  Corporations and also for early clearance of the dues.
Assistance payable to the State Governments per annum.

Statement-|

State-wise details of the outstanding dues of public sector undertakings under the
Ministry of Power as on 31.12.1997

(Rs. in crores)

SI. SEBs REC NTPC NEEPCO DvC NHPC PFC PGC
No. States 12/97 12/97 12/97 12/97 12/97 12/97 12/97
1 2 3 4 5 6 7 8 9
1. Andhra
Pradesh 214.87 232.68 0.00 0.00 0.00 119.02 36.49
2. Arunachal
Pradesh 0.00 0.00 3.68 0.00 0.40 0.00 0.56
3. Assam 79.37 1.59 149.52 1.70 31.29 0.00 15.84
4. Bihar 313.97 1018.82 0.00 344.45 29.66 0.67 12.91
5. Gujarat 0.00 205.03 0.00 0.00 0.00 0.00 0.58
6. Goa 0.00 8.47 0.00 0.00 0.00 0.00 0.24
7. Haryana 40.70 246.88 0.00 0.00 659.62 0.00 20.10
8. Himachal
Pradesh 0.00 28.93 0.00 0.00 64.26 0.00 0.00
9. Jammu &
Kashmir 0.00 373.98 0.00 0.00 125.80 0.00 16.41
10. Karnataka 0.00 88.55 0.00 0.00 0.00 0.01 15.86
11.  Kerala 0.00 50.51 0.00 0.00 0.00 0.00 5.99
12. Madhya
Pradesh 429.21 405.22 0.00 0.00 0.00 15.25 1.80
13. Maharashtra 0.00 227.55 0.00 0.00 0.00 0.00 1.18
14.  Manipur 0.00 0.00 18.77 0.00 13.92 0.65 2.74
15. Meghalaya 8.32 0.00 0.00 0.00 0.76 0.00 0.71
16. Mizoram 0.00 0.00 3.33 0.00 0.63 3.59 1.27
17. Nagaland 0.00 0.00 12.18 0.00 2.23 4.68 1.64
18. Orissa
(Gridco) 92.27 243.72 0.00 0.00 12.00 15.65 3.68
19. Punjab 0.00 33.62 0.00 0.00 179.27 0.00 9.31
20. Rajasthan 0.00 84.82 0.00 0.00 36.08 0.00 2474
21.  Sikkim 0.00 7.43 0.00 0.00 0.17 0.00 2.86
22. Tamil Nadu 0.00 73.91 0.00 0.00 0.00 0.00 13.98

23. Tripura 0.00 0.00 144 0.00 1.26 0.00 0.00
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1 2 3 4 . 5 6 7 8 9
24. Uttar
Pradesh 556.18 1295.32 0.00 0.00 576.60 0.00 250.32
25. West Bengal297.06 411.06 0.00 167.24 16.92 21.50 26.95
26. DvB
(DESU) 0.00 1267.25 0.00 0.00 246.18 0.00 35.06
27. UTC 0.00 1.36 0.00 0.00 7.06 0.00 0.00
28. Daman & Diu0.00 2.85 0.00 0.00 0.00 0.00 0.02
29. Pondicherry 0.00 3.29 0.00 0.00 0.00 0.00 1.15
30. DNH 0.00 0.14 0.00 0.00 0.00 0.00 0.00
Total 2031.95 6312.98 188.92 513.39 2000.11 181.02 500.37
Cumulative as on 31st December, 1997 : Rs. 11,728.74 Crores.
Statement-il [Translation]

Detalls of the receivables by SEBs as on 31.3.1997

Sl.  Name of SEBs Amount
No.
1. APSEB (A) 999.80
2. ASEB (V) 403.54
3. BSEB P) 1209.44
4. GEB (A) 1065.25
5. HSEB (A) 514.38
6. HPSEB (A) 59.47
7. KEB (V) 1090.13
8. KSEB () 301.75
9. MPEB (V) 1778.54
10. MSEB (A) 2534.50
11. MESEB (A) 79.87
12. OSEB ®) 301.04
13. PSEB (A) 418.92
14. RSEB (A) 794.51
15. TNEB (A) 746.32
16. UPSEB (A) 3956.04
17. WBSEB (A) 828.44
Total 17082.04
A - Audited
U - Unaudited
P - Provisional

Ownership Rights for Forest Land in M.P.

2869. SHR!I GAURI SHANKER CHATURBHUJ BISEN:
Will the Minister of ENVIRONMENT AND FORESTS be
pleased to state:

(a) whether any proposal have been received by the
Union Government from the State Governments after the
enforcement of the Forest Conservation Act to give owner-

ship rights to those persons who have forest land under their
possession;

(b) If so, the details thereof, State-wise;

(c) the dates on which the proposals were sent by the
Madhya Pradesh Govermnment alongwith the amount of land
sought to be freed from this Act;

(d) whether the proposals sent by the Government of
Madya Pradesh have been cleared by the Union Govern-
ment;

(e) it so, the details thereof; and

) if not, the time by which these proposals are likely
to be cleared?

THE MINISTER OF STATE IN THE MINISTRY OF ENVI-
RONMENT AND FORESTS (SHRI BABU LAL MARANDI):
(a) and (b) So far 17 preposals from eight different State/UT
Governments namely; Arunachal Pradesh, Gujarat,
Karnataka, Kerala, Madhya Pradesh, Maharashtra, Rajasthan
and Andaman 8 Nicobar Island have been received for
regularisation of encroachments over forest land. Out of
these, five nroposals have been formally approved under
the Forest (Conservation) Act, 1980 by the Ministry as per
following details:

Andaman & Nicobar Island

1,367 ha.
Gujarat 10,900.47 ha.
Karanata 17,848.83 ha.
Kerala 28,588.159 ha.
Madhya Pradesh 1.03 lakh ha.

(approximately)
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(c) to (f) The Government of Madhya Pradesh had earlier

submitted proposals for diversion of approximately 2.73 lakh
hectares of forest land for regularisation of encroachments
in different districts of the State vide letter dated 23.5.19889.
Formal approval in respect of approximately 1.03 lakh hect-
ares of forest land out of the above has already been
accorded by the Ministry in July 1990. Subsequently, the
State Government has submitted proposals for regularisation
of encroachments over approximately 1.81 lakh hectares of
additional forest area vide letter dated Sth December, 1995.
In respect of this proposal, the State Government has been
asked to furnish a status report on compliance of the con-
ditions stipulated while approving earlier propsal for
regularisation of encroachments in July 1990. This issue
has been taken up at the level of Chief Secretary, Madhya
Pradesh recently. In the Absence of such details from the
State Government it could not be possible for the Ministry to
take any final decision on this proposal.

Declaration of Roads as National Highways in M.P.

2870. SHRI MOTILAL VORA : Will the Minister of SUR-
FACE TRANSPORT be pleased to state:

(a) the names of those roads in Madhya Pradesh
which were recommended to be declared as National High-
ways by the National Transport Committee in 1984 and the
names of the highways on which work has already been
started; and

(b) the time by which the work is likely to be started
and completed for remaining highways?

THE MINISTER OF STATE IN THE MINISTRY OF SUR-
FACE TRANSPORT (DR. DEBENDRA PRADHAN): (a) A
Statement is attached.

(b) The remaining proposals would be considered for
declaration as National Highways in the subsequent plans
subject to availability of adequate funds.

Statement

Routes proposed by National Transport Policy Committee
(NTPC) for declaration as National Highways in Madhya

Pradesh
S. Route Approx. Remarks
No. Length (KM)
in M.P.
1 2 3 4
1. Gwalior-Jhansi-
Khajuraho-Rewa 285 Yet to be declared

2. Nagpur-Obaidullaganj 295 Since declared as

a NH

3. Jabalpur-Shahadol- 512 Yet to be declared
Ambikapur-Gumbla
4. Raipur-Varanasi 425

Yet to be declared

ASADHA 15, 1920 (Saka)
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1 2 3 "4

5. Ahmedabad-Indore-

Dewas-Bhopal 299 Indore-Ahmedabad
declared. Dewas

Bhopal is yet to be

declared as a NH.

6. Nizamabad-Jagdalpur 210 Since declared as

a NH

7. Rajamundry-Jagdalpur 180 Yet to be declared

8. Behrampur-Raipur 90 Yet to be declared
9. Jaipur-Kota-Baiora 66 Since declared as
a NH
2362

[English]
Multi Access Rural Radio Solar System

2871. SHRI ARJUN SETHI: Will the Minister of COMMU- '
NICATIONS be pleased to state:

(a) whether almost all the MARR solar system of
telephones installed in the villages under TDM Balasore
(Orissa) are out of .order;

(b) if so, the reasons therefor and the steps taken by
the Government in ths regard;

(c) the total number of village public telephones in-
stalled/working under the TDM, Balasore; and

(d) the total amounts incurred by the government of
such installations during the last three years?

THE MINISTER OF STATE IN THE MINISTRY OF COM-
MUNICATIONS (SHRI KABINDRA PURKAYASTHA) : (a)
No. Sir. As on 30.6.98 out of 880 MARR PTs 125 are faulty.

(b) Out of 125, majority are faulty becaue of hardware
faults in base station units. The faulty BSUs are being
repaired by the manufacturers under Annual Maintenance
Contract.

(c) Installed Working

MARR PTs 880 755

OM PTs 705 582
1585 1337

(d) Total amount incurred by the Government fot such
Installation for last three years is Rs. 6,73,60,400/-.

[Translation]
Upgradation of Girls Schools

2872. DR. PRABHA THAKUR : Will the Minister of HU-
MAN RESOURCE DEVELOPMENT be pleased to state:
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(a) whether the Government propose to upgrade the
girls schools on priority basis in the country keeping In view
the need of making girls more educated; and

(b)

THE MINISTER OF HUMAN RESOURCE DEVELOP-
MENT AND MINISTER OF SCIENCE AND TECHNOLOGY
(DR. MURLI MANOHAR JOSHI): (a) and (b) The upgradation
of Schools for girls is undertaken by State Governments and
Union Territories according to their norms. In the Kendriya
Vidayalayas and Navodaya Vidyalayas run by Central Gov-
ernment due importance is given to girls keeping in view
priorities underiined by the National Policy on Education.
There are also a number of other schemes such as those
tor Non-Formal Education, District Primary Education
Programme, Mahila Samakhya which have an edge for
the education of girls. In the budget proposals for 1998-99,
Rs. 100 crores has been earmarked for the education of
girls.

if 80, the details thereof?

[English]
Improvement in Inland Water Transport System
2873. SHRI ANNASAHEB M.K. PATIL:
SHR!I BRAJA KISHORE TRIPATHY:
DR. T. SUBBARAMI REDDY:

Will the Minister of SURFACE TRANSPORT be
pleused to state:

(a) whether the government have directed the con-
cerned Ministries and the Departments to utilise three Na-
tional Waterways for the movement of Government goods to
boost the instability of the Inland waterways system;

(b) It so, whether the Government have also decided

to transport at last 5% of various Departments and PSUs to
2000 AD through waterways;

(c) whether the Prime Minister's office has asked
various Ministries and Departments to make assessment of
the annual movement requirements of their goods for the
next two years;

d) ® so, whether the contederation ot \ndian indus-
tries, CIl had also urged the Government to improve the
Inland Water Transport system; and

(o)
tion?

the steps taken/proposed to be taken in this direc-

THE MINISTER OF STATE IN THE MINISTRY OF

SURFACE TRANSPORT (DR. DEBENDRA PRADHAN) : (a)
to (d) Yes, Sir.

JULY 6, 1998
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(e) The Ministries of Railways, Steel, Heavy Indus-
tries, Fertilizers and Coal have formed their respective Work-
ing Groups to assess the quantum of cargo that can be
moved hy IWT.

Further, enunciation of IWT Policy including incentives for
private sector involvement in IWT infrastructure and opera-
tion of vessels is also under process.

Clearance to Power Projects
2874. Dr. SUGUNA KUMARI CHELLAMELLA:
SHR!I BHIM DAHAL.:
SHRI T. GOVINDAN:

Will the Minister of ENVIRONMENT AND FOR-
ESTS be pleased to state:

(a) whether a number of power projects are
pending with the Government for the environment clear-
ance;

(b) If so, the details of these projects, State-wise and
the time from which these projects are pending;

(c) whether any meetings of the Environment Com-
mittees were held during 1997 and current year for the
purpose;

C)
(e)

if so, the detalls thereof;
it not, the reasons therefor; and

(f) the steps proposed to be taken to expedite clear-
ance to these projects?

THE MINISTER OF STATE IN THE MINISTRY OF ENVI-
RONMENT AND FORESTS (SHRI BABU LAL MARANDI):
(a) Five Hydro-Electric and Twelve Thermal Power Projects
are awalting environmental clearance as on 30th June,
1998.

(b)

(d) to ‘e) Six meetings of the Expert Committee for River
Valley and Hydro-Electric Projects were held during 1997
and one durisng 1998. Similarly, eight meeting of the Expert
Committee for Thermal Power Projects were held during
1997 and one during 1998.

A Siatement is attached;

(f) Final decision is usually taken within 90 days of the
receipt of complete information from Project Authorities.
Regular meetings of the Expert Committees are held for
ensuring expeditious decisions.
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Statement
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To Questions

(b) List of pending Hydel andthermal power projects is as follows:

182

Sl. No.

Name of the Project

Pending since

1

2

3

. HYDRO-ELECTRIC PROJECTS

Himachal Pradesh

1.
2.

Maharashtra

3.

Sikkim

4

Tamiinadu
5.

Dhamwari Sunda Hydro-Electric Project
UHL Hydro Electric Project (2x50 MW), Ballarpur

industries Ltd.

Malshej Ghat Pumped Storage Scheme (600 MW),
Maharashtra Krishna Valley Development Corporation,

Pune

Teesta H.E. Project Stage V, National Hydro-Electric

Power Corporation

Moyar Ultimate Stage Hydro-electric Project, Tamilnadu
State Electricity Board (50 MW)

. THERMAL POWER PROJECTS
Andhra Pradesh

1.

Bihar

Delhi

Haryana

330 MW Naphtha Based CCP at Peddapuram, by
M/s Gautami Power Ltd.

220 MW CCPP at Samalkot East Godavari, by
M/s Snehlata Power Ltd.

Maithon Right Bank TPS (4 x 250 MW) ot
Damodar Valley Corpn. at River Barker in
Nirsa-cum-Chirkaunda CD Bank of Dhanbad

300 MW Coal based TPP at Narela, Delhi by
M/s Apolio Energy Company Ltd.

300 MW Vaccum Residue based Panipat Thermal
Power Project Near Village Baljatan at Panipat, by
M/s Indian Oil Corporation Ltd.

January 1998
June, 1998

May, 1998

March, 1998

November, 1996

November, 1997

December, 1997

June, 1997

April, 1997

June, 1998
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1

3
Karnataka
6. 4x250 MW Mysore TPS at Chamalpura, Mysore August, 1997
Distt. by M/s Mysore, Power Generation Ltd.
7. 200 MW CCPP at Tanir Bavi Dist. Dakshina April, 1997
Kanada near Mangalore by M/s Tanir Bavi
Power Company
8. 65 MW DG based power plant near Bellary by June, 1 9g8
Ms Sree Rayalaseema Alkalies and Allied .
Chemicals Ltd. -
Madhya Pradesh
9. Sipat Thermal Power Project Stage-l (2000 MW) June, 1998

at Bilaspur, by M/s National Thermal Power

Corporation Ltd., (NTPC)

Rajasthan
10. 650 MW Anta gas based CCPP Stage-Il of Anta
Distt. Saran by M/s NTPC
Tamilnadu
11. 3x25 MW MALCO Captive Power Plant at Mettur

Dam, Salem Distt., by M/s Madras Aluminium

Co. Ltd.
Uttar Pradesh

12. 650 MW CCPP Stage-ll at Auriya by M/s National

Thermal Power Corporation Ltd.

December, 1997

June, 1998

January, 1998

[Translation]

SC Decision on Industries Spreading Pollution

2875. SHRI RAMDAS ATHAWALE : Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a) whether the Supreme Court have given any de-

cision in regard to the Industries spreading pollution in
Maharashtra;

(b) if so, the details thereof; and
(c) the-action taken by the government in the matter?

THE MINISTER OF STATE IN THE MINISTRY OF ENVI-
RONMENT AND FORESTS (SHRI BABU LAL MARANDI):
(a) and (b) Yes, Sir. The Hon'ble Supreme Court in its
various orders in respect of industries in Maharashtra has
given a number of directions, including the following:

Closure of one Industrial unit located in Ahmednagar
District of Maharashtra;

Direction to Central Pollution Control Board (CPCB)
to inspect 351 industries;

Direction to State of Maharashtra not to grant further
permission/consent for sétting up or operation of any
industry in Dahanu area till further order;

Direction that no construction of any kind shall be
permitted within 500 mts of high-tide line as required
under the CRZ notification issued by the Government
of India;

Direction that no construction or tampering of any
type so far as the wet land/Khajan area is concerned
shall be done till further orders;

CPCB shall examine the working of excavation of
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sand/mining operation specifically from the point of
pollution control and ecology preservation;

— Direction to Maharashtra Government to comply with
two Notifications dated January 19, 1991 and June
20, 1991.

— Court requested the National Environmental Engi-
- neering Research Institute (NEERI) to have the Mas-
ter Plan examined in conformity with the two notifica-

tions;

— Direction to the Central Govermment to constitute an
authority for Dahanu and Thane respectively in the
State of Maharashtra under Section 3(3) of the Envi-
ronment (Protection) Act, 1986.

(c) The action taken by the Government include the
following:

— An idustrial unit located in District Ahmednagar,
Maharashtra has been closed down as per the Su-
preme Court order.

— Maharashtra Pollution Control Board has closed about
12 industrial units and also issued notices for closure
of about 414 industrial units.

— The Govemment have constituted an Authority for
Dahanu area under Section 3(3) of the Environment
(Protection) Act, 1986.

—  The Government had constituted an AutRority for
Thane under Section 3(3) of the Environment
(Protection) Act, 1986. The Authority has submitted its
report which has been filed in the Hon'ble Supreme
Court.

[English]
Development of Kandla Port Trust

2876. SHRI P.S. GADHAVI: Will the Minister of
SURFACE TRANSPORT be pleased to state:

(a) whether the Kandla Port Trust has taken steps for
developing the port in respect of shortage of water and
creating more infrastructure there;

(b) whether the government have drawn any action
programme for the purpose;

()
(d)

THE MINISTER OF STATE IN THE MINISTRY OF SUR-
FACE TRANSPORT (DR. DEBENDRA PRADHAN): (a) to (d)
Gujarat Water Supply Board is responsible for providing
water to Kandla Port. Because Water Supply Board has not
been able to supply adequate quantity of water to pon, the
Port Trust has taken up one scheme each at Gopalpuri and
Gandhidham costing Rs. 58.62 lakhs and Rs. 67.08 lakhs
respectively, for creating infrastructure for water supply in
the Port area.

if so, the details; thereof; and

if not, the reasons therefor?

ASADHA 15, 1920 (Saka)
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[Translations]
Global Tiger Patrol

2877. SHRI CHANDRA SHEKHAR SAHU : Will the
Minister of ENVIRONMENT AND FORESTS be pleased to
state:

(a) whether a foreign agency called Global Tiger
Patrols is providing financial assistance to sanctuariez;

(b) if so, the date on which the Union Government
permitted it and the amount of assistance provided by it;

(c) if not, the reasons for not having any information
about the activities of the Global Tiger Patrol;

(d) whether the Government are aware that the
representatives of this agency had stayed in Raipur forest
range in Madhya Pradesh; and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI): (a) No financial assistance have been provided
to any Sanctuary by Global Tiger Patrol. However, assistance
in kind have been provided to a number of Sanctuaries.

(b) and (c) Does not arise.

(d) and (e) Yes Sir, the representative of Global Tiger
Patrol visited Raipur Forest Rest House on 7.5.98 and left
on 8.5.98.

[English]
Private Participation in the Telecom Sector

2878. SHRI CHADA SURESH REDDY: Will the Minister
of COMMUNICATIONS be pleased to state:

(a) whether the telecom Commission propose to bring
about radical changes in the existing policy for ensuring
increased private participation in the telecom sector;

(b)

(c) the hardships faced by the private telecom
operators on account of existing policy?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS: (SHRI KABINDRA PURKAYASTHA):
(a) and (b) No major change in the National Telecom Policy,
1994 is proposed for the present. However, an Inter-
ministerial National Task Force on Information Technology
and Software Development which has been appointed by
the Government to recommend steps that are necessary for
making India a super power in information technology, is
considering a comprehensive package which as a tele-
communication component as well.

(c) The hardship faced by the private telecom
operators are not on account of the existing policy. Some
constraints have been experienced by them in course of
implementing their network roll out plans, both in physical
and financial terms,

if so, the details thereof; and
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[Translation]
Shortage of Power in Gujarat

2879. SHRI RATILAL KALIDAS VARMA: Will the Minister
of POWER be pleased to state:

(a) the names of places where power projects were
set up during the period from January 1, 1996 to May 15,
1998 in the country particularly in Gujarat, State-wise;

(b) the number of projects in the public and private
sectors separately; and

(c) the details of the schemes formulated for the
years 1998, 19998 and 2000 to improve the power situation
in the country?

JULY 6, 1998
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THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM): (a) and (b) State-wise details of power projects
which were set up during the period from 1.1.1996 to
15.05.1998 in the country are given in the attached statement-
|. Seventy One hydel and thermal units of the power projects
stated in the annexure were added in the Central and State
Sector. Twenty two thermal units were added in the private
sector.

(c) Programme for the Ninth Plan period has not
been finalised. However, for 1998-99, the capacity
addition of 3299.3 MW is envisaged from 31 projects
already under construction. The details are in the attached
Statement-il.

Statement-|

-Project Unit Type Sector Capacity (MW)

1 2 3 4 5
Andhra Pradesh
Jegurupadu 4 T Private 234 .4
Kothagudam 2 T State 500
Vijjeswaram 1 T Private 59.8
Godavarl 4 T Private 208
Arunachal Pradesh
Nuranang 3 H State 6
Assam
Adamtilia 3 T Private 9
Kathalguri 4 T Central 127
Banaskhandi 3 T Private 10.5
Koplil Extn. 2 H Céentral 100
Bihar
Tenughat 1 T State 210
Eastern Gandak 2 State 10
Canal
Sone Western
Canal 2 State 33
Kahalgaon . 1 T Centrai 210
Dethi
DESU WHRU 1 T State 34
Gujarat
Kutch Lignite 1 T State 75
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1 3 4 5
Gandhi Nagar T State 210
Hazira T Private 185
Kadana H State 60
Paguthan T Private 405
Baroda T Private 167
Himachal Pradesh
Baner State 12
Gaj State 10.5
Jammu & Kashmir
Uni H Central 480
Karnataka
Kalinadi H State 50
Bhadra RBC H State 6
Kerala
Brahmpuram State 80
Lower Periyar State 180
Maharashtra
Bhandardhara H State 34
Chandrapur T State 500 -
Warna H State 16
Surya H State 6
Dimbhe H State 5
Orissa
Talcher T Central 500
Punjab
Bhatinda T State 210
Rajasthan
Suratgarh T State 250
Ramgarh GT T State 335
Tamil Nadu
Basin Bridge T State 120
North Madras State 210
Lower Bhawani State 8
Tripura
Rokhia T State 16
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1 2 3 4 5
Agartala 3 T Central 63
Uttar Pradesh
Tanda 1 T State 110
West Bengal
Mejia 2 T Central 420
Budge Budge T Private 250
Rammam S7 Il 2 H State 25
Teesta Canal Falls H State 30
Statement-li
Project Type Segtor Capacity (MW)
B 1 2 3 4
Kathlaguri ST T Assam/ NEEPCO 30
Agartala GT 4 T Tripura/NEEPCO 21
Kayamkulam GT 1 T Kerala/NTPC 115.3
GHTP Bhatinda T Punjab 210
Wanakbori U-7 T Gujarat 210
Brahmpuram U-5 T Kerala 20
Suratgarh TPS U-1 T Rajasthan 210
Leimakhong U-1 to 6 T Manipur 36
Karaikal CCGT T Pondicherry 32.5
Paguthan ST T Gujarat/Pvt. 250
Surat Lignite U-1 T Gujarat/Pvt. 125
Dabhol Ph. | T Maharashtra/Pvt. 740
Torangallu U - 1&2 T Karnataka/Pvt. 260
Basin Bridge DG 14 T Tamil Nadu/Pwvt. 200
Budge-Budge U-2 T W. Begal CESC 250
Banasikhandi T Assam/Pvt. 5
Doyang U-1 H Nagaland/NEEPCO 25
Sobla H Uttar Pradesh 6
Upper Sindh Il H Jammu & Kashmir 35
Sewa St. I H Jammu & Kashmir 9
Chenani St. Il H Jammu & Kashmir 7.5
Ranjit Sagar U4 H Punjab 150
'V_Vama u-2 H Maharashtra 8
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1 2 3 4
Dudhaganga U-1 H Maharashtra 12
Kadana Ext. H Gujarat 60
Singur H Andhra Pradesh 7.5
Kalinadi U-2&3 and Kadra H Kamataka 180
Porinoalk
Porinoalkuthu H Kerala 16
Sathnur Dam H Tamil Nadu 7.5
Potteru H Orissa 6
Teesta Canal Fall H West Bengal 115

Total 3299.3

T- Thermal

H- Hydel
[English] 3. It should be ensured that scales of pay and

Working Conditions of Teachers in Unaided Schools

2880. SHRIMATI GEETA MUKHERJEE: Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state:

(a) whether the task force appointed to study the
working conditions of teachers in unaided schools has
submitted its report;

(b) it so, the details of recommendations made therein;
and

(c) the reaction of the Government thereto?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) Yes, Sir.

(b) The highlights of the recommendations made are
as under:

1. Adequate provisions must be made in the
recruitment rules for teachers’ promotion to the
higher posts or placement in the next higher
scale. Promotion of internal candidates should be
made on merit-cum-seniority basis. However, a
teacher must get higher scale of pay after 12
years of service and still higher pay-scale after
another 12 years while remaining in the same
post.

2. A teacher should be entitled to salary for the
period of summer vacation, if he/she has worked
for six months In an academic session even if his/
her services are terminated before summer
vacation.

allowances, medical facilities, pension, gratuity,
provident fund and other benefits to the teachers
of the recognised school shall not be less than
those of the employees of the corresponding status
in schools run by the Gowt.

4. Teachers’' attendance at in-service education
programmes of a suitable duration should be
made a condition for promotion or/and award of
senior and selection scales.

i

5. Teachers should be granted two years study leave
with full pay once in their service period. They
may also be granted travel concessions for
attending educational programmes.

(c) The recommendations of the Task Force have
been sent to StateAJT Governments for their comments.

[Translation]
Central Power Authority

2881. SHRISHANTILAL PURSHOTTAMDAS PATEL: Will
the Minister of POWER be pleased to state:

(a) whether the Government have dissolved or
propose to dissolve the Central Power Authority;

(b) whether all the powers of the Central Power
Authority would be delegated to the State Governments; and

(c) i so, the details thereof?

THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM): (a) and (b) No, Sir.

©) Does not arise.
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[English]
Policy of Advertisements on Doordarshan

2882. SHRI PRABHUNATH SINGH: Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state;

(a) the policy of the Government to telecast
advertisements on primetime slots on Doordarshan;
and

(b) the average number and frequency of such
advertisements telecast per day?

THE MINISTER OF INFORMATION AND BROADCASTING
AND MINISTER OF COMMUNICATIONS (SHRIMATI
SUSHMA SWARAJ): (a) Advertisements on Doordarshan,
both on prime time and non prime time slots, are governed
by the ‘Code for Commercial Advertisements on
Docrdarshan’ and their durationffrequency depends upon
various factors such as minimum guarantee offered for a
programme, sharing pattern of commercial revenue,
popularity of the programme etc.

(b) On DD |, on an average 130 to 180 advertisements
are telecast everyday with commercial time being in the
range of 2600-3400 seconds. On DD i, it is 150 to 230
advertisements with 3000-4600 seconds of commercial time.

Regarding frequency of advertisements, no such study has-

been conducted/record maintained.
[Transiation]
Construction of Power Project on Narmada Valley

2883. SHRI FAGGAN SINGH KULESTE: WIll the Minister
of POWER be pleased to state :

(a) whether any proposal has been received by
the Government for the construction of Power Project on

Narmada Valley in Radhopur in Mandla district of Madhya
Pradesh;

(b) if so, whether the proposal has been approved by
Central Water Commission; and

(c) If so, the time by which the project is likely to be
commenced?

THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM): (a) to (c) No such proposal has been received
by the Government for the construction of power project on
Narmada Valley in Radhopur In Mandla District of Madhya
Pradesh. However, a hydel project titted Raghavpur
hydroelectric project (1x20 MW) is proposed In the upper
reaches of the river Narmada in Mandla District of Madhya
Pradesh. It is estimated that 5 MW of firm power can be

generated by constructing a reservoir. The scheme is under
investigation stage. :

Setting up of Private Universities
2884. SHRI PANKAJ CHOUDHARY:
SHRI BALASAHEB VIKHE PATIL:
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Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether any proposal to allow setting up of private
Universities is under consideration of the Government:

(b) if so, the details thereof;

(¢) the time by which final decision is likely to be
taken in the matter; and

(d) if not, the manner in which the Government propose
to develop Human Resources in the absence of allowing
private Investment in this sector?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURL!I MANOHAR JOSHI): (a) Yes, Sir.

(b) A Bill to provide for setting up of private
Universities has been prepared and is being legally
examined.

(c) It is expected that a final decision will be taken
soon.

(d)
[English]

Does not arise.

National Highways in Bihar

2885. SHRI BIJOY KUMAR “BIJOY” : Will the Minister ot
SURFACE TRANSPORT be pleased to state:

(a) the length of National Highways in Bihar;

(b) the Central assistance provided for the
maintenance of National Highways during the last three
years and proposed for 1998-99; and

(c) the future programme for converting the National
Highways in the State into four lane?

THE MINISTER OF STATE IN THE MINISTRY OF
SURFACE TRANSPORT (DR. DEBENDRA PRADHAN): (a)
2547 kms.

(b)

Sl Year Amount allocated
No. (Rs. in crores)

1. 1995-96 17.64

2. 1996-97 21.94

3. 1997-98 34.11

4. 1998-99 Demands for Grants

awaiting approval of
the Parliament




197 Written Answers

©

Sl. Name of Work Remarks
No.
1. Survey/investigation Included in Annual

for 4-laning of Plan 1998-99
(a) U.P. Border-
Muzaffarpur Section
on NH-28
(b) Pumea - Dalkola
Section on NH-31
2. Survey/investigation for Work in progress
4-laning of Karmanasa- with the National
Aurangabad Section on Highway Authority

NH-2 of India

Technical Terminology
[Translation]
2886. SHRI RAMCHANDRA BAINDA:
SHRI AMAR PAL SINGH:
SHRI ADITYANATH:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether two top institutions engaged in imparting
school education l.e. Central Board for Secondary Education,
New Delhi and National Council for Educational Research
and Training, New Delhi are not using the terminoiogy
prepared and approved by the Scientific and Technical
Terminology Commission in their text books, publications
and question papers;

(b) it so, the action taken in this regard in order to
ensure the compliance of Government's policy with regard
to the use of standard terminology and the proper utilisation
of Government's grants;

_ (c) the name of the department to which these two
institutions are accountable in case of violation of Govemn-
ment policies;

(d) whether the Government have received any
complaint or information regarding violation of this policy by
any Hindi Granth Academy; and

(e) it so, the action taken in this regard?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) No, Sir. As a general policy,
the National Council for Educational Research and Training
use the terminology prepared by the Commission for
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Scientific and Technical Terminology in the text Books,
Publications and Question papers. As far as the Central
Board of Secondary Education is concerned, its publications
are confined to English text Books, Hindi Grammar and
Punjabi Books.

(b) Does not arise.

(c) Both these institutions are autonomous organisa-
tions under the administrative control of the Department
of Education, Ministry of Human Resource Development.

(d) No, Sir. No such complaint or information has
been received by the Central Government.

(e) Does not arise.
[English]
T.V. Relay Centres in Gujarat
2887. SHRI C.D. GAMIT:
SHRI JAYSINHJI CHAUHAN:

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the criteria fixed for setting up Doordarshan towers
in the country;

(b) whether Government of Gujarat has urged the
Central Government to set up some more TV Relay Stations
in the State; and

(c) if so, the plan of Government in this regard?

THE MINISTER OF INFORMATION AND BROADCASTING
AND MINISTER OF COMMUNICATIONS (SHRIMATI
SUSHMA SWARAJ): (a) The broad criteria for setting up of
TV transmitter projects include various factors such as
coverage to hitherto uncovered areas, particularly the hilly,
backward, tribal, remote, sensitive and border areas,
avalilability of basié¢ infrastructural facilities and extent of
resultant coverage.

(b) and (c) Yes, Sir. Besides, High Power Transmitter
(HPT) Bhuj (permanent set up) on 300 M. tower, scheme for
setting up of 2 High Power Transmitters (HPTs) and 17 Low
Power Transmitters (LPTs) are under various stages of
implementation in the State of Gujarat.

[Translation]
Poor Post and Telecommunication Services
2888. SHRIMATI SHEELA GAUTAM:
SHRI RAMESHWAR PATIDAR:
SHRI MAHESH KANODIA:

Will the Minister of COMMUNICATIONS be pleased
to state:

(a) whether the Telecommunication, postal and
telegraph services are functioning properly in Uttar Pradesh,
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Madhya Pradesh and Bihar particularly hilly areas of U.P.
and Khargaon district of M.P.

(b) # not, the reasons therefor; and

(c) the steps taken/proposed to be taken by the
Govemment In this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a) to (c) Yes, Sir. The telecommunication, postal and
telegraph services are functioning properly in Uttar Pradesh,
Madhya Pradesh and Bihar including hilly areas of U.P. and
Khargaon District of M.P.

However, for further improvement of telecom services the
following steps have been taken:

1. Laying of cables in ducts.

2. Upgradation of out-door plant by replacing the old
and wom-out equipment.

3. Computerisation of fault repair and commercial
services.

4. Replacement of electromechanical exchanger by
electronic type exchanges in a phased manner.

5. Replacement of long spans of drop wires with
underground cables.

[English]
Development of Bangalore and Tumkur NH-4
2889. SHRI C.PM. GIRIYAPPA:
SHRI S. MALLIKARJUNIAH:

Will the Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether the National Highway No. 4 between
Bangalore and Tumkur is high density traffic route in
Kanataka;

(b) i so, whether highest number of accidents take
place on the said route;

(c) f so, whether the Government have received
some representations/suggestions regarding doubling/four
laning of National Highway No. 4;

d) the steps taken by the Union Government in this
regard; and

(e) the funds allocated therefor?

THE MINISTER OF STATE IN THE MINISTRY OF

SURFACE TRANSPORT (DR. DEBENDRA PRADHAN): (a);
Yes, Sir.

(b) The number of accidents reported are varying
from 239 to about 580.

(c) Yes, Sir.
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(d) and (e) Out of a total length of 70 km. of Bangalore-
Tumkur National Highway No. 4, 30 km. is already four
laned.

For the remaining stretch from Nelamangala to Tumkur
National Highways Authority of India has sanctioned an
estimate amounting to Rs.10.76 Crore for acquisition of
land.

Increase of Range of Cuttack Radio Station

2890. SHRI BHARTRAHARI MAHTAB: Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state:

(a) whether the programme aired by Cuttack Radio
Station are not audible in many districts of coastal Orissa;

(b) if so, the steps taken to increase the range of the
Cuttack Radio Station; and

(c) the time by which a final decision is likely to be
taken in. this regard?

THE MINISTER OF INFORMATION AND BROADCASTING
AND MINISTER OF COMMUNICATIONS (SHRIMATI
SUSHMA SWARAJ): (a) No, Sir.

(b) and (c) Do not arise. .
[Translation]
Hydel Power Project in H.P.

2891. SHRI SURESH CHANDEL: Will the Minister of
POWER be pleased to state:

(a) the number of hydro power projects under
construction at present in Himachal Pradesh;

(b) the action the Government propose to take for
early completion of these projects; ’

(c) the total capacity of power, generation from these
projects in Himachal Pradesh;

(d) the total power being generated at present; and

(e) the efforts made by the Government for exploiting
maximum hydro power generation potential?

THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM): (a) and (b) At present, eight hydro power
projects are under construction.in Himachal Pradesh namely
Ghanvi HEP (22.5 MW), Larji HEP (126 MW), Gumma HEP
(3 MW), Padamshri Kailash Chand Mahajan HEP (2 MW),
Holi HEP (3 MW), Bhaha Augmentation Power House (3
MW), Baspa Stage-il HEP (300 MW) and Nathpa Jhakri HEP
(1500 MW). Extensive monitoring is done at various levels
to ensure timely completion of these projects.

(c) The total capacity of power generation from the
projects is 1959.5 MW.

(d)  About 220 MW of power Is being generated at
present.
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(e) A perspective plan has been prepared for
undertaking intensive survey and investigation of hydel
schemes. These projecis will be taken up for execution in
the State Sector/Central Sector and Private Sector after the
Detailed Project Report has been prepared and necessary
clearances are obtained.

Vacant Posts in Damodar Valley Corporation

2892. PROF. RITA VERMA: Will the Minister of POWER
be pleased to State:

(a) whether the total staff provided in the Damodar
Valley Corporation is as per the sanctioned strength;

(b) if not, whether the Government propose to fill up
the vacant posts;

) the total number of sanctioned posts lying vacant
as on March 31, 1998 in each category;

(d) the details of the total humber of vacancies as
against each category during the last three years;

(e)
filled up;

®

(9)

THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM): (a) No, Sir.

(b) and (e) In Damodar Valley Corporation (DVC), the
man-megawatt ratio in respect of its various thermal power
stations is above the national norm. DVC has taken up a
review exercise for rationalisation of manpower and
personnel policy.

whether all the vacant posts have since been

if so, the details thereof; and

if not, the reasons therefor?

The posts required for running and maintenance of power
stations are being filled except in cases where court in
junctions have been ordered on recruitment/promotion. In
other cases, the posts will be filled after the completion of
the manpower rationalisation review.

(c) and (d): The total Rrumber of sanctioned posts lying
vacant as on 31.3.1998 are as follows:

Group “A” 357
Group “B” 1074
Group “C" & ‘D" 1013

(f) and (g) Do not arise in view of information fumnished
at (b) and (e) above.

[English]
Low Rate of Literacy

2893. SHRIMUKUL WASNIK : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(a) the states having low rate of 'literacy as compared
to the national Iiteracy rate;
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(b) whether the Government have conducted any
study to identify the reasons for the low rate of literacy; and

(c) if so, the details thereof including the action
proposed to be taken by the Govemment for the rapid
spread of literacy in States bearing the stigma of being iow
on the literacy front?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) As per 1991 census, the
States/Union Territories where literacy rate is below the
National Literacy Rate of 52.21% are Blhar, Rajasthan, Uttar
Pradesh, Andhra Pradesh, Madhya Pradesh, Orissa,
Arunachal Pradesh, Meghalaya and Dadra & Nagar Haveli.

(b) and (c) No Study has been conducted to identify the
reasons for the iow rate of literacy. The Steps taken to
strengthen the programme include greater involvement of
Panchayati Raj Institutions, community and voluntary
organisations; reinforcement of linkages between Literacy
programmes and other development programmes, greater
decentralisation with delegation of finaicial and administrative
powers to States, strengthening of monlitoring and evaluation
mechanisms efc.

Modernisation of Telephone Exchanges

2894. SHRI SURENDRA PRASAD YADAV (JHAN-
JHARPUR): Will the Minister of Communications be pleased
to state:

(a) whether a large number of telephone exchanges
in Bihar have not been functioning satistactorily;

(b)

(c) the efforts being made by the Government to
remove the deficiencies;

(d) whether any scheme to expand and modernise
these telephone exchanges is under consideration of the
Government;

(e) if so, the details thereof, district-wise; and

b

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a) and (b) No, Sir. Generally the telephone exchanges in
Bihar are functioning satisfactorily. Some times, though
exchanges become non-functional due to prolonged power
failure and lightning.

(©

if so, the reasons therefor;

if not, the reasons therefor?

(i) The Engine alternators are being provided to
all exchanges and kept in working condition.

(i) Faulty cards of exchanges are expeditiously
repaired.

(d) Yes, Sir. All the exchanges in Bihar Telecom
Circles are already Electronic. These are planned to be
progressively expanded as per the demand for new
telophone connections.
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(e) Detalls are given in the statement attached. ()  _Does not arise in view of (d) above.
Statement
S. Name of SSA Name of No. of
No. the Distt. electronic
exchange
to be expanded
1 2 3 4
1. Amah Bhojpur 17
2. Buxer 12
3. Bhagalpur Bhagalpur 26
4 Banka 11
5. |Chapra Chapra 23
6. [ Siwan 20
7. Gopal Ganj 05
8. Darbhanga Darbhanga 37
9. Samastipur 22
10. Begusarai 23
1. Madhubani 28
12. Khagaria 16
13. Daltonganj Palamu 15
14. Garhwa 09
15. Dumka Dumka 14
16. Deoghar 08
17. Godda 11
18. Sahebgan] 09
19. Pakur 03
20. Dhanbad Dhanbad 20
21, Bokaro 14 .
22. Gaya Gaya 19 ;
23. Nawada 08
24. Jehanabad ‘08
25. Aurangabad 17
26. Hazaribagh Hazaribagh 28
27. Giridih 15
28. Chatra 03
29. Kodarma 10
30. Jamshedpur East Singhbhum 18
31. =

Waest Singhbhum

20
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1 2 3 4
32. Katihar Katihar 12
33. Pumnia 15
34. Araria 09
35. Kishanganj 08
36. Motihari East Champaran 30
37. West Champaran 14
38. Munger Munger 13
39. Lakhisarai 07
40. Shekhpura 04
41, Jamui o8
42, Muzaffampur Muzaffarpur 21
43. Vaishali 17
44, Sitamarhi 13
45, Sheohar 10
46. Patna Patna 32
47, Nalanada 29
48. Ranchi Ranchi 28
49. Lohardagga 07
50. Gumila 10
51. Saharsa Saharsa 22
52. Supaol 15
53. Madhepura 10
54. Sasaram Rohtas 19
55. Kaimur (Bhabhua) 09
Total 851
[Transiation] (d)  the time by which Hindi version of these courses

Courses in Hindi Medium

2895. SHRI ADITYANATH: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to
state:

(a) the names of the Universities where education is
imparted through English medium only and not through
Hindi;

(b) whether courses run by the University of Delhi
and Central Board of Secondary Education for various
standards are stil not available in Hindi;

(©) it so, the reasons therefor, and

is likely to be made available?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURL!I MANOHAR JOSHI): (a) to (d) The information is
being collected and will be laid on the Table of the House.

Setting up of Power Trading Corporation
2896. SHRI JANARDAN PRASAD MISRA:
SHRI MANIBHAI RAMJIBHAI CHAUDHARI:
SHRI BHIM DAHAL:
Wil the Minister of POWER be pleased to state:
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(a)  whether the Government propose to set up a

Power Trading Corporation for trading of Power in the
country;

(b) if so, whether any steps nave been taken in this
direction;

(c) if so, the detalls thereof and the time by which the
Government are likely to set up the same; and

(d) if not, the reasons therefor?

THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM): (a) to (d) A number of complex organisational,
institutional, legal, commercial and contractual issues have
to be resolved before establishing the Power Trading
Corporation. At present inter-regional and intra-regional
power transfers are taking place through the aegis of
Reglonal Electricity Boards. The issue whether the creation
of separate Power Trading Corporation is necessary or not

will arise only when sufficient experience is gained in the
matter.

[English]
Shortage of Power in Karnataka
2897. SHRI K.C. KONDAIAH:
SHRI S. MALLIKARJUNIAH:
Will the Minister of POWER be pleased to state:

(a) whether the shortage of power Is causing
probicms to farmers in the backward regions of Karmataka;

(b) if so, the detalils thereof;

(c) whether the Government have formulated any
scheme to mitigate the problems of farmers;

(d) if so, the details thereof;

(e) whether the Kamataka Government requested to
the Government for additional two million units of power

trom the Central Grid to tide over the severe power shortage
in the State; and

() if so, the steps proposed to be taken in this
regard?

THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM): (a) to (d) The supply and distribution of
electricity in a State is primarily the responsibility of the State
Government/State Electricity Board. The regulation of power
supply in the State to various sectors, including agriculture,
is decided by the State Government/State Electriclty Board
keeping in view the priorities as well as demand and
avallabilty of power. However, the agricultural sector is
given due priority by the State Governments. The average
power supply to agriculture in Karnataka during January,
1998 to May, 1998 has been as under:
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Month Hours per day
January, 98 14
February, 98 14
March, 98 14 (upto 11.3.98)
10 (w.ef. 12.3.98)
April, 98 10
May, 98 14

(e) and (f) Karnataka Government had requested
additional power of 2 MU per day from the unallocated
quota to mitigate power shortage in the State during the
month of April, 1998. After reviewing the demand and
avallability of power in the southem region, Karnataka's
share was enhanced from 20% to 25% with effect from
1.4.1998 from the unallocated quota of Central Power
Stations of the southern region. In addition, the State is also
getting an assistance of about 85 MW from Maharashtra in
the Western region during off peak hours.

[Translation]

Power Projects in Bihar
2898. SHRI RAVINDRA KUMAR PANDEY:
SHR! SURENDRA PRASAD YADAV
(JAHANABAD):
Will the Minister of POWER be pleased to state:

(a) the. .increase in the production capacity of each

power project in Bihar during the last three years, year-
wise;

(b) whether the formalities for generating 2800
megawatt electricity under Major Power Projects in
Kahalgaon in Bihar had been completed;

(c) it so, the detalls thereof;

(d) whether the Govermnment propose to convert the
aforesaid project into a small project;

(e) if so, the details thereof and the reasons therefor;

) whether four units of 840 megawatt have been
closed down after their inception; and

(9) if so, the reasons therefor?

THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM): (a) The production capacity of power

projects in Bihar during the last three years is as
follows:
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Station Agency Type Capacity as Capacity as Capacity as
on 31.3.96 on 31.3.97 on 31.3.98
1 2 3 4 5 6
Subemekha BSEB Hydel 130 130 130
Kosi BSEB Hydel 20 20 20
Sone West BSEB Hydel 6.6 6.6 6.6
Canal ’
Sone East BSEB Hydel 3.3 33 3.3
Canal
E. Gandak BSEB Hydel 5 10 15
Canal
Patna BSEB Steam 135 135 13.5
Barauni BSEB Steam 320 320 320
Patratu BSEB Steam 840 840 840
Muzaftarpur BSEB Steam 220 220 220
Panchet Hill DvC Hydel 80 80 80
Tilaya DvC Hydel 4 4 4
Tenughat TVNL Steam 210 420 420
Bokaro bvC Steam 877.5 877.5 877.5
. Chandarpur DvC Steam 780 780 780
Kahalgaon NTPC Steam 840 840 840
Maithon DvC Gas 90 90 90
Total 4439.90 4654.90 4659.90

(b) to (g) Kahalgaon Thermal project of NTPC with an
installed capacity of 840 MW was fully commissioned in
1995-96 and has been generating electriclty since then.
There is at present no proposal to increase its capacity to
2800 MW.

[English]
Irregularities in Niscom
2899. SHRI SURESH KURUP:
SHRI AJOY MUKHOPADHYAY:

Will the Minister of SCIENCE AND TECHNOLOGY
be pleased to state:

(a) whether the Government had constituted a one
man fact finding committee in February 1997 to look into
various irregularities at National Institute of Science
Communication, a constituent establishment of CSIR;

(b) if so, whether the committee has since submitted
its report to the Government;

(c) if so, the findings thereof and the steps the
Govemment propose to take.thereon;

(d) if not, the reasons for delay in submitting the
report;

(e) whether the Government have assured in the
Delhi High Court that the report would be implemented
within a short period; and

) if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURL! MANOHAR JOSHI): (a) Yes, Sir.

(b) and (c) The report submitted by the One Man Fact
Finding Committee (OMFFC) is required to be supplemented
with the versions of the concemned officials and as such the
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process of obtaining the versions Is in hand, Competent
Authority will then take appropriate decision.

(d)
(e)
(f) Does not arise.

Does not arise.

No, Sir.

[Translation]
Satellite T.V. Network in Uttar Pradesh

2900. SHRI PRADEEP KUMAR YADAYV: Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state:

(a) whether all the districts of Uttar Pradesh have
been connected with sateliite television relay network;

(b)
()

(d) the time by which all the districts of Uttar Pradesh
are likely to be connected with this network?

if so, the details thereof;

if not, the reasons therefor; and

THE MINISTER OF INFORMATION AND BROADCASTING
AND MINISTER OF COMMUNICATIONS (SHRIMATI
SUSHMA SWARAJ): (a) and (b) Doordarshan Programmes
are available via satellite in all the districts of Uttar Pradesh
with the use of appropriate dish antenna system.

(c) and (d) Do not arise.
National Children’'s Fund

2901. SHRI KANTILAL BHURIA : Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether the Union Government have set up the
national children's fund;

(b)

(c) whether the State Government of Madhya Pradesh
has sent some proposals to the Union Government seeking
grant from this fund; and

(d) it so, the details thereof and the likely time by
which it would be approved?

it so, the details thereof;

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) and (b) Yes, Sir. The National
Children's fund was created by the Govemment of India in
the International Year of the Child 1979 with a view to
augment resources from the community and to utilise the
interest thereof for assistance to voluntary organisations
engaged in the field of child welfare/development for
undertaking innovative projects specialy designed to meet
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the needs of poor families in backward areas particularly
Scheduled Castes and Scheduled Tribes.

©

(d) Five proposals have been recieved from the State
Govemnment of Madhya Pradesh regarding imparting training
in fashion design and tafforing, TV Repairs, typing and
shorthand, in Computers, and trainings for rag picking
children. The guidelines for providing assistance under the
National Children's Fund are under revision. The proposals
sent by Government of Madhya Pradesh will be considered
as soon as the revised guidelines are finalised.

[English]

Yes, Sir.

Registered Newspapers

2902. SHRI SANDIPAN THORAT: Will the Minister of
INFORMATION AND BROADCASTING be pleased to state:

(a) the number of newspapers and periodicals
registered with the Registrar of newspapers which are
actually being published, State-wise and category-wise as
on March 31, 1998;

(b) whether it is a fact that a large chunk of the papers
so registered are actually not in existence/do not bring out
the newspaper/periodical regularty;

O

(d) whether the Government proposed to iook into the
problem of the healthy growth of print media in the country;
and

(e)

THE MINISTER OF INFORMATION AND BROADCASTING
AND MINISTER OF COMMUNICATIONS (SHRIMATI
SUSHMA SWARAJ): (a) The number of newspapers and
periodicals registered with the RNI as on 31.3.1998, State-
wise and category-wise, are given in statement-l and I
respectively.

if so, the details thereof;

if so, the details thereof?

(b) and (c) The office of RNI does not have this information
as the publishers of newspapers/periodicals are not
required, under and provision of the Press and Registration
of Books Act, 1967, to intimate the office of Registrar of

Newspapers for India (RNI) about the closure of newspapers/
periodicals.

(d) and (e) The Government is committed to creating a
poticy environment conducive to the healthy growth of print
media. Steps taken by the Government in this direction
include, among other things, the postal and telecom
concession give to bonafide newspapers and newspaper
organisations, duty exemption extended for import of visual
media equipment and computers accreditation given to
media representatives/organisations at Delhi to provide
access to gather information from Govermnment sources duty

concession given in the recent Budget for import of newsprint,
etc.
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Statement-|

The number of Newspapers/periodicals registered with
the Registrar of Newspapers for India (State-wise)

ASADHA 15, 1920 (Saka)

as on 31st March, 1998

Name of the State/UT Numbef of Registered
Newspapers/

Periodicals

1 2 3

01. Andman & Nicobar Islands 43
02. Andhra Pradesh 2029
03. Arunachal Pradesh 15
04. Assam 404
05. Bihar 1612
06. Chandigarh 327
07. Delhi 6367
08. Dadra & Nagar Haveli 1
09. Daman & Diu 1
10. Goa 84
11. Gujarat 1425
12. Haryana 957
13. Himachal Pradesh 157
14. Jammu & Kashmir 333
15. Karnataka 2076
16. Kerala 1726
17. Lakshadweep lIslands 3
18. Madhya Pradesh 3390
19. Maharashtra 4970
20. Manipur. 167
21. Meghalaya 72
22 Mizoram 108
23. Nagaland 14
24. Orissa 891
25, Pondicherry 65
26. Punjab 1228
27. Rajasthan 3027
28. Sikkim 16
29. Tamil Nadu 2492
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1 2 3
30. Tripura 99
31. Uttar Pradesh 7867
32. West Bengal 3686

Statenient-ll

The number of Newspapers/periodicals registered with
the Registrar of Newspapers for India (Category-wise)
as on 31st March, 1998

Periodicity Number of Newspapers
Dallies 4895
Weeklies 15221
Bi-Weeklies etc. 421
Fortnightiies 5863
Monthlies 12788
Bi-monthlies etc. 1722
Quarterlies 3509
Annuals 1230
Others 3

Postal Services in Gujarat

2903. SHRI JAYASINHJI CHAUHAN: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) the number of villages in rural areas and JJ
colonies in urban areas served by Post Offices in the country
as a whole and Gujarat in particular as on April 30, 1998;

(b) whether there is any plan to improve the existing
quality and quantity of the postal services in Gujarat;

() if so, the details thereof; and
(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a) There are 146861 villages through out the country which
have a post office. However, so far as delivery of mails is
concerned, all the villages and the areas of the country are
covered by postal network.There are 16240 post offices in
urban areas of the country. J.J. Colonies wherever they
exist, are served by post offices in urban areas.

There are 7899 villages In Gujarat which have a post
office. No J.J. Colonies are defined in Gujarat.

(b) Yes, Sir.
(c) Details given in the enclosed statement.

(d) Question does not arise.
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Statement-|

Detalls of the iImprovements in the existing quallty and
quantity of the postal services in Gujarat Circle

The following achievements have been made to Improve
the quality of service.

1. Number of Post Offices modemized —97
2. Number of very small aperture terminal

(VSAT) extended satellite money

order (ESMO) installed —24
3. Number of multi purpose counter

machines Installed —231
4. Savings Bank Local Area Network

Installed -7
5. Savings Bank Ctrl. Orgn.

computerized —8
6. Pay Roll Savings Scheme Computerized —13

7. Periodical review of establishment Is being carried
out regularly to Improve quality of service by providing
additional staff where justified.

8. 18 EDBOS and 3 ESOS opened during the year
1997-98. A target of opening of 2 more Departmental
Sub Offices and 40 more Extra Departmental Branch
Offices fixed for the year 1998-99.

9. 330 EDBOS have been supplied with upgraded
infrastructural equipments during the year 1997-98.
120 more EDBOS will be supplied with infrastructural
equipments during the year 1998-99 subject to the
avallability of funds.

Transfer of Valuable Data Base

2904. SHRI AJOY MUKHOPADHYAY: Will the Minister
of SCIENCE AND TECHNOLOGY be pleased to state:

(a) whether a data base containing valuable informa-
tion on decinal plants, animal and mineral resources of India
collected and compiled by a group of scientists and technical
staff of National Institute of Science Communications
(NISCOM), CSIR, has been transferred to a society called
Asian Health and Environment Allled Database (AHEAD);

(b) if so, the reason therefor and the guidelines laid
down for transterring the data; and

(€)  the constituents and the bye-laws of AHEAD?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSH]I): (a) to (c) The Asian Health and
Aliied Database (AHEAD) is a consortium of 9 organisations
of which 8 are Governmental and 1 is a Non-Governmental
Organisation (NGO). These organisations belong to 7 Asian
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countries viz. Singapore, Thailand, Philippines, Bangladesh,
India, Malaysia, and Mongolia. AHEAD is registered under
the Indian Societies’ Registration Act. The consortium seeks
to bring out and market Asian Health and other related
information in modern electronic format based on inputs
received from participating members. Member organisations
contribute to AHEAD, information and database inputs over
which they hold copyright. AHEAD prepares the CD-ROM of
the data and holds copyright ownership of it, for which it
pays royalties to the contributing organisation. National
Institute of Science Communication (NISCOM) contributes
two database to AHEAD ie. Wealth of India and Medicinal
and Aromatic Plants Abstracts. The AHEAD is supported by
funds from the International Development Research Centre
(IDRC) Canada and NISCOM as lead organisation member
has committed to provide infrastructural and a limited
technical manpower support.

Construction of Exchange Buildings and
Staff Quarters

2905. SHRI KRISHNA KUMAR CHOUDHARY: Will the
Minister of COMMUNICATIONS be pleased to state:

(a) whether most of the rural exchanges are function-
ing in a private rented building, not suitable for future
expansion and modemisation;

(b)

(c) whether the Govermment propose to construct
exchange buildings and staff quarters;

(d)
(e)

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASHA): (a)
and (b) Most of the rural exchanges are functioning in
private rented bulldings. In most cases these are suitable for
future expansion and modernisation.

(c) Yes, Sir.

(d) At present there are proposals to construct 1254
exchange buildings and 9311 staff quarters both in rural and
urban areas, at various locations, all over the country in
phased manner.

(e)

if so, the reasons therefor;

if so, the details thereof; and

if not, the reasons therefor?

Not applicable in view of (d) above.
Out of Turn Allotment of Telephone Booths

2906. SHRI RAM TAHAL CHAUDHARY: Will the Minister
of COMMUNICATIONS be pleased to state:

(a) whether STD/ISD Telephone booths have been
allotted out of tum in the country during the last three years
till-date;

(b)

(c) the criteria fixed by the Government for the out of
tum allotment?

it so, the detalls thereof; and
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THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a) Yes, Sir.

(b) 3117 PCOs have been sanctioned on out of
tum during the last three years i.e. 1995, 1996 and 1997.
During 1997, 16 PCOs have been sanctioned on out of turn
basis only to the army authorities in J&K on security
considerations.

(c) Prior to 18.7.96, the discretionary powers to sanction
PCOs on out of turn basis were vested with the Hon'ble
Minister of Communications. With effect from 18.7.96, the
Govt. had decided to abolish all discretionary quotas enjoyed
by the Ministers. It was also decided by the Government that
in areas where it is considered absolutely necessary to
make a small number of out of tumn allotments, a committee
should be constituted to make such allotments under clear
rules and guidelines. Pursuant to this decision of the
Government, a Committee of Senior Officers have been
constituted in the department of telecoms to consider and
recommend the requests from the following categories of
persons for allotment of STD PCOs for consideration and
approval of Minister Communication. However, the number of
out of turn allotment of PCOs shall not exceed ten sanctions
per month.

The category of the persons is:
@)
(b)
©
@
(e)

) Army cantonments and other security sensitive
places.

One of dependents of Freedom fighters.
Handicapped inicuding blind persons.
Ex-servicemen/war widows.

Retired DOT employees or their dependents.
Charitable Institutions/Hospitals.

(9)

Persons with special or extraordinary circumstances
deserving compasslonate consideration and deemed
fit by the committee.

Generation of Power in Rajasthan

2907. Er. SHANKAR PANNU : Will the Minister of POWER
be pleased to state:

(@)

(b) whether the Government have proposed to invite
private sector for power production in the State;

(c) if so, the details thereof and the power likely to be
produced as a result of this;

(d) the amount proposed to be invested by the Union
Govemment in the construction of Suratgarh Thermal Power
Piant; and

(e)  the time by which the production is likely to
commence?

the total quantum of power generation in Rajasthan;
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THE MINISTER OF POWER (SHRI P.R. KUMARA-
MANGALAM): (a) As per the information available, the total
quantum of energy produced during 1997-98 in Rajasthan is
11157 million units. ‘

(b) and (¢) The policy on widening the scope of private
sector participation in power generation, supply and distribution
announced in 1991 is continuing for development of power
projects in all the States of the country. As on date two
Independent Power thermal power projects—Dholpur Power
Project of 702.7. MW and Barsingsar Lignite Power Project
of 500 MW have been techno-economically cleared by
Central Electricity Authority (CEA).

(d) and (e) The Government of India is not proposing to
make any investment in the Suratgarh Thermal Power Project
which is a state sector project. Phase-I of the project is
expected to commence generation of power in 1998-99 and
the project is expected to be fully commissioned in 1999-
2000.

Shahtoosh Shawis

2908. SHRI BALASAHEB VIKHE PATIL: Will the Minister
of ENVIRONMENT AND FORESTS be pleased to state:

(a) whether the attention of the Government has been
drawn to the news-item captioned “Willidlife Act fails to curb
trade in Shahtoosh” appearing in the Indian Express, dated
July 7, 1998.

(b) whether despite the ban in India, Shahtoosh shawls
are sitll available in private and Government outlets throughout
the country; and

(c) if so, the action taken by the Government to
prevent this trade?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI): (a) Yes, Sir.

(b) and (c) No, Sir. However, a certain amount of
clandestine trade in Shahtoosh shawls exists. The enforcement
agencies of the Central and State Gowts. regularly carry out
raids against the traders and action 1s taken as per the
provisions of the Wildlife (Protection) Act, 1972.

[Translation]
By-pass Scheme on National Highway No. 7 and 27

2909. SHRI CHANDRAMANI TRIPATHI: Will the Minister
of SURFACE TRANSPORT be pleased to state:

(a) whether the Government had sanctioned a by-pass
scheme on the National Highways No.7 and 27 passing
through the Rewa town;

(b)

(c) the reasons for non execution of the scheme even
after acquisition of land; and

(d) the likely time by which the aforesaid scheme wouid
be completed?

the time fixed for completion of the said scheme;
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THE MINISTER OF STATE IN THE MINISTRY OF
SURFACE TRANSPORT (DR. DEBENDRA PRADHAN): (a)
Yes, Sir.

(b) to (d) As a first step, an estimate amounting to Rs.
154.39 lakhs, towards acquisttion of land for the by-pass, has
been sanctioned. On account of technical considerations, the
alignment already approved required re-alignment.
Construction of the by-pass may be taken up after completion
of acquisition of land therefor, depending upon its interse
priority vis a vis other proposals as well as availability of funds.
Alternatively, it may be taken up as a Bulld Operate and
Transfer project depending on its viability.

Appointment of Telephone Mechanics
2910. SHRI PRABHASH CHANDRA TIWAR!:
SHRI RAMDAS ATHAWALE:

Will the Minister of COMMUNICATIONS be pleased
to state:

(a) whether employees working under Bihar and
Maharasthra circle who have qualified the telephone-mechanic
examination and got training have not been posted so far;

(b)

(c) the time by which the Government are likely to
appoint all such employees?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHR!I KABINDRA PURKAYASTHA):
(a) to (c) Sir, It is submitted that out of the qualified and trained
candidates for the posts of Phone Mechanics in Maharashtra
and Bihar Cicles, 5559 and 2294 candidates respectively
have already been posted as Phone Mechanics. The
remaining 2801 and 293 candidates, in Maharashtra and
Bihar Circle respectively, whose induction as Phone Mechanics
is held up for want of vacancies, would be posted as Phone
Mechanics after the required no. of posts in the grade are
created as per norms.

if so, the reasons therefor, and

[English]
Wooden and Steel Bridges on NH 53

2911. SHRI TH. CHAOBA SINGH: Will the Minister of
SURFACE TRANSPORT be pleased to state:

(a) whether at a number of places many wooden and
steel bridges have been constructed on National Highway
No.53 from Jiribam to Imphal and Moreh (Myanmar Border);

(b)

(c) the time by which these are likely to be converted
into pucca bridges?

if so, the details thereof; and

THE MINISTER OF STATE IN THE MINISTRY OF
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SURFACE TRANSPORT (DR. DEBENDRA PRADHAN): (a)
Yes, Sir. There are 33 such bridges between Jiribbam and
Moreh on National Highway 53 (Jirlbam to Iimphal) and
Nativnal Highway 39 (Imphal to Moreh).

(b) These are various types of Bailey and Hamilton
birdges of ioad classification from class 12 to 40 R.

(c) These are being taken up in phased manner
depending on the avallability of funds.

[Translation]
By-pass on G.T. Road between Fatehpur-Allahabad

2912. SHRI SHAILENDRA KUMAR: Will the Minister of
SURFACE TRANSPORT be pleased to state:

(a) whether the Government are aware of the accidents
occurred due to the traffic jam on the road upto the fatehpur-
Allahabad Highway (G.T.) Road in Uttar Pradesh which is the
largest State of the country;

(b) whether any proposal of Uttar Pradesh Government
is under consideration of the Union Government for constructing
by pass on this Highway; and

(c) If so,’the time by which a decision is likely to be
taken by the Government in this ragard?

THE MINISTER OF STATE IN THE MINISTRY OF
SURFACE TRANSPORT (DR. DEBENDRA PRADHAN): (a)
to (c) Statistics in respect of road accidents are maintained
State-wise and not Natlonal Highway-wise. The construction
of a by-pass at Allahabad is at the stage of feasibility study.

Utilisation of Funds under Centrally Sponsored
Schemes

2913. SHRICHANDRASHEKHAR SAHU: Will the Minister
of HUMAN RESOURCE DEVELOPLMENT be pleased to
state:

(a) whether the funds allocated to different States
during the Eighth Five Year Plan for the Centrally sponsored
schemes of computer literacy and studies in school, educational
technology, scheme of enviormental orientation to school
education and improvement of science have been utilised;

(b)
and

(c) the time by which the remaining amount is likely
to be utilised?

if not, the details thereof and the reasons therefor;

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURALI MANOHAR JOSHI): (a) to (c) The details of
Grants released to 25 States and 7 Union Territories under
the said Schemes during Eighth Plan Period (1992-97)
along with utilisation details, as per the reports available from
the respective States/Union Teritories, are given below:
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Scheme Amount Amount
released utilised

Computer literacy

and studies in

schools 9027 .89 3491.42

Educational

Technology 5448.87 1285.53

Environmental

Orientation 201.95 Not reported by
the State Gowts.
and UTs.

Improvement of

Science 10567.77 4771.31

Major portions of the above mentioned grants relate to
procurement of goods and services including hardware and
equipments by the State Governments involving lengthy and
time consuming proced:-es. However, utilisation of the
grants by the State Governments/Union Territorles is at
various stages and the State Governments/Union Territories
have been seeking necessary camy forward permission.

Continuous efforts are being made to impress upon the
State Governments/Union Territories for early utllisation of
unspent balances to facilitate release of fresh grants under
the said Schemes.

Kendriya Vidyalayas in U.P.

2914. SHRI KIRTI VARDHAN SINGH: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) the number of Kendriya Vidyalaya in the North-East
areas in Uttar Pradesh at present, district-wise,

(b) the amount spent each year on the maintenance
of these schools; and

(c) the basis on which admission is given to the
students at the time of opening of these schools?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURALI MANOHAR JOSHI): (a) The total number of
Kendriya Vidyalayas in Uttar Pradesh is 121 as per Statement-
I attached. It is not possible to specifically identify North-East
areas in U.P. in the absence of precise delimitation.

(b) Expenditure incurred on the maintenance of the
gbove mentioned schools during the last 3 years is, as per
in the Statement-ll attached.

(c)  Subject to the child qualitying in the admission test,
wherever considered necessary, the admissions are guided
by the criteria and priority laid down in the ‘Guidelines for
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Admissions in Kendriya Vidyalayas'. Essentially, the children
of Central Government employees including Defence personnel
and those of the employees of public sector undertakings are
admitted on the basis of transterability. Other categories are
also eligible but are accorded lower priority.

Statement-|
District-wise no. of Kendriya Vidyalayas in Uttar Pradesh

1 2
Agra 4
Allahabad 7
Aligarh 1
Almora 2
Sultanpur 1
Bareilly 6
Azamgarh 1
Mathura 3
Jhansi 5
Ghaziabad 7
Balla 1
Nainital 5
Barabanki 1
Meerut 4
Fathepur 1
Bathl 1
Bulandshahar 1
Chopan 1
Dehradun 13
tawa 1
Faizabad 1
Fatehgarh 1
Ghazipur 1
Gonda 2
Gorakhpur 1
Hardwar 3
Jagdishpur 1
Chamoli 1
Kanpur _ 9
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1 2 1 2
Sonbhadra 1 Rampur 1
Pauri Garhwal 1 Mirjapur 2
Lucknow 9  Roorkee 1
Mau 1 Saharanpur 1
Muradabad 1 Shajahanpur 2
Varanasi 4  Shapur 1
Mussorrie 1 Garhwal 1
Tehri Garhwal 1 Laltpur 1
Pithoragarh 1 Unnao 1
Rai Bareilly 2 Uttarkashi 1
Gautam Budh Nagar 1
Total 121
Statement-il
Amount sanctioned by KVS for maintenance & repair of school building in (U.P.)
S.No. Name of K.V. Amount Sanctioned during
1995-96 19986-97 © 1997-98
1 2 3 4 5
1. Shahjhanpur (OCF) - 1,56,500 -
2. AFS Memaura - 1,36,100 1,28,100
3.  Aliganj Lucknow 91,750 1,01,200 1,63,000
4. AMC Lucknow - 1,74,900 5,28,000
§. Gomti Nagar Lucknow - 1,01,200 1,46,400
6. AF Manauri, Allahabad - 1,67,700 93,200
7.  Air Port Sultanpur 2,23,000 8,000 1.18,400
8. No.1 Raibbarell —_— 1,01,200 1,18,400
9. AFS Bamraull, Allahabad —_ 1,11,700 1,46,500
10.  No.1, Chankeri, Kanpur —_ 1,99,300 1,87,300
11.  No.1, Amanpur, Kanpur —_— 1,11,700 -
12.  Kanpur Cantt. - 1,74 800 1,87,300
13.  Gorakhpur 1,99,800 12,000 1,76,100
14. Azamgarh — 3,26,100 1,18,400
13, MAU Natha Bhanjan —_— 1,43,300 1,33,400
16. .Fatohgirh

- 1,43,300 —
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1 2 3 4 5
17.  Shahjhanpur Cantt. - — 1,57,700
18.  Dehradun, Birpur —_ 1,43,300 1,57,700
19. Dehradun Cantt. (M.T. Lines) — 1,11,700 1,03,700
20. No.1, H.B.K. Dehradun 70,450 1,85,200 4,17 800
21. IMA Dehradun —_ 1,11,700 1,03,700
22. Dehradun Raipur - 1,11,700 1,567,700
23. Ralwala, Dehradun _ 1,24,900 1,16,900
24. Landsdowne - 1,99,300 1,54,354
25. Roorkee — 1,67,700 1,567,700
26. Ranikhet — 1,36,100 1,567,700
27. Pithoragorh —_— 1,67,700 1,567,700
28. SL Meerut 1,65,000 8,000 1,76,100
29. DL Meerut — 1,11,700 2,68,200
30. PL Meerut 1,84,410 1,11,700 1,76,100
31. AFS Bareilly —_ 1,67,700 1,57,700
32. ASC Bareilly —_ 1,11,700 1,33,300
33. Babina Cantt. -_— 1,67,700 1,57,700
34. No.1, Jhansi —_ 8,87,500 1,46,500
35. No.1, Agra - 1,11,700 6,00,9800
36. No.2, Agra 3,86,100 1,11,700 2,23,100
37.  No.1, Mathura — 1,99,300 1,87,300
38. Tabahat 93,000 —_ 1,03,700
39. VKV Ghaziabad 1,50,181 3,038,913 4,29,653
40.  No.1, Hindon 78,727 1;01 ,200 93,200
41, Murad Nagar - 1,31,000 93,200
42.  Noida 3,24,324 1,83,000 1,71,600
43.  No. 2, Hindon 17,000 — —
44,  AFS Dadri - 16,000 -
45.  Bulandshahar — 2,563,000 -
46. |IT, Kanpur — —_— 54,750
47.  Mussoorie — —_ 39,800

[English) (a) the present annual installed power generation

capacity and the actual power generation in Gujarat during

Shortage of Power in Gujarat

the last three years, year-wise;

2915. SHRI HARIN PATHAK: Will the Minister of POWER (b} the peak demand and supply of power in the State;
be pleased to state:

and
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(c) the manner in which it is proposed to meet the short
fall of power in the State?

THE MINISTER OF POWER (SHRI P.R. KUMARA-
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MANGALAM): (a) The figures for installed generating capacity
as on 31st March, 1998, and the actual power generation in
all power stations located in Gujarat State, in the last three
years are given below:

Category Installed Generating Total Energy Generation
Capacity (MW) 95-96 (MU)
State/ Central 1996-97 97-98
Private Sector
Thermal 6010 1292 7302 30715 31815 36301
Nuclear —_ 440 440 2251 3147 2119
Hydro 487 —_ 487 738 840 1291
Total 6497 1732 8229 33706 35802 39711

Gujarat's share of power in Central sector stations in the
western region is 1290 MW plus 29.5% (198 MW during peak
period and 169 MW during off-peak period) out of the
unallocated quota in central sector stations in Westem
Region.

(b) The peak demand of Gujarat State during 1997-98
was 6367 MW against which 5961 MW was met. There was
a shortfall of 6.4%

(c) In order to meet the shortage, the Government of
Gujarat has planned to add 916 MW new generating capacity
during 1998-99. Besides its existing share from Central sector
power stations in the Western region, Gujarat has been
allocated 60 MW power from central power stations in the
eastemn region. Assistance Is also being provided from the
northern region as and when required.

Doordarshan Kendra at Chandigarh

2916. SHRI SATYA PAL JAIN : Will the Minister of
INFORMATION AND BROADCASTING be pleased to state:

(a) whether the Government propose to set up a
Doordarshan Kendra- at Chandigarh;

(b) if so, the details thereof and the time by which a
decision is likely to be taken;

(c) whether the Govemment propose to consider the
starting of the Kendra from the building of AIR in Chandigarh
till a regular TV Centre starts from there; and

@

THE MINISTER OF INFORMATION AND BROADCASTING
AND MINISTER OF COMMUNICATIONS (SHRIMATI
SUSHMA SWARAJ): (a) and (b) Yes, Sk. Civll works have
already commenced.

()
U]

it 8o, the details thereof?

No, Sir.
Does not arise.

Sanctuary in Kandhamala District of Orissa

2917. SHRI PADMA NAVA BEHERA : Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a) whether there is any proposal submitted by the
Government of Orissa for the sanction of a sanctuary in
Kandhamala district;

(b)
(c)

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI): (a) No, Sir.

if so,-the details thereof; and

the reaction of the Government thereto?

(b) and (c) Does not arise.
Apprentices Act

2918. SHRI MADHAV RAO PATIL : Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether the State Government of Maharashtra has
submitted any request to transfer the responsibility of
implementation of Apprentices Act in respect of +2 vocational
courses to the State Government;

(b) it so, the details thereof;

(c) the duration of the pendency of the -request; and

(d) the time by which a decision is likely to be taken
thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR.
MURLI MANOHAR JOSHI): (a) Yes, Sir.

(b) to (d) In pursuance of the recommendation of 27th
meeting of Central Apprenticeship Council (CAC) held on
17.12.1996, a Working Group has been constituted to suggest
changes in the Apprentices Act, 1961 and rules framed
thereunder in the light of new economic policy, in respect of



229 Written Answers

graduate engineer, technician and technician (vocational)
apprentices. The Working Group constituted is looking into
the various aspects of the scheme In respect of graduate
engineer, technician and technician (vocational) apprentices
as per the terms of reference and guidelines suggested to
the Working Group.

Loss to Kandla Port
2919. SHRI NARESH PUGLIA:
DR. SANJAY SINH:
SHR!I RAMCHANDRA VEERAPPA:

Will the Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether the Government have estimated loss
suffered to Kandla Port due to recent cyclone in Gujarat;

(b) if so, the details thereof and the details of equipments
damaged and the number of persons who lost their lives in
the mishap;

(c) whether the Government have formulated any
action plan to resume operations at Kandla Pont; and

(d) it so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
SURFACE TRANSPORT (DR. DEBENDRA PRADHAN) : (a)
and (b) Yes, Sir. The total loss to the Port's infrastructurai
facilities due to cyclone have been estimated at Rs. 132.25
crores. Loss of operational Income during the period from 9th
June to 24th June, 1998 (till partial restoration of port
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operations) is about Rs. 6.00 crores. The Port's civil, mechanical
and electrical structures suffered severe damages. Five
Whart Cranes and.the Marine Unloader sustained severe
damages. Five Port empioyees lost their lives in the mishap.

(c) and (d) Yes, Sir. Port operations have been resumed.
The crude and POL handling have commenced during the 3rd
week of June and the General cargo operations have
commenced from 24th June, 1998. The Port has drawn up
an action plan for restoration of various port facilities.

Telecom Facility in North-Eastern States

2920. SHRI BHIM DAHAL: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether the Union Government had decided in
October, 1996 to give full coverage of North-Eastern States
through telecommunication media;

(b) if so, the extent to which these States have so far
been covered; and

(c) the time by which the remaining areas in these
States are likely to be covered?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHR! KABINDRA PURKAYASTHA):
(@) Yes, Sir.

(b) and (c) Extent to which the North Eastern States have
been covered with telecommunication media is furnished in
the Statement attached. Full coverage of telecommunication
media is planned by the end of the Sth Five Year Plan.

Statement

Extent of coverage of telecommunication facilty in north eastern states
status of telecom facllities in north east reglon (State/Circle-wise) as on 31-05-98

Sl ltem AP MNP MEG MZR NLD TRP  Total NE ASSAM Total NE
No. Circle Region
1 2 3 4 5 6 7 8 9 10 11
1. Telephone Exchs. 72 30 45 41 35 50 273 319 592
2. Telephone
Connections 15678 18097 24214 20524 14650 25832 118995 164152 283147
3. Villages withTele-
phone facility (out of) 557 592 842 575 516 547 3629 10524 14153
4. STD Coverage (3599) (2394) (5629) (770) (1192) (862)  (14446)  (22224) (36670)
(i) Distt. Headquarters 13 8 7 3 7 4 42 23 65
(out of) (13) 8) @) @) 0] 4) (42) (23) (65)
(i) Sub-Divisional Hgrs. 18 13 15 9 5 11 71 48 119
(out of) (28) (30) (15) 9) (22) (11) (115) (48) (163)
AP — Arunachal Pradesh MZR —  Mizoram
MNP — Manipur NLD —  Nagaland
MEG — Meghalaya TRP Tripura
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Reporting by UNI Urdu Section

- 2921. SHRI G.M. BANATWALLA: Will the Minister of
INFORMATION AND BROADCASTING be pleased to state:

(a)  whether the Urdu Section of the UNI has been
directed to stop its own news gathering and to depend for
reports on the English and Hindi sections;

(b)

(c) whether it Is realised that any such direction is
against the objectives and functions of the UNI Section which
had been commenced with the assurance of at least 60 per
cent of s own original reporting; and

(d) the steps proposed to be taken to withdraw the
unjustified prohibition to enable the Urdu Section of the UNI
to cover adequately the reporting of the soclal groups and
interests of great concern to Urdu press and Its readers?

THE MINISTER OF INFORMATION AND BROADCASTING
AND MINISTER OF COMMUNICATIONS (SHRIMATI
SUSHMA SWARAJ). (a) The Government have not issued
any such directions to UNI.

(b) to (d) Do not arise.
[Translation]

_ it 80, the date on which it has been so diracted;

Telephone Exchanges
2922. SHRI SATNAM SINGH KAINTH:

SHRI MAGANTI BABU:
SHRI K.S. RAO:

Will the Minister of COMMUNICATIONS be pleased
to state:

(a) whether the telephone system in Punjab is very
deplorable and telephone connections are not provided to the
applicants applying for the same for many years;

(b)

(c) the capaclty of the telephone exchanges at present
functioning In Punjab and Andhra Pradesh exchange-wise;

(d) whether there is any proposal to increase the
capacilty of the existing exchanges and opening up of the new
exchanges in these states; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA. PURKAYASTHA):
(a) and (b) No, Sir. The telecom services in Punjab are
generally’ working satisfactorily and new connections are
being released regularly barring a few pockets which are
delayed being technically non feasible.

it so the reasons therefor;

(c) The details are given in the Statement-l and I
attached for Andhra Pradesh and Punjab Circles respectively.

(d) Yes, Sir.

JULY 6, 1998

To Questions 232

(o) () There is a proposal to increase the capacity ot
the existing exchanges during 1998-99 by 379418 lines in
Andhra Pradesh and 324500 lines in Punjab.

(") There is a proposal to open 30 new telephone
exchanges in Andhra Pradesh and 73 new telephone
exchanges in Punjab during 1998-99.

Statement—I

Capacity of Telephones Exchange Exchange-wise in
Andhra Pradesh

S. Ex. Name of the Exchange Capacity
1 2 3 4
“*Adiiabad
1. Adllabad 4040
2. Asitabad 488
3. Basar 96
4. Bazarhathnur 96
5. Beeravalli 56
6. Bela 96
7. Bellampalii 1400
8. Bhainsa 1112
9. Bhimaram 25
10. Boath 184
1. Bopparam 152
12. CC Complex 1400
12A CC Complex (New Sri Rampur) 360
13. Chinnur 544
14. Dahegon 56
15. Dandepalii 152
16. Devapur 456
17. Devapur (T) 56
18. Ditawarpur 56
19. Dowdepally 80
20. Echoda 328
21. Golletti 304
22. Gudihathnur 56
23. Hazipur 56
24, l.ndravelly 152
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To Questions 234

1 3 4 1 2 3 4
25. Jainad 96 57.A Sirpurkhagznagar 152
26. Jainoor 152 58. Sunkidi 152
27. Jaipur 56 59. Tallapeta 152
28. Jannaram 456 60. Vinoor 536
29. Kallyanikhani 384 61. Wankidi 96
29.A Kalyanikhani 1032 ** Anantapur
30. Kapparala 56 62. A. Kondapuram 56
31, Karanji 56 63. Agali 88
32. Kautala 56 64. Amadaguru 56
33. Kerameri 58 65. Amarapuram 184
34. Khanapur 456 66. Amidyala 88
35. Koritikal 88 67. Anantapur 11000
36. Kubeer 88 68. Aimakur 88
37. Kuniala 80 69. B.M.K. Palli 56
38. Laxmanchanda 80 70. Baithalapalli 152
39. Loheshwara 80 71. Beluguppa 184

40. Luxetitpet 400 72. Bommanabhal 152
40A Luxettipet 96 73. Budili 56
41. Madaram 368 74. Bugga 336
42, Madhapur 56 75. Bukkapatnam 184
43. Mancherial 3512 76. Chalkur 56
44, Mudhole 184 77. ‘Challapalli 56
45, Namoor 96 78. Cheekatimanipalli 56
46. Narsapur 152 79. Chennekothapalil 56
47. Neredigonda 96 80. Chigicherla 56
48, Niguva 56 81. Chilanathur 56
49, Nirmal 2504 82. Chinnayakkolur 56
50. Peddure 96 83. D. Cherlopalli 56
51. Pipparawada 56 84. D. Hirehal 56
52. Ramakrishnapur 1000 8s. Dharmavaram 2400
53, Rebbena 80 86. Gadekal 56
54. Repaliewada 96 87. Gandlapenta 88
§5. Sarangapur 88 88. Gangavaram 56
6. Sirpur Town 80 8. Ganjivaripalli 56
57. Sirpurkhagazanagar 1512 80. Garladinne 304
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235 Written Answers JULY 6, 1998

1 2 3 4 1 3 4
1. Gooty 1000 123. Madlapalli 88
92. Gorantia 384 124. Malameedapalli 56
93. Gownipalll 56 125. Maliepalli 56
94. Gudiselapalli 56 126. Maluguru 56
95. Gugudu 56 127. Mamiliapalli 56
96. Gunipalii 56 128. Mandalahalii 56
97. Guntakal 2500 129. Marrimakulapalli 88
98. Guttur 88 130. Medapuram 56
99. Hindupur 1500 131. Mohammadabad 56
99.A. Hindupur 2000 132. Mudigubba 304
99.B. Hindupur 1000 133. Nagasamudram 56
100. Honnuru 56 134. Nallacheruvu 56
101. Jalllpalli 56 135. Nallamada 56
102. Kadamalakunta 25 136. Nalluru 88
103. Kadiri 1200 137. Nambulipulikunia 56
103.A Kadiri 368 138. Narpala 320
104. Kalyandurg 600 139. Neelakaniapuram 88
106. Kambadur 56 140. Nuthimadugu 56
106. Kanaganapalli 88 141. Obuladevacheruvu 88
107. Kanekal 152 142. Palasamudram 56
108. Kanekal-Cross 56 143. Pamidi 652
109. Kodikonda 56 144, Pamudurthy 56
110. Kogira 56 145, Parigi 184
111, Kokkanti 56 146. Parnapally 88
112. Konakondla 56 147. Pathakothacheruvu 56
113. Kondakamerta 56 148. Patnam 56
114, Kotanka 88 149. Pedaballi 56
115. Kothacheruvu 304 150. Peddappappuru 56
116. Krishnapuram 88 161. Peddavaddugurv 56
117. Kuchivaripalli 56 152. Penukonda 384
118. Kuderu 182 153. Pefur 56
119. Kundurpi 56 154. Prasanihinitayam 1000
120. Lepakshi 152 155. Pulagampalii 56
121, M.P.R. Dame 56 156. Pullalarevu 56
122. Madakkasira 448 157. Putiur 56
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1 3 4 1 3 4
158. R. Venkatapuram 56 *Chittoor
159. Ramagiri 88 192. Alathur 56
160. Ramalingayapalli 56 193. Annur 56
161. Rapihapu 56 194, Aragonda 336
162. Ratnalapalli 56 195. Avanihi 56
163. Rayadurg 1000 196. B. Korhakora 520
164. Rayalacheruvu 184 197. B.N. Kandriga 152
165. Reddipalli 56 198. Baireddipalli 184
166. Roddam 88 199. Bakarapeta 56
167. Rolla 88 200. Balijakandriga 56
168. Rotarypuram 56 201. Bangarupalem 336
169. S.V. Puram 184 202. Bathalavaliam 56
170. Salakamcheruvu 56 203. Beerakuppam 56
171. Settur 56 204. Bommasamudram 336
- 172, Singanamala 56 205. Brahmanapalie 56
173. Somalapuram 56 2086. Bugga Agraharam 162
174. Somandepalii 162 207. Burakayalakota 56
175. Tadimarri 184 208. C. lippasamudram 152
176. Tadpalri 3000 209. Chandragiri 320
177. Talaharia 88 200.A Chandragiri 88
178. Talupula 60 210. Chembakur 56
179. Tanakallu 152 211. Cherlopalli 56
180. Tarimala 56 212, Chigurukunta 56
181. Thimmampalii 56 213. Chillakuru 56
182. Thumakunta 184 214, Chinagottigallu 152
183. Uravakonda 152 215. Chintalapalem 56
183.A Uravakonda 192 216. Chintaparthy 152
184. Vajrakarur 184 217. Chittoor 4000
185. Vanavolu 56 217 A Chittoor 3500
186. Venkatapuram 56 218. Chowdasamudram 56
187. Vidapanakal 56 219. Chowdepa 184
188. Yadiki 184 220. Damaicheruvu 1562
189. Yeddulapalli 56 221. Devalampeta 56
190. Yeltanur 184 222. Durgasamudram 152
191. Yerraguntia 56 223. Ekambarakuppam

1200
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1 3 4 1 3 4

223.A. Ekambarakuppam 152 256. Mapakshi 152
224, Empedu 56 257. Medikurthi 56
225. Gajjalavaripalli 56 258. Molakalacheruvu 152
226. Gangadharaneliore 184 259. Muchivolu 25
227. Gundlakattamanchi 152 260. Muthukur 56
228. Gumramkonda 152 261. Nagalapuram 336
229. Horsely Hilis 56 262. Nallavenganapalli 56
230. Irala 162 263. Naraharipet 184
231. K.V.B. Puram 56 264. Narasingarayani Peta 56
232. Kalakada 184 265. Nethakuppam 56
233. Kalavakur 56 266. Nimmanapalli 56
234. Kalicheria 152 267. Nuthankalya 56
235. Kalikiri 184 268. P Kothakota 56
235.A Kalikiri 88 269. Pachikapalem 56
236. Kallupalli 56 270. Pakala 1000
237. Kallur 152 270.A Pakala 336
238. Kalrodpalie s6 271 Palamaner 1400
239. Kambhamvaripalli 56 272. Palamangalam 88
240. Kammapalli 160 273. Panduru 88
241. Kandulavaripalii 152 274, Papanaidupeta 160
242. Kandur 56 275. Pathlkonda 184
243. Kanipakam 336 276. Peddaupparapalli 88
244. Karani 56 277. Penumuru 184
245, Karvetinagaram 162 278. Pichatur 336
246. Kayam 56 279. Prier 768
247. Kona 56 280. Pulakala 152
248. Krishnapuram 56 281. Pudi 56
249. Kuppam 808 282, Pulicherta - 56
250. Kuppambadur 56 283. Punganur 384
251. Kurabalakuta 184 283.A Punganur 452
252. Madanapalli 1632 284, Puthalapattu 152
252 A Madanapalii 1200 285. Puttur 1048
253. Maddiledu §6 285.A. Puttur 384
254, Mahal 88 286. R.R. Puram 152
255. Mangalampeta 152 287. Ramakuppam 96




241 Written Answers

ASADHA 15, 1920 (Saka)

To Questions 242

1 3 4 1 3 4
288. Ramasamudram 152 321. Yadamarri 336
289. Renigunia 1000 322. Yalamanda 56
290. Rompicheria 152 323. Yerpedu 152
291. Rayalpeta 152 324. Yerravaripalem 56
292. S.Randapalii 56 **Cuddapah
293. S.S.S. Konda 56 325. Agadur 56
294. Sanihavellore 56 326. Annavaram 88
295. Satyavedu 336 327. Atlur 88
296. Shantlpuram 152 328. B. Kodur 40
297. Siddampalli 56 329. Bodvel 192
298. Suddam 152 329.A Badvel 208
299. Somala 88 330. Bidanamcheria 56
300. Sorakayalapeta 56 331. Brahmangarimattam 56
301. Srikalahasti 1312 332. Chakraypet 56 .
301.A Srikalahasti 184 333. Chapadu 120
302. Tadukupeta 56 334. Chennur 256
303. Talupula 56 335. Cheyyeru Project 56
304. Tarigonda 88 336. Chilamakur 344
305. Thamnallapalli 162 337. Chinnakomeria 32
306. Thondamanadu 88 338. Chinnamandem 96
307. Thumbakuppam 88 339. Chintakommadinne . 96
308. Thungundram 56 340. Chintakunta 88
308. Trp. Tirumala 2000 341. Chitvel 120
310. Trp Tirupathi 5000 342. Chowduru 88
. 310A Trp. Tirupathi 10000 343, Ckn.Pet 56
311. Ugranampalli 52 344. Cuddapah 8000
312 Vadamalapeta 162 345. Duvvur 160
313. Vallivedu 56 346. Eruvapalem 88
314. Vanamaladinhe 56 347. G.V. Satara 88
315. Varadaiahpalem 192 348. Galiveedu 88
316. Yayalpadu 520 349, Guttapalli 25
317. Vengalarajakuppam 56 350. Indluru 168
318. Venkatagirikota 344 351. Jammalamadugu 384
319. Vijaypuram 56 351.A Jammalamadugu 192
320. 152 352. Kalamala 336

Y. Snathagate
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1 2 3 4 1 2 3 4
353. Kalasapadu 56 386. Rachayapet 32
354. Kamalapuram 256 387. Rajampet 1400
355. Kanagudur 56 387.A Rajampet 232
356. Khajipet 184 388. Ramapuram (N.K. Pet) 32
357. Kodur 182 389. Rayachoty 768
357.A Kodur 808 389.A Rayachoty 152
358. Kondapuram 136 389.8B Rayachoty 88
359. Koraguntapalli 56 390. Rayavaram 25
360. Kukkaladoddi 56 391. Sambepalii 56
361. Lakkireddipalli 152 392. Settigunta 56
362. Lingala 56 383. Settipalii 56
363. Mangampet 56 304, Siddavatam 88
364. Muddanur 216 395. Simhadripuram 168
365. Muthukur 56 396. T. Sakibanda 25
366. Mydukur 432 397. T. Sundupaltf 152
367. Mylavaram 56 398. T. Velamvaripalli 88
368. Nallapureddipalli 56 399. Talla Proddatur 56
369. Nandaliu 344 400. Tallapaka 56
370. Nandimandalam 56 401. Thondur 56
371. Narsapuram 40 402. Uppalur 56
372. New Madhavaram 264 403. V.R. Palli 56
373. Nossam 32 404. Vaddirala 32
374. Nuliveedu 88 4085. Vaimpalli 344
37s. Obulavaripalil 80 406. Vallur 56
376. Onipenta 56 407. Vaerabalii 56
377. Parlapadu 48 408. Verapunayanipalli 80
ars. Payasampali 48 409. Vemula 88
379. Peddacheppalll 40 410. Vontimitta 88
380. Peddamudium 336 /01, Yellatur 56
381. Peddapasuputa 40 412. Yerragunila-Rax 296
382. Purumamilla 326 **East Godavari

383. Proddetur 5500 413. A. Mallavaram 184
384. Pulivendula 384 414, Addateegala 184
384 A Pulivendula 192 4185, Alamuru 368

385. Pullampat 248 416. Allavaram 336
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1 3 4 1 3 4
417. Amalapuram 3048 450. Kadiyam 384
418. Ambaljipet 1000 451, Kajuluru 184
419, Anaparthy 1472 452, Kakinada 7500
420. Anathavaram 184 452 A Kakinada 8000
420.A Anathavaram 88 452.B Kakinada 9000
421. Angara 344 453. Kamarajupeta 184
422. Annavaram 368 454, Kandikuppa 160
423. Anthervedi 160 454 A Kandikuppa 88
424, Atchutapuram 112 455, Karapa 184
425, Atreyapuram 200 456. Katnipudi 184
426. Biccavulu 312 457. Katravulapalli 184
427. C.SK. Pudi 56 458. Katrenikona 184
428. Challapalli 184 459, Kesanakurrupalem 168
429. Chebrolu 184 459 A Kesanakurrupalem 64
430. D. Gannavaram 328 460. Kesavaram 184
431. Dangeru 152 461. Kirlampudi 344
432. Devipatnam 56 462. Komaragiripatnam 184
433. Divili 184 463. Korukonda 336
434, Dowilaiswaram 1000 464, Kotananduru 112
435, Draksharama 360 465. Kothapeta 384
" 436. Dulla 184 465.A Kothapeta 320
437. Gadala 184 466. Kotipalii 184
438. Gandepalli 184 467. Machavaram 320
439, Gantipedapudi 112 468. Malkipuram 1384
440. Gokavaram 344 469. Mallam 152
441, Gollalamamidada 376 470. Mallisala 152
442, Gollapalem 184 471. Mandapeta 2000
443. Gopalpuram 184 472, Maredumilli 56
444, Gurazanapalli 112 473. Mirihipadu 184
445, Guttinadeevi 184 474, Mukkamala 336
446. Hamsavaram 112 475. Mukteswaram 360
447, |. Polavaram 160  476. Mummidivaram 768
448, Jagannadhagiri 112 477. Muramalla 176
449 Jaggampeta 336 477 A Muramalla 88
449 A Jaggampeta 184 478. Nagulapalli 184
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479. Nandarada 184 510. Tuni 1698
480. Narendrapuram 160 510A Tuni 88
481. Pamarru 184 511. Uppada 336
482. Pasariapudi 352 512. Uppalogdptam 184
483, Peddapuram 1400 513. Vanapalii 112
484, Peravaram 112 514, Velangi 184
485. Pithapuram 1400 515. Vetlapalem 184
486. Ponnamanda 352 §16. Vommangi 56
487. Purushothapatham 112 517. Yanam 768
488. Raghudevapuram 336 517.A Yanam 184
489. Rajahmundry 9500 518. 'Yeleowaram 768
489.A Rajahmundry 80 519. Yerravaram 184
489 8 Rajahmundry (Pr. Estates) 3500 *“Guntur
489.C Rajahmundry 4000 520. A.G. Talem 160
489.D Rajahmundry 1000 521. Adavuladeevi 184
490. Rajangaram 336 522. Adigoppula 128
491. Rajavommangl 88 523. Amravathi 344
492, Ramachandrapuram 1400 524. Amruthalur 336
493. Rampachodavaram 336 525. Anantavaram 184
494, Rangampeta 184 526. Appikatla 184
495. Ravulapalem 1464 527. Atchampet 184
496. Rayayaram 1408 528. Bandlamothu 184
497. Razole 704 529. Bapatia 1384
498. Rowthurapudi 56 530. Battiprolu 368
499. Sakhinetipali 720 531. Bellamkonda 88
500. Samalkot 1000 532, Bhrughubanda 88
501. Sanavaram 112 533. debalern 184
502. Sanrapalem 112 s34 Brahamanpahl 56
503. Srikrishnapatnam 152 535. Chandolu 192

504. Srirampuram 56 536. Chebrolu 352
505. Tallarevu 184 537. Cherukupalii 368
506. Tamarada 152 §38. Chilakaluripet 2288
507. Tatipaka 1064 539 Chinalingayapalem - 120
508. Thondangi 12 540. Dachavaram 80
509. Timmapuram 184 541, Dachepalii 1000
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1’ 3 4 1 3 4
542. Dhulipudi 160 572. Kunchanapalli 336
543. Dodleru 88 573. Kunkalagunta 88
544, Donepudi 184 574. Lamelia 200
545. Duggirala 384 §75. Machavaram 184
546. Durgi 184 576. Macheria 832
547. Edlapadu 344 577. Mandadam 304
548. Edlapaiil 176 578. Mandapadu 336
549. Epurilanka 88 579. Mangalagiri 1600
550. Ganapavaram 88 580. Medikonduru 184
551. Gir/A. Nagar 6000 581. Mupalla VKD 136
551.A Gir/A. Nagar 7500 582. Muppalla SAP 160
551.8 Gir/A. Nagar 5500 583. Murikpudi 56
552, Gir/A.Peta 2500 584. Nagaram 184
552.A Gi/A. Peta 1000 588. Nagulavaram 88
653. Gir/K. Peta 4600 586. Nambur 368
553.A Gir/K. Peta 3000 587. Nandivelugu 336
554. Gir/P. Bazar 2000 §88. Narakoduru 336
-554 A Gir/P.Bazar 4100 589. Narasayapalem 232
555. Gudavalil 184 560. Narsaraopet 4512
556. Gurazala 368 591. Nekarikallu 184
557. Intur 88 582. Nizampatnam 240
558. lpur 88 593. Nutakki 384
559. K.N. Vari Palem 88 504, Pajapadu 88
560. Kakumanu 184 505. Pamidipadu 88
561. Kankatapalem 184 596. Patibandla 88
562. Karampudi 272 597. Pedakodamagundia 184
563. Karlapalem 208 598. Pedakurapadu 184
564. Karumanchi 64 509. Pedanandipadu 368
565. Kollipara 352 600. Pedapalem 184
566. Kolluru 338 601. Pedaputivarru 184
567. Komerapudi 68 602. Peravali 184
568. Kondrupadu 184 603. Perecheria 352
569. Krosuru 336 604 Phirangipuram 192
§70. Kuchinapudi 184 805. Piduguratta 1272
571. Kuchipudi 184 606 Plttalvanipalem 336
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607. Ponnekaliu 184 640. HD, BLN/377 3000
608. Ponnuru 1400 641. HD, BWNP/775 5550
608. Prathipadu 344 642. HD, CANTT/860&863 6100
610. Palladigunia 304 643. HD, CGT/444 6000
611. Renlachintala 264 644. HD, CMR/52 10000
612. Repalie 1400 644 A HD, CMR/441 7000
613. Returu 88 644.B HD, CMR/456 & 457 23700
614. Rompicheria 152 645. HD, DEB/320 4600
615. S.J. Modi 184 646. HD, DWP/335 4500
616. Santhamaguluru 56 647. HD, EGD/26&371 12500
617. Satamapali 1250 647 A HD, EGD/381 5250
618. Sasuluri 184 648. HD, SCBL/300 1500
619. Savalyapuram 184 649. HD, GOL/351 9500
620. Singupalem 120 650. HD, GWD/473 8000
621. Srinagar 184 650.A HD, GWD/ 4000
622. Stuvartpuram 176 650.B HD, GWD/4618465 22000
623. T. Sanduru 184 650.C HD, GWD/59 6000
624. Tadikonda 368 651. HD, HCU/301 1000
625. Tenali 7560 652. HD, J.H/238&248 9000
626. Tullur 338 652.A HD, J.H/ 1000
627. Turagavaripalem 88 653. HD, JDBL/309 5850
628. Uppalapadu CKT 56 654 HD, KKP/307 4200
629. Uppalapadu GT 352 655. HD, KPHB/88 7000
630. Vallabhapuram 336 656. HD, KSG/712 8560
831. Vatticherukuru 240 657. HD, KVDG/753 6650
832 Veldurthy 88 658. HD, LBN/403 4400
633. Vemuru 336 659. HD, LGPL/303 3300
634, Vijaypuri (South) 184 660. HD, MBDI6760&761 19500
635. Vinudonda 1400 660.A HD, MBD/763&764 12000

:‘Hyderabad 660.B HD, MBD/766 8100
636. HD, ADN 8000 661. HD, HW773 3500
637. HD, AR/29 7000 662. HD, MLKMOS 9000

637.A HD, AR/374 8600 663. HD, MLKP/548 5000
638. HD, BHEL/302 5000 664. HD, MRM/353 6000
639. HD, BKP/756 5100 665. HD, MTS/334 4400




253 Written Answers

ASADHA 15, 1920 (Saka)

To Questions 254

9 2 3 4 1 3 4
666. HD, MYPA/304 1000 696. Dharmapuri 336
667. HD, NCH/715 3000 697. Dharmaram 304
667.A HD, NCH/717 6000 698. Dongadurthi 25
668. HD, PRKN/776 4750 699. Dontapur 25
669. HD, RJN/401 4500 700. Durshed 162
670. HD, RMKT/475 9000 701. Eigth Incline -1000
671. HD, RMPR/703 5000 702. Elkathurthi 56
672. HD, SD/770&771 10000 703. Eligaid 56
673. HD, SD/780 6000 704. Ellanthankunta 152
674. HD, SD/81&84 21400 705. Fertilizer City 1000
675. HD,SD/82 3300 705.A Fertilizer City 384
675.A HD, SD/83 2800 706. Gamniraopet 184
676. HD, SDB/406 9000 707. Gangadhara 304
677. HD, SFD/21, 238&24 13800 708. Gangaram 25
678. HD, SFD/22 5000 7089. Gangipalli 162
679. HD, SFD/331&339 32050 710. Garrepally 56
679.A HD, SFD/596 4000 711. Godavarikhani 2500
680. HD, STNR/453 5200 712. Gollapall 162
681. HD, SNKP/711 4000 713. Gopalaraopet 184
682. HD, SRN/404 10700 714, Gopulapur 25
682.A HD, SRN/87 9000 715. Gundampalil 25
683. HD,TNK/701 3000 716. Gunjapadugu 50
684. HD, VSPM/402 8000 7. Husnabad 336
685, HD, VSV/774 4050 718. Huzurabaj 1000
686. HD, VVK/306 6500 719. Ibrahimnagar 25
FiKarimnagar 720. Ibrahimpatnam 152
687. Asifnagar 152 721. Jagtial 3700
688. Basantnagar 424 722, Jammlkunta 1000
689. Begumpet 25 723. Julapalii 152
690. Bejjanki 152 724, Jyothinagar 2Q00
691, Boinpalli 162 725. Kachapur 56
692, Centenary Colony 336 726. Kalvasrirampur 152
693. Cheerlavancha 25 727. Kamalapur 152
694, Chegyam 25 728. Kamanpur 152
695. Choppadandi 368 729 Karimnagar 10000
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730. Kasimpet 80 763. Paidimadugu 25
731. Kataram 152 764. Partapalli 152
732. Kathalapur 66 765. Peddapalli 1200
733. Kesavapatnam ‘152 765.A Peddapalli 768
734. Kodimial 152 766. Pegadapalli 152
735s. Koheda 88 767. Poodur 152
736. Kolanur 56 768. Pothakapalli 152
737. Koonaraopet 25 769. Potyal 25
738. Koratla 768 770. Raikal 336
738.A. Koratla 162 771. Ramadugu 152
739. Kothapalli 304 772 Ramagundam 336
740. L.M.D Colony 304 773 Renikunta 56
741. Laxmipur 25 774. Rudrangi 50
742. Mahadevapur 152 T75. Saidapur 56
743. Mallapoor 56 776. Sanigaram 56
744, Mallaram 25 777. Sarangpur 56
748, Mallial 138 778. Sirgilla 1400
748, WNamwdalapali 152 T19. Suttanabad 304
747. Manakondur 152 780. Tadicheria 25
748. Mannegudem 25 781. Thakkapall 25
749. Manthani 1982 782. Thandrial 25
T48 A Manthani 152 783. Thimmapur 50
750. Marrigadda 45 784, Thogarrai - 56
751. Medipalit 182 785. Uppal 56
752. Metpalll 1000 786. V. Venkataraopet 45
753. Milkanoor 184 787. Yangara 56
754, Mustabad 336 788. Varshakonda 25
7565. Mutharam 25 789. Vavilala 56
756. Mutyampet (NSF) 56 790. Veenavanka 56
757. - Nagnoor 182 791. Velgatoor 56
758. Narisingapur 25 792 Vemulavada 384
759. Narella 56 792.A Vemulavada 56
760. Nimmapali 25 793. Vinkatapur 25
761, Nizamabada 25 794, Vennampalli 56
762, Nustulapur 56 795. Yellareddipet 184
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ASADHA 15, 1820 (Saka)

To Questions 258

1 3 4 1 3 a
~“Khammam 829. Kunavaram 184
796. Ammapureddipalli 56 830. Kusimanchi 184
797. Aswapuram 392 831. Lankapalli 56
798. Aswaraopet 344 832. Laxminagaram 184
799. Bachoda 56 833. M.P. Banjara . 56
800. Banigandlapadu 56 834. M.V. Palem 56
801. Bayyaram (M) 56 835. Madharam 184
802. Bayyaram (Y) 184 836. Madhira 384
803. Beerapalli 56 836.A Madhira 184
804. Bhadrachalam 2500 837. Mannegudem 56
805. Banakal 152 838. Manuguru 384
806. Burgampahad 184 838.A Manuguru 1000
807. Chandrugonda 184 838. Marripeda 336
808. Charla 184 840. Mondikunia 56
809 Chennuru 56 841. Madigonda 184
810. Chintakani 152 842, Malakalapalii 96
E-SS W CThimooy 152 °4d Haguwiavaneha 102
812. Dammapeta 184 844. Nagupalli 56
813. Domakal 336 845, Naikangudem 56
814, Enkoor 152 846. Nelakondapalli 336
815, Erragunta 56 847. Nemali 184
816. Gangavaram 152 848. Palvoncha 1400
817. Garla 184 849, Pandithapuram 184
818. Gollapudi 184 850. Peddagopathy 152
819. Jagannadhapuram 56 851. Penuballi 184
820. Jallepalli 56 852. Penugdianu 56
821, Janampeta 88 853. Produtur 56
822. Julurpahad 184 854, Rajesharapuram 56
823. Kalluru 336 855. Rudrampur 424
824. Kandukur 56 856. S.N. Puram 152
825. Karepalii 152 857. Sathupalii 768
826. Khammam 9800 857.A Sathupalli 328
827. Kothagudem 1392 858. Siripuram 56
827 A Kothagudem 1400 859. Sujathnagar 184
828, Koyachilaka 56 860. Tallada 336
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JULY 6, 1998

To Questions 260

3

1 3 4

861. Tallampadu 56 895. Edara 152
862. Thnikella 152 896. Elamarru 160
863. Tekulapalli 56 897. Elimoga 56
264, Thimmaraopeta 56 898. G. Kondur 384
865. Thotapalli 152 899. Gamoalagudem 336
866. Tirumalayapalem 152 900. Gandrai 152
867. V.R. Puram 152 901. Gannavaram 1750
868. Vallabhi 56 902. Garikapadu 152
869. Vanamalakistapuram 56 903. Ghantasala 304
870. Vemsoor 184 904. Gopavaram 152
871. Venkatapuram 184 905. Gosavidu 56
872. Vutukur 56 906. Gudipadu 88
873. Wyra 1000 907. Gudivada 4000
874. Yellandu 788 908. Gudlavalledu 520
875. Yerrupalem 152 909. Guduru 152
::Krishna 910. Hanumanjunction 768
876. Agaripalil 336 911. ibrahimpatnam 1400
877. Akkireddigudem 152 912. Jaggayyapeta 1432
878. Angaluru 160 913. Jayanthi 152
879. Agurolanu 56 914, Jujjuru 162
880. Avanigadda 768 915. K.T. Palii 320
881. Bandipalem 162 916. Kaikaluru 1000
882. Bantumilli 520 916.A Kaikaluru 768
883. Bhaskarraopet 152 917. Kalidindi 552
884. Bhujabalapatnam 336 918. Kanchlkacherla 424
88S. Challapaili 768 919, Kankipadu 1400
886. Chandralapadu 1852 920. Kanumuru 152
887. Chatrai 168 921. Katuru 344
888. Chennur (KRI) 56 922. Khambhampadu 168
889. Chevitikallu 152 923. Kodali 168
890. Chimalapadu 88 924, Kodur 304
891. Chinnapuram 152 925. Kolletikota 56
892. Chintalapadu 96 926. Kondapalli 520
893. Devarapaii 184 927. Korukollu 168
894. Dondapadu 152 928. 168

Kosuru
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ASADHA 15, 1820 (Saka)

To Questions 262

1 3 4 1 3 4

929. Kruthivennu 152 964. Polavaram (NZV) 56
930. Kuchipudi 768 965. Poranki 1340
931. Lankapalli 88 966. Potumeeda 56
932. Laxmipuram 152 967. Putrela . 168
933. Leelanagar . 56 968. Ramavarappadu 1500
934. Machilipatnam 6000 969. Ramireddipalli 88
935. Makkapet 336 970. Reddigudem 168
936. Mandavalli 336 971. Rudrapaka 152
937. Manikonda 345 972. Srikakulam 152
938. Mirzapuram 88 973. T. Sanubanda 168
939. Mopidevi 152 974. Tadimada 176
940. Moturu 152 975. Tallapalem 88
941. Mudinepalli 656 976. Tamirisa 162
942. Mukkolu 56 977. Telaprolu 304
943. Mulapadu 384 978. Thotlavalluru 152
944, Munjuluru 152 978.A -Thotlavalluru 88
945. Mustabad 320 979. Tiruvuru 766
946. Mylavaram 736 980. Unguturu 168
947. Nagayalanka 368 981. Vadlamannadu 56
948, Nandigama 832 982. Vatsavai 168
949. Nandivada 56 983. Veerankilock 344
950. Nidumolu 80 984. Vellanki 88
951. Nimmakur 152 985. Vellatur 184
952, Nunna 424 986. Ventrapragada 152
953. Nuzvidu 2000 '987. Vishwanadhapalli 56
954, Pallarlamudi 56 988. Vissannapet 368
955, Pamarru 952 989. VJ. Autonagar-SMNS 5444
956. Pedagonnuru 56 990. VJ, Bandar Road, 14800
957. Pedakallepalli 152 990A VJ, Bandar Road (ind, EST) 2000
958. Pedana 352 991. VJ, CTX RLU 10000
959. Pendyala 152 992. VJ, MCM-RLU 9000
960. Penuganchiprolu 336 993. VJ, Satyanarayanapuram 4728
961. Penumalli 56 894, VJ, Vijayawada (Gov. Pey) 4000
962. Perisepalii 152 994.A VJ, Krishnalanka 2000
963. Polayaram (MPM) 152 995, Vuyyuru 600
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JULY 6, 1998 To Questions 264
i 1 3 4 1 3 4

995.A Vuyyuru 1000  1027. Gadvemula 56
996. Zamigolivepalli 152 1028. Gani 56
“*Kumool 1029. Gazulapalli 184
997. A. Kodur 88  1030. Gonegandia 56
998. Adoni 3840 1031. Gospadu 184
999. Ahonilum 56 1032. Gudur. K. 192
1000. Akumalia 56 1033. Gulyam 56
1001. Alamur 56 1034. Halaharvi 56
1002. Allagadda 1076 1035 Halvi 56
1003. Altur 256 1036 Harivanam (P) 56
1004. Aspari 80 1037 Harivaram 56
1005. Atmakur 368 1038 Holagonda 56
1006. Banaganapalli 192  1039. Hussainapuram 56
1006.A Banaganapalli 152 1040. Ingaladhahal 56
1007. Bandi Atmakur 184 1041. Jaladurgam 56
1008. Bannur 56 1042, Joharapuram 56
1009. Bapuram 56 1043. Jonnagiri 56
1010. Basarakodur 56 1044. Kalugotia 40
1011, Bethamcheria 848 1045. Kamnalapadu 56
1012. Brahmagiri 368 1046. Kanakadripalli 56
1013. Brahmanakotkur 152 1047. Kanala 184
1014. C. Belgal 88 1048. Kandukur 56
1015. Cement Nagar 184 1049. KNL, Krishna Nagar 4000
1016. Chagalamarri 336 1050. KNL, Kumool 9000
1017. Chinnatekur 56 1050.A KNL, Kumool (DTO) 2500
1018. Chippagiri 56 1051. Kodumur 336
1018. Devanakonda 56 1052. Koilkuntia 200
1020. Diguvapadu 56  1052.A Koilkuntla 152
1021. Dinnedevarapadu 184 1053. Kolimigundia 56
1022. Domipadu 184 1054. Konidela 56
1023. Dronachalam 768. 1055. Kosigi 184
1023.A Dronachalam 296 1056 Jothakota 56
1024. Erigeri 56 1057. Kowthalam 56
1025. Q, Singavaram 56 1058. Kunthanahal 56
1026. Godigarevula 56 1059 Laddagiri 56
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ASADHA 15, 1920 (Saka)

To Questions 266

1 3 4 1 2 3 4
1060. Maddikera 184 1095. Polur 56
1061. Maddur 56 1086. Pulakurthy 56
1062. Mahanandi 152 1097. Pyalakurthy 56
1063. Malkapuram 88 1098. Racherla 56
1064. Mallapalli 56 1099. Ramallakota 56
1065. Mantralayam 184 1100. Ramapuram 56
1066. Midthur 88 1101. Rampuram 184
1067. Molagavaili 56 1102. Rangapuram 184
1068. Muthyalapadu 56 1103. Rudravaram 162
1069. 4 Nagaladinne 56 1104. Sanjamala 56
1070. Nagalapuram K. 56 1105. Sirvella 336
1071. Nagaradona 56  1106. Srisailam (D) 368
1072. Nagarur 56 1107. Srisailam (P) 384
1073. Nandavarem 56 1107.A Srisailam (P) 304
1074. Nandikotkur 688 1108. Tangutur 56
1075. Nandivargam 56 1109. Thimmapuram 56
1076. Nandyal 5500 1110. Thuggali 56
1077. Namoor 88 1111, Ulindakonda 88
1078. Orvakal 56 1112 Uppalapadu 56
1079. Owk 184 1113. Uyyalawada 56
1080. P.R. Palii 56 1114, Veldurthy 184
1081. Pagidyala 152 1115. Velgode 336
1082. Palkur 56 1116. Velpanur 56
1083. Pamulapadu 56 1117. Vempenta 56
1084, Panyam 184 1118, Vyalawada 56
1085. Pattikonda 368 1110, Yallur 336
1086. Peapully 336 1120. Yemmiganur 1128
1087. Peddakadubur 56 1121. Yerraguntla 184
1088. Peddapadu 56 **Mahabubnagar
1089. Peddathumbalam 56 1122. Achampet 520
1090. Pendekallu 56 1123. Addakal 88
1091, Peravali 56 1124. Alampur 184
1092, Perusomuta 56 1125, Amanagaliu 336
1083. Pesaraval 56  1126. Amarchinia 184
1094, Polakal 56 1127. Amrabad 56

P g
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1 3 4 1 3 4

1128. Apparala 56 1163. Kothakota 296
1129. Atmakur 336 1164, Kothalabad 56
1130. Avancha 56 1165. Kothapally 56
1131. Balamoor 56 1166. Kothur ida 360
1132. Balanagar 184 1167. Koukuntia 56
1133. Beehpally 56 1168. Krishna 88
1134, Bhuthpur 80 1169. Lalkota 56
1135. Bljwar 56 1170. Lingal 152
1136. Bomraspet 56 1171. Lingampet 56
1137. Charakonda 56 1172. Madanapuram 96
1138. Chinachintakunia 88 1173. Maddur 56
1139. Damaragidda 56 1174, Madgul 56
1140. Devarakadra 352 1175. Magandor 56
1141, Dhanwada 152 1176. Mahabubnagar 5500
1142. Gadwal 1400  1177. Makthal 336
1143. Ghattu 56 1178. Maidakal 88
1144, Gopalpet 88 1179. Manopad 88
1145. Hanwada 56 1180. Marikal 184
1148. leeja 368  1181. Midijil 152
1147. Irwyn 25 1182. Mogaligidda 56
1148. Jadcherla 1400 1183. Moosapet 152
1149. Kadthal 160 1184. Nagarkurnool 768
1150. Kalwakurthy 520 1184 A Nagarkurnool 184
1151, Keshampet - 184 1185. Narayanpet 1000
1152. Kethepalty 56  1186. Nawalpet 152
1153. Khikaghanapur 56 1187. Padkal 56
1154. Kodandapur 56 1188. Palem 768
11565. Kodangal 304 1189. Panagal 88
1156. Kollkonda 88 1190. Pebbair 184
1157. Kokapur 336  1191. Pedakothapally 152
1158. Kolur 56 1182. Peddamandadi 56
11568. Kondurg 120 1193. Pentalavally 152
1160. Kosgi 192 1184, Polepally 56
1161. Kolakapra 56 1195. Pulimzmidi . 56
1162. Kolakonda 56 1196. Raghupathipet 25
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7o Questions 270

1 3 4 1 3 4
1197. Raikal 56 1231. Chiragpally 162
1198. Rajapur 152 1232. Digwal 184
1199. Rajoli 184 1233. Dommala 25
1200. Ravulapalii 184 1234. Doulatabad-1 184
1201 Shadnagar 80 1235. Doulatabad-|l 152
1202. Shantinagar 1600 1236. Dubbax 336
1203. Sirsawara 184 1237. Duddeda 88
1204. Srinagar 56 1238. Gadipeddapur 56
1205. Tadur 88 1239. Gajwel 1088
1206. Talakondapally 80 1240. Ganeshpally 56
1207. Telkapally 56 1241 Gowraram 184
1208. Thimmalipet 200 1242, Gummadidala 184
1209. Thoodkurthy 56 1243. Hadnoor 56
1210 Udithyal 56 1244, Hainoora 88
1211 Undavally 56 1245. Ismailkhanpet 162
1212. Uppunuthala 88 1246. Isnapur 640
1213. Urukonda 56 1247. Jagadevapur 336
1214. Utkur 184 1248. Jarasangam 56
1215. Vangoor 56 1249. Jinnaram 152
1216 Vama 88 1250. Jogipet 384
1217. Veepangandia 56 1251 Kalher 56
1218 Veldanda 56 1252. Kandi 184
1219. Veljal 56 1253. Kangll 56
1220. Wanaparthy 1400 1254. Khazipally 152
1221. Yedula 25 12565. Kodakandia 184
Medak 1256. Kohir 336
1222, Alladurg 152 1257. Kollur 56
1223. Antharam 56 1258. Kondapur 152
1224. Aimakur 56 1259, Kothapally 184
1225, Bachepally 56 1260. Kothur. B. 56
1226. Bhanur 792 1261 Kowdipally 162
1227. Bollaram 384 1262. Kuicharam 56
1228. Budhera X Road 152  1263. Mallepally 56
1229. Chegunja 192 1264. Manayarpalii 65
1230. Chinakodur 152 1265. Mandharabad 152
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A 3 4 1 3 4
1266. Manur 56 1300. Tekmal 184
1267. Masaipet 162 1301. Togutta 88
1268. Medak 1248 1302. Toopran 352
1269. Mirdoddi 88 1302.A Toopran 192
1270. Mogadampali 56 1303. Tunkikhalsa 56
1271. Munipally 56 1304. Vadegepally 56
1272. Narayankhed 458 1305. Velmala 56
1273. Narsapur 440 1306. Yeddumailaram 1128
1274. Narsingi 152 1307. Yeldurthy 184
1275. Nizampet-i 45 1308. Zaheerabad 1400
1276. Nizampet-Ii 56 1308.A Zaheerabad 184
1277. Nyalkal 56 :Nalgonda
1278. Ontimamidi 152 1308. Adavuladeevulapalii 80
1279. Papannapet 184 1310. Alair 336
1280. Patancheru 3512 1311, Appajipet 56
1281. Pedakanjeria 88 1312. Aravapally 56
1282. Pulkal 56 1313. Aimakur 112
1283. Ralkode 56 1314. B. Vellumala 80
1284, Ramayampet 424 1315. Bethavolu 184
1285. Ramayapally 56 1316. Bhavanipuram 184
1286. Rangampet 152 1317. Bhuyanagiri 1200
1287. Regode 56 1318. Bibinagar 424
1288. Rudraram 184 1318.A Bibinagar 152
1289. Sabashpally 56 1319. Bomalaramaram 184
1290. Sadasivpet 384 1320. Chada 25
1290.A Sadasivpet 184 1321, Chandampet 56
1201. Sangareddy 2840 1322. Chandoor 384
1282. Sanjivaraopet 66 1323, Cherukupally 56
1293. Sardhana 56 1324. Chininapally 190
1294, Shankarampet-| 336 1325. Chityal 424
1295. Shankarampeta-Ii 184  1326. Choutuppal 808
1296. Shivampet 162 1327. Damarcheria 184
1207. Siddipet 3512 1328. Devarakonda 1000
1298. Sirgapur 56 1329. Dindi 112
1299. Suraram 56 1330. Edulur 80
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To Questions 274

1 3 4 1 3 4
1331. Gaddipally 152 1364. Narayanapuram 56
1332. Garakunilapalem 56 1365. Narketpally 304
1333. Gudipally 56 1366. Nemmikal 56
1334. Gundrampally 56 1367. Neredcherla 368
1335. Gurrampode 80 1368. Nidamanddor 336
1336. Halia 368 1369. Nuthanakal 80
1337. Hill Colony 360 1370. Padamatapally 56
1337.A Hill Colony 160 1371. Pedavoora 56
1338. Huzurnagar 1000 1372. Penpahad 56
1339. Kanagal 80 1373. Pochampally 424
1340. Kattangur 184 1373.A Pochampally 152
1341, Kethepally 56  1374. Put tapaka 360
1342. Kodad 1400 1375. Raghunadhapuram 50
1343. Koyalagudem 184 1376. Rajapet 96
1344. Lenkalapally 80 1377. Ramannapet 184
1345. M. Thurkapally 80 1377.A Ramannapet 80
1346. Madhapur 56 1378. Ramapuram X Road 184
1347. Madhavaram 56 1379. Shaligowraram 56
1348, Mallepally 360  1380. Suryapet 2400
1349. Marriguda 180 1381. Tadakamalla 80
1350. Mattampally 88 1382. Thipparihy 184
1351. Mattapally 112 1383. Thripuraram 160
1352, Mellacheruvu 184 1384. Thungathurthy 112
1353. Miryalaguda 4000 1385. Tirumalagiri (MYG) 56
1354, Mothkur 368 1386. Tirumalagiri (SRT) 304
1355, Munagala 184  1387. V.K. Pahad 56
1356. Munugode 180  1388. Valigonda 368
1357. Madigudem 56  1389. Velisala 56
1358. Nagireddipally 184  1390. Vemulapally 88
1359. Nakrekal 992 1391, Vishnupuram 360
1360. Nalgonda 2800 1392 Wardhananukota 56
1360.A Nalgonda 2500 1393, Yadagirigutta 184
1361. Namavaram 56 1383.A Yadagirigutta 83
1362. Nampally 184 1394, Yellanki 152
1363. Narayanapur 1395, Yerravaram 56

152
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::Nellore 1428. Jaladanki 56
1396. A.S. Peta 152 1429. Jauampu 56
1397. Allur 368 1430. Kadivedu 56
1398. Anantasagaram 56 1431. Kaligiri 152
1399. Anikepalli (Kallurpalle) 184 1432. Kalluri 56
1400. Annamedu 56 1433. Kaluvoya 88
1401 Armenipadu 56 1434. Kandaleru 56
1402. Aimakur 336 1435. Kavali 2400
1402.A Almakur 88 1436. Kodavalur 336
1403. B. V. Palem 56 1437. Kota 352
1404. Balayapalli ) 152 1438. Kovur 424
1405. Balireddipalem 56 1438.A Kovur 184
1406. Ballav‘olu 56 1438. Krishnapuram 56
1407. Bltragunta 336 1440. Kurugonda 56
1408. Buchireddipalem 1000 1441. Lebur 152
1409. Chaganam 56 1442. Madirajagudur 152
1410. Chejeria 152 1443, Manubolu 184
1411 Chennur 184 1444, Marripadu 56
1412 Chinnacherukuru 184 1445, Mohamadapuram 56
1413. Chintaladeevi 56 1446. Momidi 56
1414. Chintavaram 66 1447. Mudivarihi 56
1415 Chittamur 80 1448. Mungamur 56
1416 D.C. Palli 56 1449, Mypad 184
1417 Dachur 56 1450 Naidupet 808
1418. Dagadarthi 56 1451 Narwada 56
1419. Dakkill 184 1452, Nidigallu 56
1420. Damaramadugu 152 1453. NI. Nellore 13688
1421. Duttalur 184 1454, NI Ne|iare (Mttry Clony.) 2900
1422, G.V. Palem 56 1454 A NI. Nellore 80
1423. Gandipalem 56 1455 ojiii 56
1424, Gudur 1400 1456. Podalekur 336
1425. indukurpet 152  1457. Potitapudi 88
1425.A Indukurpet 88 1458. Pudiparthy 152
1426. Iskapalem 56 1459. Rapur 184
1427. Iskapalli 56 1460 S.R. Puram 56
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To Questions 278

1 2 3 4 1 3 4
1461. Saipet 56 1493. Banswada 56
1462. Sangam 56 1493.A Banswada 360
1463. Shar (Srinarikota) 424 1494. Bardipur 56
1464. Siddankondur 184 1495. Bhavanipeta 152
1465. Siddipuram 56 1496. Bheemgal 360
1466. Somasila 56 1497. Bhicknoor 304
1467. South Mopur 56 1498, Bibipet 152
1468. Sullurpet 1000  1499. Bichkonda 208
1468.A Sullurpet 768 1500. Birkoor 56
1469. Sydapuram 56 1501. Bodhan 768
1470. I.P. Gudur 184 1501.A Bodhan 64
1471, Tada 184 1502. Bussapur 134
1472. Talamanchi 56 1503. Chandur 25
1473. Talpur 56 1504, Choutpally 25
1474, Tikkavaram 80 15085. Dharmaram 304
1475. Turimeria 184 1506. Dharpally 368
1476. Udayagiri 336 1507. Dichpally 160
1477. V.C. Satram 152 1508. Domakonda 200
1478. Vadicherta 56 1509. Dongii 25
1479. Vakapu 184 1510 Donkeswar 162
1480. Vallur 336 1511 Dubbak 25
1481. Varikuntapadu 56 1512. Errapahad 56
1482, Vavilla 56 1613 Gandhari 88
1483, Veerampall 56 1514 Gandivet 25
1484, Venkategiri 1000 15156 Hegdoli 56
1485, Vidavalur 184 1516 Indalwai 45
1486. Vinjamur 336 1517 Jakranpally 368
1487. Yellayapalem 56 1518 Jangampally 184

*“*Nizamabad 1519. Jannepally 152
1488, Aloor 368 1520. Jukkal 56
1489. Andhranagar 152 1521 Kamareddy 2400
1490, Armoor 1500 1522 Kammarapalli 45
1490.A Armoor 1000  1523. Kissannagar 352
1491, Atmakur 56  1524. Kondapur 25
1492, Bandapally 25 1525, Kotgiri 336
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1526. Kothabad 25 1560. Sumikryal 152
1527. Kothapally 56 1561 Thanakalan 56
1528. Lingampet 1682 1562. Vannel-B 184
1529. Machareddy 25 1563. Vannel-K 184
1630. Madakapalii 25 1564. Varni 184
1531 Madnoor 304 1565. Velpur 90
1632. Makloor 184 1566. Yedapally 152
1533. Mamidipally 25 1567. Yellareddy 336
1634. Mendora 45 1568. ergalla 45

1635. Morthad 336 ::Prakasam

1536. Mosra 45 1569. A.B. Palem 56
1637. Nagireddypet 88 1570. Addanki 1000
1638. Nandipet 336 1570.A Addanki 384
1539. Nasrullaba 25 1571. Ammanabrolu 160
1540. Navipet 336 1572. Arthaveedu 56
1541. Neela 56 1573. Ballikurava 56
1542, Nizamabad 10500 1574. C.S. Puram 56
15642 A Nizamabad 2500 15785. Chimakurthy 366
1543. Nizamsagar 56 1576. Chinaganjam 336
1544. Pachalanadikuda 56 1577. Chirala 5000
1545. Padigal 25 1578. Cumbum 336
1546. Pitiam 336 1578.A Cumbum 272
1547. Pochampad 336 1579. Darsi 368
1548. Pothangal 200 1580. Donakonda 184
1549. Rajampet 184 1581, Eddanapudi 56
1550. Ramadugu 45 1582. Ethamukkala 184
1551. Ramareddy 25 1583. Giddalur 384
1552. Ranjal 152 1583.A Giddalu¢ 184
1553. Ranjeria 152 1584, GoRapafi 56
1554, Reddypet 25 1585. Gudluru 56
1585, Rudrur 336  1586. idupulapadu 368
1556. Sadasivnagar 45 1587. Inkolu 368
1557. Saloora 56  1588. K. Uppalapadu 184
1558. Sarangapur 338 1589. Kaluzuvalapadu 56
1559. Sirikonda 56 1590 Kandukury 800
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ASADHA 15, 1920 (Saka)

To Questions 282

1 3 4 1 2 3 4
1591. Kanigiri 368 1625. Pothaiapadu 56
1592. Karamehbdu 336 1626. Punuru 56
1593. Karavidi 56 1627. Ramayapatnam 56
1594. Karedu 56 1628. Ravinuthala 184
1595. Karumanchi 56 1629. S.N. Padu 184
1596. Komarole 152 1630. Singarayakonda 424
1597. Kondepl 184 1631. Swarna 184
1598. Kothapatnam 184 1632. T. Naidupalem 56
1599. Kundurru 184 1633. Tallur 184
1600. Kunkalamarru 184 1634. Tanguturu 800
1601 Kurichedu 184 1635. Tarlupadu 56
1602. Lingassmudram 184 1636. Thimmasamudram 184
1603. Machavaram 56 1637. Thotavaripalem 56
1604. Maddipadu 336 1638. Tripuram 1562
1605. Maddiralapadu 184 1639. Turimella 56
1606. Manduvaripalem 184 1640. Ulavapadu 184
1607. Marella 56 1641. Uppugunduru 336
1608. Markapur 1200 1642. Valaparia 184
1608.A Markapur 184 1643. Velgandia (Mogalluru) 56
1609. Marturu 336 1644. Vetapalem 520
1610 Medarametia 200 1645. Vodarivu 56
1611 Mundlamuru 56 1646. Voletivaripalem 56
1612. Muppavaram 56 1647. Yerragondapalem 336
1613 Naguluppalapadu 184 ‘Rangareddy
1614. Ongole 7500 1648. Abdullapurmet 336
1615 Pakala (W. Palem) 56 1649. Aziznagar 336
1616 Pamaru 336 1650. Badangipet 384
1617. " Pamidipadu 56 1651 Basheerabad 336
1618 Panguluru 56 1652. Basupalfi 152
1619. Parchur 368 1653. Chevella 184
1620. Peddadomala 152 1654. Chinnagolconda 152
1621. Pernamitta 184 1855. Dandumailaram 56
1622, Podili 1000 1656. Devarayamijal 232

1623. Pokuru 56 1657. Dharoor 152
_1_624. Ponnaluru 56 1858. Doma 56




283 Written Answers JULY 6, 1998 To Questions 284
1 3 4 1 2 3 4
1659. Dubbacheria 160 1692. Nedunoor 160
1660. Dundigal 184 1693, Palgutta 88
1661. Ennaram 152 1694. Pargi 184
1662. Gadisingapur 56 1695. Pateiguda 152
1663. Ghatkesar 1000 1696. Peddamul 152
1664. Ibrahimpatnam 632 1697. Ponnala 56
1664.A Ibrahimpatnam 384 1698. Rachaluru 56
1665. Jaggamguda 152 1699. Raipole 56
1666. Kanekal 56 1700. Sanghinagar 184
1667. Karankote 424 1701. Sardarnagar 56
1668. Keesaragulila 336 1702. Shabad 152
1669. Khanapur 152 1703. Shamirpet 336
1670. Kompally 384 1704, Shamshabad 1000
1671. Kongraraviryal 56 1705. Shankarpally 432
1672. Kulakacheria 162 1706. Shapur 336
1673. Madireddypalii 162 1707. Tandur 1400
1674. Maharajpet 152 1708. Tukkapally 152
1675. Meheshwaram 336 1709. Turkayamijal 384
1676. Maliwar 56 1710. Turmamidi 56
1677. Mall V. Nagar 152 1711. Venkatapur 56
1678. Mamidipally 336 1712. Vikarabad 1448
1679. Manchala 152 1713. Yacharam 152
1680. Mankhal 336 1714, Yalal 56
1681. Manneguda 152 1715. Yeliminedu 56
1682. Marmpalily 184 1716. Yellampeta 162
1683. Marripalli 152  ::Srikakulam
1684, Medchal 900 1717. Allada 56
1685. Meerkhanpet 56 1718. Allinagaram 192
1686. Medicity 56 1719. Amadalacalasa 768
1687. Mohammadabad 160 1720. AML. Nagaram 162
1688. Moinabad 336 1721. B.S.Puram 152
1689. Momibpet 152 1722. Baruva 160
1690. Narapally 384 1723. Bathili 56
1691. Narsinghi 184 1724. Bhamini 56
1691.A Narsinghi 192 1725. Bitiwada 56




285 Written Answers

ASADHA 15, 1920 (Saka)

To Questions 286

1 3 4 1 2 3 4
1726. Budithi 184 1758. Ranastalam 152
1727. Burja 56 1759. Santakaviti 184
1728. Calingapatnam 368 1760. Saravakota 152
1729. " Dusipeta 56  1761. Seethampeta 56
1730. G. Sigadam 56 1762. Sompeta 360
1731. Gara 152 1763. Srikakulam 3750
1732. Hiramandalam 336 1764. Srikurmam 152
1733. Ichapuram 352 1765. Tekkali 184
1733.A Ichapuram 304 1766. Urlam 56
1734. K.M. Valasa 56 1767. Veeraghattam 184
1735. Kaviti 336 “**Visakhapatnam
1736. Kotabommali 184 1768. A. Kodur 152
1737. Kothapam 56 1769. Adivivaram 512
1738. Kothuru 184 1770. Anakapalle 3500
1739. Kurigam 56 1771. Anandapuram 328
1740. Mandasa 192 1772. Ananthagiri 56
1741. Meliaputti 184 1773. Araku 160
1742, Mobagam 56 1774. Bheemili (B. Pinm) 602
1743. Nandigaom 56 1775. Chiniapalli 160
1744, Narasannapeta 368 1776. Chodavaram 384
1745, Naupada 162 1776.A Chodavaram 176
1746. Nimmada 184 1777. D. Yerravaram 56
1747. Palakonda 336 1778. Devarapalii 88
1748. Palasa 1000 1779. Dumbriguda 56
1748.A Palasa 152 1780. Etlkoppa’ka 168
1749, Pathapatnam 336 1781 G. Madugula 56
1750. Pathatekkall 152 1782. Golugonda 56
1751, Pinnintipet 184 1783. Gudivada 56
1752, Polaki 184 1764. Hukumpeta 56
1753, Ponduru 336  1785. Jamadevpeta 56
1754, Pundigatly 56  1786. K.D. Peta 160

1758, Purushottapuram 56  1787. K.J. Puram 56
1756. Pydibhimavaram 184  1788. Kotavaratla 160
1757. Rajam 344 1788 Kothakota 160
1757A Rajam 336  1790. Koyyuru 56




287 Written Answers JULY -6, 1908 To Questions 288
1 3 4 1 3 4
1791. L. Kodur 56 1823.A Vm. CRR Nagar 2832
1792. Lankelapalem 240 18238 Vm. CRR Nagar 1968
1793. Lothugadda Jh. 56 1824. Vm. Dabagardens 3672
1794. Madhurawada 1796 1824 A Vm. Dabagardens 3516
1795. Madugula 160 18248 Vm. Dabagardens 2128
1796. Makavaripalem' 160 1825. Vm. Gopalapatnam 1288
1797. Managapaka 160 1826. Vm. Ind. Estate 3896
1798. Munchingerpui 56 1826.A Vm. ind. Estate 1752
1799. Nakkapalli 176 1827. Vm. Kurmannapalem 384
1800. Narsipatnam 384 1828. Vm. M.V.P. Colony 1020
1800.A Narsipatnam 284 1828.A Vm. M.V.P. Colony 4912
1800.B Narsipatnam 120 1829. Vm. Malkapuram 2848
1801. Nathavaram 160 1830. Vm. Mindi 5906
1802. Paderu 336 1830.A Vm. Mindi 992
1803. Parawada 160 1830.8 Vm Mindi 1008
1804. Pedabylu 56 1831 Vm. Pandurangapuram 1024
1805. Pendurthi 1128 1831.A Vm. Pandurangapuram 2514
1806. R.V. Nagar 56 1832. Vm. Seet Hammadhara 5436
1807. Rambilli 160 1832.A Vm. Seethammadhara 1275
1808. Ravikamatham 160 1833. Vm. Velampeta 6000
1809. Reddyoakku 80 1833.A Vm. Velampeta 2760
1810. Revidi 56 1833.A Vm. Velampeta 4895
1811. S. Rayavaram 184 1834. Yelamanchili 240
1812, Sabbavaram 168 1834 A Yelamanchili 5§12
1813. Sagarnagar 416 Vizianagaram
1814, Seethayyapeta 56 1835. Alamanda 56
1815. Tagarapuvalasa 320 1836. Badangi 184
1816. TAllapalem 152 1837. Balijipeta 184
1817. Vadachepurupaili 56 1838. Bhogapuram 1682
1818. Vaddadi 160 1839. Bobbili 786
1819. Varahapuram 160 1839.A Bobbili 162
1820. Vemulapudi 56 1840. Chinialavalasa 336
1821. Vm. Balacheruvu 2000 1841. Chintapatii 56
1822. Vm. Steelplani 1008 1842, Chinihada 152
1823. Vm. CRR Nagar 3578 1843 Chipurupalli 6§20
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.

ASADHA 15, 1920 (Saka)

To Questions 290

1 3 4 1 3 4
1844, Denkada 56 1878. Salur 808
1845, Dharmavaram 152 1879. Seethanagaram 184
1846. Donkinavalasa 56 1880. Srirampur 56
1847. G.L. Puram 192 1881 Srungavarapukota 520
1849, G.R. Valasa 96  1882. Therlam 184
1850. Gajapathinagaram 488 1883. Vepada 56
1851. Gantyada 152 1884. Vizianagaram - 6000
1852. Garbham 152 Warangal
1853. Garividi 384 1885. Amangal 56
1853.A Garividi 304 1886. Apparajupalli 56
1854. Jami 56 1887. Arepally 25
1855. Jonnavalasa 56 1888. Ashoknagar 25
1856. Kasipatnam 56 1889. Atmakur 50
1857. Komarada 56 1890. Bachannapet 184
1858. Konda 56 1891 Bhupalapalii 336
1859. Korukonda 152 1892, Chelpur 25
1860. Kotagandredu 56 1893. Chennaraopet - 56
1861. Kothavalasa 488 1894. Cherial 336
1862. Kurupam 304 18965. Chinnagudur 56
1863. L. Kota 152 1896. Chityal 184
1864. Makkuva 152 1897. Danthalpalli 152
1865. Mamidipalti 56 1898. Devaruppala 56
1866. Mentada 56 1899. Dharmasagar 184
1867. Nellimaria 152 1900. Etumagaram 152
1868. Pachipenta 56 1901. Geesukonda 184
1869. Parvathipuram 1000 1902. Ghanpur-M 88
1969.A Parvathipuram 768 1803. Ghapur-STN 176

1870. Pedamanapuram 152 1904, Gimibai 25
1871. Perumali 56  1805. Govindraopet 88
1872, Pinapenki 56  1906. Gudur 182
1873. Piridi 184  1807. Haripirala 56
1874, Polipalli 152  1908. Hasanparthy 336
1875, Pusapatirega 152 1908. Ingurthy “56
1876. Ramabhadrapuram 184 1910 Janagoan 1152
1877. Ravivalasa 152 1911 Kamalapur 336




201 Written Answers JULY 6, 1998 To Questions 282
1 3 4 1 2 3 4
1912, Kambe'apally 56 1946. Teegalaveni 25
1913 Karsnapuram 88 1947. Thimmapur (H) 184
1914 Kasimdevpet 56 1948. Thorrur 336
1915 Kesamudram 336 1948. Uppargudem 56
1916 Kodakandia 184 1950. Vavilala 25
1917. Konkapaka 56 1851. Wanaparthy 25
1918 Kurvi 184 1952. Wardhannapet 336
1919 Labarthy 25 1953 WL, Hanamkonda 11200
1820. Laxmidevpet 25 1954. WL, Kazipet 1600
1921. Maddur 56 1955. WL, Warangal 4000
1922. Madikonda 100 1955.A WL, Warangal 6000
1823. Madipalii 25 1956. Yelizerla 56
1924. Mahabubabad 1400 1957. Yelkurthy (H) 25
1925. Mulugu 336 1958. Zatargadh 25
1926. Munagalayeedu 56 West Godavari
1927. Nallaballi 96 1959. Achanta 424
1928. Nandanam 25 1960. Agadalalanka 162
18290. Narmetta 56 19861 Akiveedu 1400
1930. Narsampet 1000 1862. Alampuram 336
1931. Narsimhulupet 56 1963. Alamuru 152
1932. Nekkonda 184 1864. Anakoderu 152
1933. Nallikuduru 184 1965. Anenthapalli 336
1934. Palakurthy 184 1966. Aravalli 152
1935. Panthini 184 1966.A Aravalli 80
1936. Parkal 424 1967. Attili 900
1836.A Parkal 56 1968. Badampudi 152
1837. Parwathagiri 184 1969. Bayyanagudem 152
1938. Peddapendyal 25  1970. Bhimadole 392
1939. Pegadapally 56 1971. Bhimavaram 7000
1840. Penugonda 56 1972. Bondada 152
1941.. Rogallapally 25 1972A Bondada 88
1942, Raghunathapaii 88 1973. Borrampalem 152
1943. Ralparthy 25 1974. Butayagudem 184
1944, Reddypuram 56 1975. Ch. Chintalapudi 152
1945, Sangam 184  1976. Ch. Pothepally 56
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ASADHA 15, 1920 (Saka)

" To Questions 294

] 3 4 1 3 4
1977. Chagallu 304 2010. Kadlyadda ‘1 52
1978. Chebrolu 368 2011. Kalavalapalll 152
1979. Chinagollapalem 184 2012, Kalavapudi 182
1980. Chinnayyagudem 168 2013. Kalipatnam 152
1981. Chinialapudi 768 2014. Kamavarapukota 184
1982. Chiniapalli 152 2015. Kamayyapalem 88
1983. Dagguluru 304  2016. Kannapuram 184
1984. Darbhagudem 88 2017. Kenuru 152
1985. Denduluru 200 2018. . Khandavalli 152
1986. Devarapalli 312 2018.A Khandavalli 80
1987. Dharmajigudem 184 2019. Kokkirapadu 56
1988 Duddipatia 152 2020. Kolamuru 152
1988.A Doddipatia 88 2021. Kommuchikkala 160
1989. Doramamidi 88 2022. Kondalaraopalem 88
1990. Dubacheria 152 2023. Konithiwada 152
1991. Duwva 336 2023.A Konithiwada 88
1992. Dwarakatirumala 336 2024. Koppaka (Pinaka) 184
1993, Eastvipparru 152 2025. Kopparu 152
1994, Elury 6000 2026. Kothapadu 336
1994 A Eluru 11000 2027. Kowvall 200
1995. Erraguntapalli 88 2028. Kovvuru 1400
1996. Errampalli -] 2028.A Kovvuru 304
1997. Ganapavaram 1400 2029. koyyalag udem 680
1998. Gogunta 56 2030. Lakkavaram 152
1999. Gollavanithippa 336 2031. Lakshmipuram 152
2000. Gopalapuram 304  2032. Madhavaram 152
2001. Gowripatnam 160  2033. Mahadevapatnam 152
2002, Gudivakalanka 184 5034, Makkinavarigudem 88
2003. Gummulury 160 5035, Malakapall 168
222: s::::::ltanu 5;2 2036. Mallavaram 152

2037. Mogaltur 336
2006. Jangareddigudem 768
2006.A Jangareddigudem 1500 2038. Munduru 152
2007. Joelugumili 152  2039. Nagidipalem 152
2008. Jettipalem 152  2040. Nallajeria 336
2008. Juvvalapalem 336  2041. Nandamuru 56
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1 3 4 1 3 4

2042. Narsapur 1400 2074. T. Narsapuram 152
2042.A Narsapur 768 2075. Tadepalligudem 4256
2043. Nidadavole 1688 2076. Tadikalapudi 184
2044. Palakole 3000 2077. Tadimella 152
2045. Parimella 152 2078. Taduvai 152
2046. Pattempalem 152 2079. Tanuku 3500
2047 Pavulurivarigudem 184 2080. Tedlam 88
2048 Pedaninadrakolanu 336 2081. Undi 336
2049 Pedapadu 336 2082. Undrajavaram 384
2050 Pedavegi 184 2083. V. R. Gudem 162
2051 Penugonda 1384 2084. \'Iadapalli 152
2052 Penumantra 336 2085. Valiuru 304
2053 Perevalll 336 2086. Vatiuru 152
2054 Perupalem 152 2087. Veeravasaram 184
2054 A Perupalem 88 2087 .A Veeravasaram 96
2055. Pippara 368 2088. Vegeswarapuram 360
2056. Poduru 152 2089. Velivennu 184
2056.A Poduru 88 2090. Velpur 336
2057 Polasagudem 56 2091. Vempa 184
2058 Polavaram 336 2092. Vendra 336
2059 Pothavaram 162 2093. Vijayarai 184
2060 Pragadavaram 162 2094. Yelamanchili 336
2061 Puchikapadu 56 2095. Yendagandi 152
2062. Pulla 336 2095.A Yendagandi 88
2063 Pydichiniapadu 56 2096. Yemagudem 152
2064. R. Ganapavaram 152 " Statement.ll
2085 Rachuru 88 Exchanges and their capacities in Amritsar SSA
?066. Raghavapuram 152 Record Exchange Capacity
2067. Rajavaram 152
2068. Rangapuram 152 ! 8
2069 Rayakuduru 152 1. 1200
2070 Seethanagaram 88 2. Algon kothi 152
2071 Siddantham 152 3. 152
2072 Singagudem 88 4. AR. AL Rd (D-Tax) 2000
2073 Sreeparru 88 S. AR Batala RD 8000
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1 2 3 1 2 3
6. AR Chheharta 5000 41. Gehri Mandi 152
‘7. AR Ranijit AVE 7000 42. Gharyala 152
8. AR Taran Tam RD 5000 43. Goindwal 1000
9. AR verka RD 2000 44. Harike Patan 152
10. AR AL Road 4800 45. Hoshiar Nagar 88
11. AR AL Road 13120 46. Ibbankalan 152
12. AR Bhagtanwala 5000 47. Jabowal 88
13. AR E.M. Nagar 9000 48. Jasdev-Kalan 96
14. AR KS.S-I 3000 49. Jahangir 152
15. AR K.S.S-ll 3000 50. Jalalabad 56
16. Attari 844 §1. Jandiala Guru 2000
17. Baba Bakala* 152 5§2. Jantipur 96
18. Beas 384 63. Kachapacca 152
19. Bhikhiwind 1000 54. Kairon 192
20. Bhilaipur* 88 §5. Kallah 56
21. Bhorsi Rajputan 152 5§6. Kathunangal* 336
22. Bundala 152 §7. Khadaur Sahib* 384
23. Butala* 152 5§8. Khaira 180
24. Buttersavian® 152 5§9. Khasa 162
25. Chabal 1000 60. Khemkaran—I 152
26. Chavinda Devi* 162 61. Kherdin 56
27. Chosawan-| 192 62. Khilchian 152
28. Chosawan—Ii 152 63. Kirtowal 56
29. Chola Sahib 162 64. Kot Budha 80
30. D.B.J. Singh 1000 65. Maijitha 1032
31. Daburji~l 80 66. Manawala 160
32. Daburji-ll 182 67. Mari Mesha 56
33. Dashmeshnagar 88 68. Mehta Chowk 296
34. Dayalpur 152 69. Naushera Pannu—i 96
35. Dehriwal 88 70. Nausherapannu-ll| 160
36. Dhand Kasel 56 71. Nawanpind-| 80
37. Dhota 152 72. Nawanpind-ll 160
38. Dhotian 152 73. Pandorisidwan 152
39. Fatehbad 424 74. Patti 1470
40. Gago Mahal 80 75. Rajasansi 336




299 Written Answers JULY 6, 1998 To Questions 300
1 2 3 1 2 3
76. Ramdass 152 9. Duraj Mehma 304
77. Rayya 1000 10. Chak Ruldu Singhw 152
79. Saralamanatkhan s¢ 12 Ghudda 176
80. Sathiala 152 13. .Goniana. 1400
. Jeed
81. Sheron 192 14 deeda 184
15. Kalyan Sukha 152
82. Sohian Khurd 162
16. Karamgarh Satran 176
83. Subhraon 88
17. Kot Fatta 152
84. Sursingh 152
18. Kot Shamir 208
85. Tangra 152 49, Lehra Mohabat 328
86. Tarsikka 384 20. Mehma Sara 176
87. Tarn Taran 4000 21. Mehta 152
88. Verpal 152 22  Nathana 304
89. Waraich 152 23. Sangat 184
90. KKN-II 56 24. Tungwali 88
91. Khasa-li 56 25. Atla Kalan 88
92. Manawala 72 26. Bareta 1200
93. Jeowala 152 27. Bhaini Bagha 208
94. Cheema 56 28. Bhikhi 1000
95. Kaleke gsg 29 Boha 512
96. Bagga 0 30. Budhladha 1640
31. jH
97. Matewal 0 Buraj Harike 88
Rt 32. Danewas 152
Exchanges and their capacities in Bathinda SSA
33. Joga 344
Record  Exchange Capactty 34. Khiala Kalan 88
1 2 3 35. Kotli Kalan 88
1. Bambiha 256 36. Mansa-1 2600
2. Bandi 152 37. Mansa-2 2000
3. Behman Dewana 176 38. Mohar Singh Wala 184
4: Bhuchhu 1296 39. Moosa 208
5. BT-E10B Main 9000 40. Nangal Kalan 240
6. BT-ALU-Gole Diggi 11000 41. Narinder Pura 152
7. BT-RLU-Carrier 2000 42. Phapre Bhai Key 152
8. BT-RLU-Rose Garde 3000 43. Balanwall 152
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Exchanges and their capacities in Chandigarh SSA

1 2 8

44, Bhagta 1200 Record Exchange Capacity
45. Bhairupa 1000 1 2 3
46. Bhodipura 88 1. Behlana 152
47. Chauke 208 2. Chandigarh, I-Area 2000
48 Dhapsli 152 3. Chandigarh, l-Area 8480
49. Dhingar 80 4. Sec-4, Chandigarh 4000
50. Dyal Pur Mirja % 5. E10, Sec.-17 Chandigarh 21000
51. Jalal 208 6. EF-150, Sec.-17 Chandigarh 16800
52.  Jethuke 176 7. E10, Sec.-34 Chandigarh 12000
53. Kangar 152 8. EF-150, Sec-34 Chandigarh 16800
54. Maluka 184 9. Sec-37, Chandigarh 4000
§5. Mandi Kalan 264 10. Sec.-37, Chandigarh 5000
56. Mehraj 152 11. Derabassi 2896
57. Phul Mandi 2400 15 Knarar 4000
58. Phul Village 264 43, Khuda Alisher 456
59. Pir Kot 56 14. Khuda Lahora 312
60. Bangikalan 208 15. Batta & Landran 152
61. Jodhpur Pakhar 176 16. Maloya 320
62. Kutiwal Kalan 88 17. Manauli 320
63. Laleana 176 18.  Mani Majra 5000
64. Mai Sar Khana 184 19.  Mohali 10000
65. Maur 1400 20. Mohali 5000
66. Pacca Kalan 152 21. Mohali 4000
67. Rajgarh Kubbe 152 22.  Mullanpur 3004
68. Raman 1000 23. Panchkula 5000
69. Sekhu 152

o Shottpure »08 24. Panchkula 18000
71.  Talwandi Sabo 768 25 Sohana o
72. Taona Pajaria 152 2 Zrlew E
73. Bhagwanpura Hingh 176 Exchanges and their capacities in Ferozepur SSA

74. Jatana Kalan 88 Record Exchange Capacity
75. Jhande Kalan 88

76. Jhanduke 88 1 - -
77 Jhunir 240 1. Abohar 8000
78. Sardulgarh 1000 2. Acharii *¢

79. Sangha 88 3. Ajtwal 184




»

303 Written Answers JULY 6, 1998 To Questions 304
1 2 3 1 2 3
4. Akumaste KE 152 39. Chak Sherrewala 184
5. Alamgarh 96 40. Chakdamal 152
6. Alamwala 152 41. Chameli 56
7. Amiwala 152 42. Chand Nawan 88
8. Aspal 56 43. Charik 184
9. Badal 152 44. Chhatiana 56
10. Badhni Kalan 1000 45. Chogawan 184
11. Baghapurana 1400 46. Chugatte Wala 152
12. Baghewala 152 47. Dabri Khana 56
13. Bahadurkhera 152 48. Dabwali Dhab 56
14. Baharwali 56 49. Dala 384
15. Bajakhana 184 §0. Daroli Bhai 184
16. Bajeke 88 §51. Daudhar 152
17. Bakain Wala 56 62. Deviwala 56
18. Balkhandi 56 §3. Dhaipal 152
19. Balluana 96 54. Dharamkot 1000
20. Bandiwala 152 §5. Dharangwala 152
21. Bargari 272 56. Dhok 56
22. Bariwala 384 §7. Dholewala 56
23. Bazidpur Bhoma 112 58. Dhudike 272
24. Beganwali 56 59. Doda 184
25. Behakpachharian 112 60. Dotaranwali 184
26. Bhagoke 80 61. Fakarsar 192
27. Bhagsar 152 62. Faridkot 5000
28. Bhai Ka Khera 192 63. Fatehgarhkarotana 96
29. Bhalaiana 56 64. Fatehgarhpanjtoor 152
30. Bhangchari 152 65. Fathepur Manianwa 88
31. Bharana 88 66. Fattanwala 152
32. Bhinder Kalan 152 67. Fazitka 3000
33. Bhoenpur 152 68. Ferozepur Cantt 4756
34. Bilaspur 184 69. Ferozepur Clty 1496
35. Bishandi 56 70. Ghal Kalan 152
36. Bodiwala 184 71. Ghall Khurd 56
37. Chak Giizewala 56 72. Ghariana 96
38. Chak Pakki 56 73. Ghollan Khurd 152




305 Written Answers ASADHA 15, 1920 (Saka) To Questions 306
1 2 3 1 2 3
i 74. Gidderbaha 1500 109. Khirkianwall 56
75. Golewala 162 110. Khuban 56
76. Guddar Dhandi 88 111. Khunankalan 88
77. Guru Har Sahai 1448 112. Khunde Halal 88
78. Gurusar 88 113, Kilian Wall 152
79. Hari Ke kalan 152 114, Kishan Pura 152
80. Himmatpura 88 115. Kokri Butteran 152
81. lzzatwala 56 116. Kot Bhai 88
82. Jaitu 1400 117. Kot Ise Khan 384
83. Jalalabad 3000 118. Kotkapura 5000
84. Janer 96 119. Kotli Sangher 56
85. Jhandiana (West) 56 120. Kular 56
86. Jhandiana Sharki 184 121. L<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>